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Title: Need to shift CGHS Wellness Centre in Trinagar to Najafgarh, Delhi.

SHRI PARVESH SAHIB SINGH VERMA (WEST DELHI): All India Ex-Paramilitary Personnel Association Delhi Pradesh, personnel of Delhi Police and
other departments of Central Government have been demanding to shift the CGHS Wellness Centre, presently functioning from a rental
accommodation at Trinagar to Najafgarh for the last several years. Consequent to their ceaseless efforts, the competent authority vide its
notification F No. 20-40/2012 C&P/CGHS/52 56 dated 04-01-2013 decided to relocate Trinagar CGHS Wellness Centre functioning from a rented
House under North Zone to Najafgarh alongwith the staff structure sanctioned against Trinagar Wellness Centre (Ministry of Health and Family
Welfare letter No. F No. 5- 9/2006/CGHS/C&P dated 26-12-2009. The Delhi Police in response to an advertisement by CGHS expressed its
willingness to shift the proposed CGHS Wellness Centre at PTC Jharoda Kalan New Delhi 72. Further, both Departments of Delhi Police and CGHS
also signed an MoU in this regard. I personally, met the then hon'ble Minister of Health and Family Welfare to press for this demand and he
forwarded the case to Secretary, Ministry of Health and Family Welfare for urgent necessary action. However, there seems to be no tangible results
on the ground. The residents of Area are enduring great difficulty having to travel long distances to avail healthcare facilities. I urge upon the hon'ble
Minister to give necessary direction to the concerned to shift the CGHS Wellness Centre to Najafgarh at the earliest.

*18

Title: Need to construct a Road Over Bridge on railway level crossing no. 1 in Hubli, Karnataka.

SHRI PRALHAD JOSHI (DHARWAD): Hubli in my constituency is one of the second largest cities in Karnataka and Headquarters for South Western
Railway Zone. This city is almost at the confluence of National Highways No 218, 63 and 4. There is Railway level crossing gate No -1 on the
outskirts of the city on NH-63 towards Gadag. In 2010 an ROB (Road over Bridge) on this Gate No-1 was sanctioned on cost sharing basis between
NHAI and Railways. Later there was a proposal for 4 lane ROB instead of 2 lane and in this process, the implementation got delayed. Now, certain
issues have been sorted out and only two-lane ROB has been decided to be constructed with Karnataka providing 50% cost with the detailed

estimated proposal at present pending with Railways. As NH-63 is very busy road and early construction of this ROB is a pressing demand, I,
therefore, urge upon the Government to expedite the matter and start the construction of ROB soon.

*t19

Title: Need to put immediate ban on commercialization of area falling under declared buffer zone around Bandhavgarh Fort in Umaria district of
Madhya Pradesh.
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Title: Need to make available adequate medicines for treatment of AIDS patients in Gujarat.

off 2ftame. wiéter (sraan®) : o 3 vsar difda st ¥ semer B forw Wog, @R A gunsdl B erueTeErr v abfty erEn wit 58 3 | difda vt & 3l ot wdf A
aft J15a ol firer 81 & | Foren! s &= Siar 2 15 Pog AR A Aaen GarsAl uatd A1 3 3ucted oidl 8 22t & | e & @l of wal e @il 35 918 8

31T: Wog, AR A 3 AEfs & b aifdres A aiftrs v sy B garsRif spR 5w @1 et & qea eaer Sot @ anagrar & |

*t21

Title: Need to resolve the issue of ownership rights of river islands emerging from river Ganga on Jharkhand and West Bengal border.

SHRIMATI MAUSAM NOQOR (MALDAHA): I would like to inform the Government that River Ganga has shifted its course 10 km eastwards in Malda,
West Bengal since the 1950s eroding its banks. This had led to disappearance of around 20,000 sq km or 50,000 acres of land from Manikchak and
Kaliachak I, II and Ill blocks of Malda. The submerged land area has re-emerged as chars (river islands) in Jharkhand. Most of the re-emerged land
has been officially included in the 2011 list prepared by Jharkhand. The Jharkhand administration is trying to take over the fertile land by enticing the



local people with administrative and infrastructure support which is hardly in workable condition, making the lives of the people living in the char
areas, who were once residents of Malda, difficult. According to the Constitution, the borders between states are fixed and a change in rivers course
cannot change a border. Accordingly, the chars should remain with West Bengal. Hence, I request the Government to take this matter seriously and
come up with an amicable solution to it.
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Title: Need to take immediate steps for construction of ESI Dispensary-cum-Diagnostic Lab Building in Nanjangud Taluk Headquarters, Mysore
district, Karnataka.

SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR): I would like to bring to the kind notice of the Government the delay in construction of E.S.I.
Dispensary-cum-Diagnostic Lab Building at my Constituency ie., at Nanjangud Taluk Headquarters, Mysore District (Karnataka).

The Union Government have already sanctioned ESI Dispensary-cum-Diagnostic Lab at Nanjangud Taluk Headquarters and the foundation
stone laying ceremony was successfully done by the then Hon'ble Union Minister of State for Labour & Employment on 23-10-2013. During the above
function he had directed the concerned Officer to start construction of the above building and to complete it at the earliest. But so far the
construction work has not started and I have apprised the Union Government about it many times . But no action has been taken so far.

As many factories are in operation at Nanjangud Taluk and a large number of Employees are working in these Factories and they are waiting
to get benefit of ESI Dispensary-cum-Diagnostic Lab, I hereby strongly urge the Union Government to take immediate steps for construction of E.S.I.
Dispensary-cum-Diagnostic Lab Building at my Constituency i.e., at Nanjangud Taluk Headquarters, Mysore District (Karnataka).

*t23

Title: Need to augment the railway services in Thanjavur Parliamentary Constituency, Tamil Nadu.

SHRI K. PARASURAMAN (THANJAVUR): Thanjavur-Pattukottai (48 KM) BG Railway line project has already been approved and survey also
conducted. However, this project is pending for the last 60 years. Estimate sanction of Rs. 20 crore should be allocated. If this project is sanctioned
15 lakh people will be benefited. Thanjavur-Ariyalur Project should be declared and completed immediately. Thanjavur-Ariyalur railway line (45 km),
if once completed, will benefit about 20 lakh people. Though the new line between Pattukottai-Mannargudi has been announced, no funds have been
released. I demand that funds should be released immediately. Thanjavur-Trichy double line is very essential for connecting two places. In 2016,
Mahamaham, a very great Hindu religious function is going to take place in Kumbakonam. So, there is a need to complete this project before
Mahamaham Festival. Karaikudi-Thiruvarur railway line which is about 187 km, forms part of Peravurani-Pattukottai gauge conversion. This work
needs expeditious execution. Also, 100 years old Thanjavur City Railway Station modernization needs to be completed at the earliest. Hence, I
request the Hon'ble Railway Minister to Kindly speed up the above work without any further delay.

*t24
Title: Need to start work on construction of Haldia Port-II at Salukhali in East Midnapore, West Bengal.

SHRI SUVENDU ADHIKARI (TAMLUK): I would like to bring it to the kind attention of Hon'ble Minister of Shipping, Govt. of India that a project for
construction of Haldia Port 4€"1I at Salukhali in Haldia, East Midnapore, West Bengal was announced by the then Minister of Shipping, Government of
India, at a cost of Rs. 1700 crore. But it is very sad to note that only the foundation stone has been laid so far in this regard. Allocation of fund to
implement the project has not been sanctioned. India being the largest peninsular country in the world, we cannot deny the importance of Indian sea
ports in Indian economy in its inclusive growth of trade and commerce. In fact, they are the important gateways for international trade by
contributing over 90% of foreign trade.

So, we can realize how important the newly announced Haldia project is in Indian economy and it goes without saying that the project will
create enormous job opportunities. But the Union Ministry of Shipping is showing go-slow attitude towards the project. I don't know the reason
behind it though the project will grow as a commercially viable wing of our country.

So, this is my humble request to Hon'ble Union Minister of Shipping through your sublimity to please allot the required fund immediately for the
praject so that the work can be started and commissioned at the earliest.



*25
Title: Need to review the proposal to privatise the airports under the Airports Authority of India.

PROF. SAUGATA RQY (DUM DUM): The Government has proposed to privatize four airports under the Airports Authority of India under the Ministry
of Civil Aviation, namely, Kolkata, Chennai, Ahmedabad and Jaipur, all-profit making airports. There was a similar proposal towards the end of the
UPA-II regime, which was ultimately dropped. It may be mentioned that Kolkata and Chennai airports were modernized recently at a cost of Rs.
2300 crores and 2100 crores respectively. The privatization would mean handing over the assets built with government money to private parties. It
would also affect the job security of the employees. The proposal has been opposed by all the Unions and Associations of Airports Authority of India.
The CAG in its last report on the privatization of Delhi airport had mentioned how private parties gained at the cost of the government.

I urge the Government to drop this anti-worker proposal in the interest of the air passengers for whom privatization would mean higher airport
charges.

*26

Title: Need to construct a dam to protect villages falling under Ismailpur Block in Bhagalpur Parliamentary Constituency, Bihar from annual floods.
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Title: Further discussion on the motion of Thanks on the President's Address moved by Shri Anurag Singh Thakur and seconded by Shri Nishikant
Dubey (Discussion concluded).

HON. DEPUTY-SPEAKER: Now, the House will take up further consideration of the following motion moved by Shri Anurag Singh Thakur and
seconded by Shri Nishikant Dubey on 24th February, 2015:

"That an Address by presented to the President in the following terms:-



‘That the Members of the Lok Sabha assembled in this Session are deeply grateful to the President for the Address which he has been
pleased deliver to both Houses of Parliament assembled together on February 23, 2015"."

Shri Chirag Paswan.
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#*SHRI P KUMAR (TIRUCHIRAPPALLI): His Excellency, the President of India has underlined the point that our Parliament is the sanctum of
Democracy. While saying that, he has also stated that this Government will endeavour to ensure smooth conduct of Parliament and enact
progressive laws. Arriving at consensus can always enable smooth conduct of business. I would like to impress upon the Government that efforts to
arrive at a common view must given priority. For instance, the GST Bill which calls for a constitution amendment is before this House. That
enactment will have far and wide consequences that may cut into the vitals of our spirit of cooperative federalism. Time and again, our leader Amma
has been stressing on the need to arrive at a consensus. This is necessary to ensure the financial management of the State Governments. We need
to arrive at common view on Revenue Neutral Rates, compensation methodology and threshold. Fiscal autonomy of the States must be respected so
that our federal structure is not affected.

Hon'ble President in his Address has stated that petrol price has been decreased by more than Rs. 17 a litre. We must have a reality check. This has
happened just because the crude oil prices in the international market have fallen drastically. When a consumer in America can get about four litres
of petrol, that is, a gallon at a cost of one dollar, that is, Rs. 61, the cost of petrol is still costlier in our country. In the global economic scenario, we
need to wake up to the reality. Oil import bill has come down and the Union Government has increased the excise duty while State Governments get
reduced Sales Tax collection. Similarly, we must see that our Indian electronics import bill is also not left to the mercy of tax regime. Inverted duty
structure puts the domestic electronic hardware manufacture sector at a tremendous disadvantage. Ironically, the finished products can be imported
duty free. When 65 per cent of the domestic demand for the electronic components is met by imports, we find duty levied on them is affecting our
manufacturing sector.

Hon'ble President said that the Government is fully committed to river linking with due consultations with the States concerned. The Union
Government is still expected to spell out before the Hon'ble Supreme Court its implementation plan of the inter-linking of rivers. It is also to be noted
that the Union Government is yet to honour the directions of the Supreme Court based on the final order of the Cauvery Water Dispute Tribunal.

Our national unity must not be threatened by Inter-State River Water disputes and all of us must uphold the rule of law and respect the judicial
verdicts. I would urge upon the Centre to impress upon all the stake-holders to realise this.

When it comes to our external affairs, our President stated that India's destiny is linked with our neighbourhood. Instead of referring of issues like
the resettlement and reconciliation in Sri Lanka or the unfriendly act of frequent attacks on Indian Tamil fishermen, our President talks about the
deeper palitical, economic and security relations with Japan, USA and also China along with Russia. While talking about Look East Policy anchored in
our relations with Southeast Asia, the President talks about extending it to Australia and the Pacific Islands. The mention of Sri Lanka and the vexed
issue of not completing the rehabilitation programme have been avoided. This is necessary because India has funded heavily for the resettlement
programme.

Union Government's ambitious Digital India Programme to ensure service-oriented, transparent governance has been spelt out in this Address. I
would like to state here that our State of Tamil Nadu has already taken a lead in this Information Technology initiative. Further, infrastructure
development for this IT Sector and other sector is to be expanded. We are on the look out for adequate funds. I urge upon the Centre to extend a
special financial package to Tamil Nadu to translate into action the policies we evolve and spell out.

*m03

*oft 8131 yaie Brep (aior) o A semide 2recufer ot A5 aiftremor g2 o s10 gowars yara @ el w2 §) oa 9 adior B wrfwic 3 2w o o [ffoer &gl 3
Sucifesr g & &, 32 fere 3 srroreti=n yememid} off aieog aiicl Sft ud Jorht ¢or o) @ &1 &) PR o Sl ugeT Bl & 3T TN AT I PRI, DIGIR Wl @ UG SAD
fere g uger woft Befl) "gemerid} Sror-tior oo " ot &t & ot Rea @1 vas ast wrfaer & Hrior Rt wer e 13 wdis A aiftas dlell @1 dfdber guineft 3t Sitsor @t
@l fisen &) Aftpar 2eft @ 3fde @1 a3t e wft @t grieon da anfe w1 e fireol oY, s uger welt el iz clier o1 T @ TEIAR AdIferd AT 3 AB
SiEREasl ol it oft aen gem) "anene @i " getor B 10 agt enuas i detten gen Bt "uge " wlisten w1 cmr wenofty firer 315 "Facs st Brorer " ifdnT @iz
&o1 & o1 ve aga @S Afirme &) 339 it @) Aafig Fu A JAs=her wsIen den, auft AE as1 IR Rl AW Eo ) S AW e & e sifdl 3 efarcrn fator &5
12l Siet Yaotiol U3 aft et Jot @Y srwd &) "G angel aet 2sren " amel 3 was sl et 3 §3 A ot A5 e it Ascffer Aol @Y grerfiser 3 gerr
33 3T 3 eIe] 3ot ot forder ot &t sreea & R 3w ot v dfser & Fu 3 oftg aret Fu @ 31 IR &t 2022 s Frawt a2 a1 Bt agrRisren 7 Fawt Brerasz
aziier ot Pt s & Bt o1 I ardldl &t anepigimall &t gfef 81 a1,

131 gof Rrarar @ Ry "gerowidt ity Riar <isren " aen "l shigser fiorer " 3 So1 B Rl Ht aasdtz enshy acdel "aor got) aveumor 2son " A Siorenferdt B
Sfter at Zqorercht el aen 308 3E) amor @ auraR aia fcem) "o Ffy Zam deren " 3 AfE A5 Srow A er sftfa 891 afie 2mer £ Riemopurd w2raz dom; " gpieRIT
<biar " 51 gfdrest i AFanar et wd 3orb Sfiaor 3 Fqerareft ermer @1 wiw fven 3 "das sor sfEen wrfaw " o s 3 3eel @ A Sat @1 e fen & "dlorgema
FurEIRy AT Seifer etsronr " A areRn A &2 w2 aw didir e sl ugarer 6t e & Bt aensfty RiEneaerer G s & A g2-gAS W AE I TP G2 AP

ardt oftfer 31 wier zmrit O sffemeft A eral-wASE Faw era B = 3 Se1 a ySer @t ficen BRI o Rl & sreea @t ger A sn 2 e "ol a1 dtsron "
& craa ufde] ud Iueieht arféel I F2smon @ act firen 3 "Fader gefar Arorer ' 3 uelcor @ agrar Biciem; Arorofter Yemoridt oft @t user uz 29 St @ " skl T R "



& u 3 @it fpen orn ) s3A sArd ATFplIo R o [ 3 el asl 3) a0 " Bh HIA-9JES NI " B MGl B ALl SYPn A B Bedr B sz ! as 3)

*m04

*oft omeuniE wrof3ar (aEyedt) @ 3 sor yrdma w1 Aweler @A § iy 391 cllas 219 goira 3 At Sft A Siegea A oo @Y BT Aze A el g gan &, 3ot ast w fwa
ait a18lat 9 DIT-TST Y JHDT Ag IUee fExar 3 5 Jar of Storar Pt anonall sfiz smesignall U2 TRT 306! @7 &2 Asa @ fyen 3| 67 adt & Regzarer s adta ameht
3 seret amarct iz uf¥art O Jo et ao erdf & | arleazen I MM 301 FJFol @I DI aRI ads ordl or | FIREt R o fra Rord gerren 3, @ aidial 9 @ A oA AR
& 13.2 ax3ts o da w1 weras? fegarer 9 cemp &2 ufyar @t do I e Sitst & | w16 el anu 3 uw agd agt suafa 2 | wwr o 2022 aw & uf¥ar @t smen @2
ot @I crge oft gotrn & den R of Facw smea ferer oft yrewwn fiver 8 jwor grr afgen agftswor B Fddr 3 et orlaw yreen o & | g gueeid} Sft o e
frrar 3 ol & srezdl @ B fven 3, 33101 91 @1 ww o Hoif §1 & | 365 o1 S91 3 Rsrcft B | 33 e gadl @R cPIAR EIRRT & | 533 ORI B JIooll @f
FeurGel ael, RN feer aesn, fadeft aigr oS e 8on ik BRI UM T P PN LRI Jwiel Faco Full IruGa 3R 2PT B PRI B fore Ry s | s
aiferfyen, amea fafswiior @t orf aifer Proeft | anféfe i & Yeon frcel Jfie osd Rey Wil 6t apip A= w1 Wneret gen 3 doi B vorde wwrEe 3 oft wft
et | &t etz Ffafiemer swciow, Mo sl A5 ot uz wrl wxdt & | am s frerr2 Amor-amer 21s=il 3 grRana w? 3z Ranell aft Jiucal w3 afiz aria @ anget
TolTol I YRIA ¥ ifds ot 3 3gor aret fp2meil @ e f3rer arwen | gardt o Saeileifsft A5 s 3 ol vd 9162 @l Giison arad! & | afg & aa & gferndt yfren
arcdl o & Y weft o) et wm wa gen | S 1w Arerefler Yo} setce Sft o cell & far smeor B e s Sftaidt.sor o daarse geEn & | gumeeidl
Stor-glol 2listolt, oftfer ameher, i3t wrlapit ¥ fore Sor o B cllel of el faR 33 & 9 o3, o fiwelt pwR adens g3 Awar i 10 aul 3 onwer 28 33 gandt TR o
dsaret off kot 3t @b Bzarn & | i a dend eRNe Uz & Al ARt g7 ePIarR ag 3 &) A so i3 den bt Sadudic Bater o oft gardt IR B agr 3@ F |

*m05



*KUMARI SHOBHA KARANDLAJE (UDUPI CHIKMAGALUR): I welcome the comprehensive and inclusive Address by His Excellency, the President of
India to both the Houses of Parliament. The Address outlines the policy priorities of the Government very eloquently and with absolute clarity. It is a
wide-ranging Address, touching issues of important concerns on a very broad field before the country. The Address is the present NDA Government's
roadmap for the next four year. It is not an agenda for one year, but it is futuristic vision of NDA. Hon. President's Address to both the Houses
outlines the blueprint of hope and aspirations of the people in general and of development through good governance.

During Shri Atal Bihari Vajpayee's Government, it was decided to launch Chandrayaan. Now, we have launched Mangalyan. India is now going to the
mars, not just to the moon.

I welcome Government's promise to usher in major transformations in the education sector by implementing new National Education Policy, thus
creating a lot of exciting opportunities for students in the coming years. The Credit Transfer Scheme, introduced this year, would by fully
implemented by all Central Universities. The State and private universities will also be facilitated to do the same. Adoption of the National Skills
Qualifications Framework would also greatly benefit students by providing multiple pathways that allow lateral and vertical mobility across the
current education systems.

Now, I come to the new draft National Health Policy, 2015, which suggests making denial of health an offence and has suggested making
health a fundamental right, similar to education. The Policy addresses the issues of universal health coverage, reducing maternal mortality and infant
mortality, access to free drugs and diagnostics. Thirteen years after the previous Health Policy, the draft National Health Policy, is now in the public
domain for stakeholders' suggestions and comments.

Agriculture is a critical sector of the Indian economy. Though its contribution to the overall Gross Domestic Product (GDP) of the country has
fallen, it forms the backbone of development. Agriculture sector has far reaching ability to impact poverty alleviation and rural development. There
are several areas of importance for the agriculture sector growth. The agriculture sector calls for major reforms, from marketing to investment and
institutional change, especially in water management, new technologies, land markets and creation of efficient value chains,

Despite electrifying close to 2 crore households under RGGVY, a large population is still without power. In case of several States which have
achieved significant level of village electrification, when it comes to household electrification, their performance is dismal. A comparison of electricity
access suggest that India is decades behind the developed countries in terms of electricity access and consequently per capita consumption. Poor
electricity access is not only a hindrance in the development of the rural economy, it also hampers the planned development of human capital, thus
adversely impacting the economic development of the entire nation in the long run. Thus, in order to improve access to electricity, several steps
need to be taken at the earliest. I also welcome Government's new National Energy Policy that will focus on balancing power generation through
conventional and non-conventional sources. The aim of the Government is to "substantially augment" electricity generation capacity through a
judicious mix of conventional and non-conventional sources. The Government is also working towards expanding the National Solar Mission.

Our Government has outlined major plans for development of infrastructure in the country, modernisation and revamping of railways is on the
top of the infrastructure agenda. In the Indian Railways, after 1947, the track length has only increased by Ten per cent. The Government has
chalked out an ambitious infrastructure development programme to be implemented in the next 10 years. The Government has also announced
intentions to initiate fast, time-bound and well-monitored programme for execution of the National Highways to overcome the stagnancy of the past
few years.

Government would balance environmental conversation with development and a transparent system will be put in the place to ensure timely
clearances to projects. Cleaner fuels will be promoted to bring down pollution levels in cities. Government is also working with global communities to
fight climate change.

Our Government has exhibited competence in formulating economic reform measures that are small but likely to have substantial positive
impact on reviving growth, generating productive livelihoods, and addressing price rise. The Government has tended not to view reforms in a
particular Scheme or a programme narrowly but has tried linking them with other Schemes and Programmes which could positively impact the
desired outcomes and create an environment of trust among various stakeholders. These welcome initiative are also evident in the Government's
moves to make labour markets more flexible to address employability gaps effectively. The Government is linking labour reforms to improvement in
ease of doing business, so that the available human and material assets can be put to more productive use. The labour reforms are also, rightly,
linked to improving worker benefits- like providing for a minimum pension under 'Employees Pension Scheme; making Provident and Pension Funds
portable; and increasing the maximum work hours. Reforming labour laws to bring about moves such as permitting women to work in night shifts, as
has been proposed, would improve gender equality and, potentially, the economic growth.

I also welcome the ambitious new National Programme "Make in India", designed to facilitate investment, foster innovation, enhance skill
development, protect intellectual property and build best-in-class manufacturing infrastructure. This Programme aims to turn the country into a
global manufacturing hub. It also seeks to empower rural youth by imparting necessary skill sets to make them employable. Sustainable
development is integral to the spirit of the policy and technological value addition in manufacturing has received special focus. We have to revive the
national economy. Our manufacturing sector growth has gone into the Second time when several Asian countries were going in for low cost
manufacturing. This is our last opportunity to catch up with Asian countries and make India into a low-cost manufacturing hub.

In the President's Address, there is a mention about the Swachh Bharat Mission which will seek to provide each household access to toilet by
2019, on the occasion of 150tN anniversary of Mahatma Gandhi. It is a very noble gesture.

Smart city protect will be developed with active private participation, Government's first budget has announced this mega project of
developing 100 smart cities with modern amenities over the years. There is a tremendous interest generated over the project and now every city
wants to become part of the Smart City project. Smart City entails facilities like continues water supply, modern sewerage system, solid waste
management and infrastructure development among other advanced facilities.



Now, I come to the welfare of the people belonging to the Scheduled Castes, Scheduled Tribes, Other Backward Classes, Transgender and
other weaker sections of the society. Though we have been giving reservations in a focused manner, successive Governments have failed to take up
these initiatives with conviction. Our Government has put into operation many projects and plans intended to do away with elimination of poverty.
Some of these plans have been effective. The Government is looking for measures to raise the GDP via various methods which obviously incorporate
amendments in industrial guidelines. The Targeted Public Distribution System (TDPS) is in place and is successful to a particular degree.

With this, I support the Motion of Thanks.

HON. DEPUTY-SPEAKER: I would request the hon. Members to be very brief because I am having a list which consists of nearly 40 names of
Members who want to speak. Therefore, the time is very limited. I would request the parties to restrict themselves within the time limit allotted to
them. Those who want to lay written speeches are allowed to do so.
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*SHRI P.K. BIJU (ALATHUR) : I express my concerns on the Motion of Thanks to His Excellency the President's speech, moved in our House.

The Presidential address is brimmed with hopes that mark a brighter future for India. Considering the vast rural mass, majority of them are still
struggling to meet their basic needs, the basic tenet of the Government' "Sabka Sath Sabka Vikas" fits well within the blue print of India's
development. The presidential address is filled with strategies and acronyms that give the face of a well inclusive economy. It is appreciated that the
speech of His Excellency the President of India gives special focus and repeatedly mentioned the rural areas that are marked by poverty and
underdeveloped.

But beyond the hollow acronyms and promises, much of the content of the speech, one should feel the projections are unrealistic. His Excellency, the
President has also maintained a studied silence on many issues that are craving for attention since long.

'Pradhan Mantri Jan Dhan Yojana' aiming at 'financial inclusion’, which has been given priority in the speech, is befitting the basic tenets of 'Sabka
Sath Sabka Vikas'. But it is a hard reality that mere opening a bank account is claimed as financial inclusion. Many independent studies revealed that
after opening such accounts, hardly there are any transactions taking place in such bank accounts. No effort has been taken to conduct empirical
studies on the illusions and mythical stories of success on the parameters enumerated on the background of the RBI's norms and expectations.
Apart from this, the more the government talks about 'inclusive growth' and 'financial inclusion and empowerment', the more it excludes the
contributions of women to the economy and society. It is highly surprising that without keeping a tab on petroleum products how the government is
going to rein in inflation. The diesel price has been hiked after the new government, despite lowering of price in the international market. The
agriculture sector would be one of the worst hit sectors. The hike in diesel price coupled with policies of hike in fertilizer price and subsidy cut have a
cascading effect on the poor and the vulnerable and it makes mockery of the basic tenet of the government "Sabka Sath Sabka Vikas". The ethanol
policy of the government has also been marred by legal and pricing hiccups throughout last year.

The speech conveniently undermentioned the overall neoliberal agenda of the government that seeks to promote growth of the private sector and
demote the social sector. The NDA, government is planning drastic cuts in social sector spending in 2014-15 to reduce the fiscal deficit. According to
the Labour Bureau, figures on demand and supply for the MGNREGS, rural employment guarantee scheme, the percentage of households who have
been provided employment has fallen from 83.7 to 60.7 lakhs since this Modi government assumed office. If Rs.34000 crores was the outlay last
year, then to maintain the scale of the programme at the same level as last year, the outlay this year should have been at least Rs.56000 crores;
assuming 9 per cent inflation. Instead the budget only provided Rs.33000 crores, which means a 41 per cent cut. And now there is reportedly a
further cut of Rs.3000 crores, which means almost a halving of the programme compared to last year. The cuts of 10% from the non-plan fund and
30% in plan fund are not just reprehensible; they are downright counterproductive even from the point of view of growth.

While there are initiatives for social and educational welfare of girl children in the names of missions 'Beti Bachao, Beti Padhao Abhiyan' and
'Sukanya Samridhi Account' the speech is silent on the overall basic education scenario. The overall allocations to elementary education may put
serious question marks on the seriousness of the union government on the implementation of the Right to Education Act. The trend of privatization
is also visible in the angawadi system. Streaks of Communalisation are also rampant in the higher education sector. Appointment of Y Sundershan
Rao, a votary of 'Sanatan' Hindu religion, as Chairperson of the Indian Council of Historical Research is clearly a move to sabotage the rich and varied
narratives of Indian history. Nobel laureate Amartyasen resigned from the post of Chancellor of Nalanda University alleging non-conducive
environment is a latest example of unwarranted interventions of Narendra Modi Government in the academic sector.

The tribal people are other neglected subject in His Excellency's speech. Van Bandhu Kalayan Yojana and Nanaji Deshmukh Scheme are
commendable. But the security of tribal life is in threat for many areas. The recent killing of around 70 tribal people in Assam by militants is pointing
towards the inefficiency of the state in safeguarding their right to peaceful life and security. There is no effort to distribute land to tribal and
Scheduled Caste people. The speech also neglected the issue of malnutrition. It is a saddening fact that, Primary policy response to child
malnutrition, the Integrated Child Development Services (ICDS) program, is staggering with poor coverage. Approximately 60 million children are
underweight in India. The speech has also nominal mention about the growing attacks on women.

The government's attempt to leverage ICT for "Minimum Government Maximum Governance" though citizen participation is conspicuous with glaring
partiality towards urban areas. The initiative 'My Gov. online platform', which is meant to ensure public participation in decision making and ideation
of various national flagship programmes like Swachh Bharat Mission, Namami Gange, Pradhan Mantri Jan Dhan Yojana and NITI Aayog by and large
exclude the rural population with poor connectivity and electricity. As per the village census 201, around 44 per centages of the rural households are
without electricity. Then, the claims of citizen participation through online only deserve rhetorical value. The dream of Digital India is still to go a
long way ahead.



In the case of security of our country, hon. President speaks about the government's commitment to quell the internal and external terrorism. On the
other side we are expanding visa on arrival to 44 countries and allowing 49% FDI in defence. The speech is also silent about the spate of communal
violence that disturbs the internal security of the country. A growing trend of communal polarization, in the form of 'Ghar Vapasi' attack on minority
institutions like that happened in Delhi and other parts of the country, is making the other regions insecure in the country. Just after India's visit,
Obama recently said "Mahatma Gandhi would have been shocked by communal violence in India". It shows the magnitude of the issue and the kind
of image of India created among the other nations across the World.

The pursuance of "Ordinance raj" to implement the neo-liberal agenda is another major concern. Instead of taking the route of deliberate democracy,
the government is trying to enforce increase in FDI cap in LIC and land acquisition act through ordinance. While talking about increased FDI in India,
the government is turning a blind eye to the fact that foreign companies are closing down their business in India. The closing down of Nokia plant in
Chennai is a classic example. The 29000 crore disinvestments strategy in PUSs, that already started with SAIL is clear indication of ‘Americanisation’
of Indian economy. If put the situations in perspective, the backlash on BIP in the recently concluded election in Delhi is a clear referendum on the
neoliberal agendas of the Modi government.

To conclude, the much awaited and hyped presidential address is conspicuous with hollow acronyms of development programme and glaring
evidence of widening rural-urban divide. It is nothing else but a continuation of the Neo-liberal agenda followed by the previous UPA governments
with a new vigour. The dream of "Sabka Sath Sabka Vikas" will be only possible with realistic assessment of the situations and real inclusion and
participation of the poor and the vulnerable in our country.
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* SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA) : The President's Address has given a clear vision about how our NDA government
under the able leadership of Shri Narendra Modi ji work for nation building in the coming years.

The President has stated : "Inclusive growth covering poorest of poor from most vulnerable and disadvantaged sections of society is my
government's topmost priority".

Our NDA government has created a world record by opening 13.2 crore new bank accounts and linking approximately every family of the
country to the bank account. The Government has also fixed a target of providing housing to all the families till 2022. The Government has also
started the Clean India Mission. It is also starting various programmes for the empowerment of women. The comprehensive manner in which hon.
Prime Minister has talked about meeting the energy needs of the country has infused new spirit into it. Sometimes the comparison between the
previous Government and our Government becomes inevitable. In my opinion the difference lies in the fact that while the focus of the previous
Governments was confined to meeting the targets in terms of the mega watts, the focus of this Government in in terms of giga watts of energy. The
problems of load shedding and power cuts have become common throughout the states affecting the studies of the children, employment
opportunities of the youths and adversely affecting the industrial production due to non-running of industries for the 24 hour. Our Government has
been making efforts for providing 24x7 electricity throughout the year.

I would like to Government should evolve a comprehensive program with co-ordination of water resources, urban development and
environment ministries to check the pollution of the river in the country. It would help to protect the environment, agriculture sector and above all,
improve the health of the people who live in the villages located either sides of river banks. Hence, the Government should spend sufficient fund to
prepare a broad road map and create infrastructure to achieve the said objectives.

Small and marginal farmers accounts for 73% of total holdings and 34 % of net cultivated land. Though Agro climatically suited, water is a
main constraint in horticultural development. Irrigation covers 25% of the net cropped area and remaining 75% is rainfed. Therefore, I request the
union government to provide more funds to develop irrigation infrastructure in the country particularly in Karnataka to tap all resources for the
benefit of our people.

Horticulture crop covers 14.8% of the net cultivable area in the State with an annual production of 118.2 lakh tones. Horticulture contributes
40% of the agriculture income and 80% of the agricultural exports. Karnataka offers an excellent market for spice processing companies. The union
government should initiate more measures to facilitate and sustain investments at every point in the spice chain from producer to consumer.

I would like to state that the government should focus attention on the Research and Development of Food Processing Wing to make farmers
earn more benefits. There should be focused approach towards Research and Development (R&D) in the processed food sector to reduce wastage
and spoilage of food and food products. There is also need to develop technologies and methods for preservation of food products, their processing
and value addition, improved packaging, storage and distribution. While the end product/outcome/finding of Research and Development (R&D) work
would benefit all stakeholders including farmers, industry, consumers. Academic and research institutions and regulatory bodies, the R&D projects
should be strengthened with adequate financial and other assistance by the Government. Measures should be taken to enable the scientific
community to understand and work with the issues in the food science area with a view to evolving technological solutions and new products and
processes. This in turn is expected to give momentum to adopt better and improved agri-farm practices and result in increase in the farm
praductivity thereby leading to enhancement of farmers' income and generation of employment opportunities.

Despite the passage of 65 years since Independence we have not been able to provide even the basic facilities like toilets to the people. Now

our government has made a strong commitment to construct toilet in all schools by 15" August 2015. It is just an example of how the NDA
government is serious about the issues pertaining to ensure cleanliness, safety and security of people of the country.

As we are all aware that, large tracts of waste lands have been lying almost barren for decades. Waste land afforestation is found to be
financially viable and environmentally sound. In addition, tree planting on waste lands would help to prevent environmental degradation in the
country. Though there are some activities taking place for afforestation, it is not enough to tackle the environmental degradation and climate



change. If the Government is serious to increase the green cover in the country, then it should increase the pace of afforestation by placing an
appropriate mechanism to achieve the goal.

Finally, I would like to request the union government to not to take any hasty decision to implement Kasturirangan report on Western Ghats. It
is primary duty of the government to save the environment, ecology and natural resources of the country.
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*SHRI NINONG ERING (ARUNACHAL EAST): The hon. President's speech should reflect the policy declaration and provide a blue print of the policies
and functions of the new Government.

But sad to say, this is only a statement of intention of this Government, the intension to repeal all the pro-poor schemes introduced during UPA
regime. There was no mention about the implementation of the National Food Security Act, which aims at providing right to access to affordable
food to the people of the country. In the speech, Government declared a lot of new schemes without providing details on their implementation
mechanisms. Without giving impetus on improving existing schemes, Government introduced a plethora of new schemes in almost all sectors
without proper consultation and deliberation of the House.

The speech is full of slogans, which are reduced to fancy proclamations instead of implementation. For example, there is a mention of the slogan
'Sabka Saath, Sabka Vikas' in the very first part of the speech, I would like to ask the Government whether they have taken any view point labour
while reforming Labour Laws and whether Government tried to reach out to farmers, before proglumating new Anti-Farmer Land Ordinance. Instead,
the government has announced that it is taking all actions to safeguard the interests of farmers. We have been hearing all these impressive slogans
since campaigning of the PM in the election. But, at least, when it comes to the President's speech, it should not be a general statement or a
statement of intention.

Only a bunch of PM Modi's pet project got importance in the policy outline of the new Government, the Government has conveniently neglected the
aspects of Universal access to health care and education, which are fundamental for the development of downtrodden, in the country. There was no
mention of improving Right to Education and improving the condition of Higher Education in the country. I would like to ask the Government that
what new progammes and policies they have created for the marginalized in the country. I would like to ask the Government what new schemes and
policies, it has introduced to address the rising income and regional inequalities. There has been no special emphasis on the Eastern and North-
Eastern backward states of the country.

I would like to ask this Government , what are reasons for the increase of the prices of the essential commodities, despite there has been
substantial reduction in the prices of the fuel because of the international markets. I would point out in this context that the Government has
completely failed in passing the benefit of the reduced fuel prices on to the consumers.

There is also a lot of expectations, on the foreign policy front, but there has been no concrete plan outlaid by the Government to increase the
standing of the country in internal politics, like obtaining consensus for the permanent memberships of the country in the UN Security council and
reforming the trade ties with the neighbouring countries by setting up new integrated trade posts and creation of new assets like pipelines and
strategic roads. I also regret how the Hon'ble Minister of External Affairs kept mum when the Chinese Government objected to the visit of Hon'ble
Prime Minister to Arunachal Pradesh.

I remember many speeches of all the BIP leaders when they were in opposition regarding introduction of progressive reforms, now they are taking
U-Turn and introducing the same policies like GST constitutional Amendment and taking credit for them.

Finally, Government has completely downplayed the importance of reassuring the minorities of the country about their safety and security. There
have been sudden surge in the violence and hate crimes against religious minorities in the country, which have made them fearful about the
intensions of this government. There was no mention of stern warning against the kinds of Ghar Wapasi like programmes which are intensifying
communal rift in the country. Thus, it has been proved that the Government is passively encouraging hate crimes against minorities by not
adequately warning the Hindutva forces. There has been no new major scheme or project initiated by this Government to uplift the minorities to
provide them space in government employment, skill emancipation, affordable housing, etc. which also explains lack of interests of the government
in their welfare.
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SHRI E. AHAMED (MALAPPURAM): Mr. Deputy-Speaker, Sir, I do not have much time. Due to paucity of time, I am not elaborately speaking and I
will just mention certain points, on behalf of my Party, Indian Union Muslim League which can form part as a debate on the Motion of Thanks on the
President's Address.



15.02 hrs (Shri Arjun Charan Sethi in the Chair)

Hon. Chairperson, Sir, I have gone through the 18-page Address of our hon. President, wherein various projects, schemes and proposals have been
mentioned as a perception of this Government. We are here to discuss the pros and cons and also how they will be affecting the future of the
country.

I would like to put forward one thing which I have been very much happy to see in the President's Address that this Government is also for the
growth of the entire people, and inclusive growth is one of the ideas of this Government. No doubt it is a welcome feature. But I would just like to
know how is this inclusive growth could be brought in the present day India especially under this present Government. Has the inclusive India been
given representation and also the role to play for the people in the vast majority parts of India? Or has the inclusive India been given more
representation to the people of the corporate section of India? I have noticed that inclusive growth is being given more to the corporate section.
What is the percentage of the inclusive growth given to the common people of this country? How have they been given representation to have their
role to play in the development of this country?

Hon. Chairperson, I will also like to mention one thing to this Government. One may sometimes welcome that everybody should be there in this
inclusive growth but when the corporate section is taking advantage of the inclusive growth, it is not in the interest of the country. This is our own
experience. There were revelations after searches and raids conducted by security agecies; and it was found that the people from the Corporate
lobby had taken secrets of our proposed Budget also. The organised espionage is a feature given to this country by this some corporate
management. So, the country has to be taken care of this organised espionage conducted by the corporate agents of the big companies. I am not
against the Corporates. They also have a role to play as any other section of the people of this country but at the very same time, inclusive growth
should be for the benefit of the marginalised sections of the people, minorities, downtrodden and others. Their role has to assured by the
Government. It is most important thing for the benefit of this country.

Inclusive development demands special encouragement for the downtrodden people including minorities. But the President's Address, unfortunately,
does not mention anything about these downtrodden people including minarities. But whether one may like it or not to see minorities or not, it is a
fact; de facto, nobody would be able to forget about the existence of religious minorities in India. As far as Muslims are concerned, in the world, it is
the second largest minority we are having in India. Could we say no? Even if the Minister, who is in-charge of Minority Affairs, may say: "I do not
want minority!" Okay, Minister does not want, but the country wants! That is a set rule. How can one say, no? ...(Interruptions)

I am very happy to hear the speech made by the BJP Member from Uttarakhand, Shri Koshyariji. He has said about Jawaharlal Nehru's policy. I was
very much thrilled when he said so...(Interruptions) Sir, why don't you address your party people to follow Jawaharlal Nehru's policy of unity in
diversity? How can you forget unity in diversity theme of Jawaharlal Nehru? That is an asset for India...(Interruptions)

SHRI BHAGAT SINGH KOSHYARI: Just a minute, please.

When I mentioned the name of Jawaharlal Nehru, you said, I could follow Jawaharlal Nehru. Well, you mentioned my name; and I would request you
to follow me, to follow my party. Thank you.

SHRI E. AHAMED : Knowing me what I said is not a matter to follow any party!...(Interruptions)
HON. CHAIRPERSON: Hon. Member, please continue your speech.
SHRI E. AHAMED: Sir, I am here and these days, I have been waiting also to speak.

Inclusive development demands encouragement for all the communities including minorities. But at the national level, the representation of
minorities in schools, colleges and educational institutions is abysmally poor. There should be sufficient encouragement given to these marginalized
sections.

I am speaking only points due to paucity of time.

There should be sufficient encouragement for each and every language in the country to prosper. I have also discussed it. The Government should
give Urdu and Arabic languages their due position in the UPSC selection process, so as to give to the people the education preference.

Mr. Chairman, Sir, in the last nine months, the indication of the Government's intention on the so-called inclusive agenda has been completely
ignored some section of people. They have neglected the representation and the grievances for the minority community. I am sure, the education
status of the minority community will be given to them, their due share.

Another point, which I am referring here, is that the President's Address is conceptually silent on the political will and the commitment to
work for maintaining communal harmony and checking the hate mongers. The recent statement of our hon. Prime Minister at a Christian
Congregation about the Government's commitment for freedom of faith has been negated by the subsequent statements made by his own party
people. But I would say that the Prime Minister's statement has been welcomed by the minority because he has mentioned in that Christian
Congregation that 'the religious faith should be respected.' But after he spoke, it has been negated by his own party people. The Prime Minister
wanted and he had shown also as to how we will have to respect the religious faith of the minority community and other sections of people.
Unfortunately — I may be permitted to say — in the ruling party, there are also elements who wants to be like more loyal than the king.

They do not want any value to be given to the Prime Minister's statement. Why should I say this? I will say one thing more. In the last Session, our
Prime Minister did not speak anything inside the House about minority community and minority's apprehension but he only spoke outside. I am sure
in his reply to the debate President's Address, he will definitely say something to give hopes and fulfill the aspirations and also about the
Government's policy for protecting the interest and legitimate rights of the minority. I am expecting him to do that but, unfortunately, it may not be
possible because when the Prime Minister has spoken in the congregation of Christians about protection of the minorities, his own people have



spoken against the Nobel laureate, Mother Teresa. That shows that they do not like what the Prime Minister has said. But we are very much happy
that the Prime Minister has come out and given that assurance, and I am sure that in this Session also, the Prime Minister would say about it.

One thing more I would say. I do not want to take much of the valuable time of this House because a number of Members are waiting. After
speaking about Nobel Laurate Mother Teresa, this country has become a target of attack, insult and criticism from the international community. We
have to respect the sentiments of the international community also. You may have differences of opinion about the way Mother Teresa had
conducted but this is not the way you have to do, and that too it is from a responsible leader of the RSS Chief, backed by the Ruling Party. It is very
much shameful for this country and the entire House joins me in condemning such things against a person like Mother Teresa.

So, the country is in dire need of stringent laws against hate propaganda and communal violence. Why is the Government hesitant to bring in a new
law? I do not know whether Government will bring new law after withdrawal of Communal Violence Legislation it was there in the Parliament. But
why do you not bring in your own law? It is because it is a fact that the minorities have been under threat. That has always been there. I hope my
friend from Uttarakhand will also agree with me that the minorities are under attack by the people who want Ghar Wapsi. Ghar Wapsi is creating o=
gaiet. That is the thing. What is Ghar Wapsi? Why do you do that? You are again casting aspersion of untouchability among the people. It is very bad.

Anyway, I have no time. I thank you very much for giving this much of time. I would only like to say that I am sure our Prime Minister, in his
reply, will dispel whatever fear psychosis that the minorities have and also their fear about certain Hindutva elements which, I say, adopting policy of
are more loyal than the king in this country. That will definitely make us unhappy. I wish that the Prime Minister would also take this opportunity to
dispel the grievances as well as the fear among the minority communities. That is the need of the country. Thank you very much.
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SHRI KALYAN BANERJEE (SREERAMPUR): Respected Chairman, Sir, I would have been happy had I appreciated the President's Address. I am not
in a position to appreciate it due to the fact that it is nothing but jugglery of words,. It could be titled as: "aii sure1, @ wa” - Talk more, work less.
People of the country have seen that. In every field, the Government could not achieve what they promised during the last nine months. We have
seen their arrogance.

A few Ministers have arrogated themselves with the power. Before I deal with the clause by clause of the Address, let me tell, through you, that we
have long been pursuing with the Central Government for waiver of the huge debt burden left upon us by the previous Government in West Bengal.
We have waited for more than three and a half years with no result. But unfortunately, the President's Address did not address our demand or
grievance.

Sir, I want to point out one thing. The Government of India through the Ministry of Human Resource Development had published a message on the

eve of the Matrabhasha Divas on 215t February, 2015. In one of the national English daily newspapers in 22 languages of the Schedule of India where
the Devanagari script has been used for the Santhali language instead of the Ol Chiki script. The script of the Santhal community is OI Chiki. Please
take corrective steps for future.

The Pradhan Mantri Jan Dhan Yojana had started earlier from panchayat level. It is not a new one. In every panchayat and village, there is no bank.
Please take steps to open first the branches of the bank in every village. In West Bengal, the Government has let out houses to banks in village level
at the rate of Re.1 for the benefit of the villagers. Under Direct Benefit Transfer Scheme, public has been harassed. They are spending more money
to get subsidy.

Regarding toilets in schools, we appreciate the view. In West Bengal, it is almost covered. But we have a request to the Central Government to take
steps for cleaning of toilets and provide one person to clean toilets.

Skill India is not a new concept. We have already made a good number of ITIs and polytechnics. Out of 341 blocks in West Bengal, in 100 blocks,
ITIs and polytechnics have been completed and in 100 blocks, these are under progress.

We appreciate the concept of Housing for All. But you must clarify as to what you mean by that. I would like to know whether Housing for All means
125 crore people of the country or one family each will be covered. How many members will be there in one family? It cannot be a vague one.

So far as financial benefits are concerned, financial benefits have been reduced by this Government. In the case of providing 100 days work, the
financial benefits have been reduced from 1.50 lakh crore to one lakh crore. Instead of 100 days, it has come down to 40 to 50 days. They have
reduced the financial benefit also for construction of village roads.

We oppose the Land Acquisition Amendment Bill. Let us be very clear about this fact. In 2013 also we opposed the Bill. That is because the
cultivators' rights cannot be taken away. In 2007, our leader Mamata Banerjee went on a 26-day fast for Singur at Kolkata. One of the stalwarts of
the Bharatiya Janata Party, I am not taking the name, had gone there and was with Mamata-di for a few hours. I convey my heartfelt thanks to that
leader on behalf of my party. I request that leader to stand up today also for the grievances of the cultivators, an issue which he stood up for then.
Do not take away the rights of the cultivators. We oppose this Bill.

Churches are being burnt. Dharmantaranis going on in every State. They often quote Swami Vivekananda, zarft fireig Sft ot dten en fs RBigz iz derag
¥ gw atel &, 91e1 w1 s[RI ame Al arel O FeprRi 3 et 251 &, ot areet serE 9t erd 2ae &)

During the Christmas vacation I was in Turkey. At Cappadocia, a guide told me that Turkey was a secular country, and 98 per cent of that
country's population was Muslim. When I asked him what his religion was he said that he was a Muslim. He asked what my religion was and I told
him that I was a Hindu. Then he said, "Your religion is the origin of all the religions of the world. Your religion has two important features. The first is



not to take any lives and the second is to love each and everyone in the world." He said that Hinduism talks about respecting and tolerating all
religions in the world. That is the foundation of the Hindu religion. On the land of the Turkey at that moment I thought, if only that Muslim guide's
message reached the members of the ruling party, our country would move in the correct direction and take the correct path. I would request the
hon. Prime Minister to first decide his vision and then take decisions. Hon. Prime Minister, do not be a prisoner of indecision in the country in respect
of emational religious thoughts.

What has the Government done for the girl child? Is it just going for only advertisements, propaganda, prachaar? What has the Government
done? Rs.100 crore have been allocated for the benefit of the girl child. Our Chief Minister has allocated Rs.1,000 crore for the benefit of the girl child
under the Kanyashree scheme, just for the State of West Bengal. We are ready to cooperate with the Central Government in all respects for the
welfare of the women of the country.

I am reminded of something I read long ago. During World War II in Germany all citizens of the country had gone to the battlefield but a
Professor was found studying in his library. A soldier came to him and said that he wanted to kill him. Professor asked the soldier why so. The soldier
said that while every citizen of the country has gone to the battlefield for the country's sake, he was sitting in his library and studying. The Professor
then asked: "What do you mean by the country?" The soldier described the country by its boundaries on four sides, by its population of five crore,
and by the culture of the country. The Professor then said, 'Victories are gained, peace is preserved, history is made not in the battlefield but in
educational institutions.’ Education is the seabed of culture. It has to be improved. But allocate money. Do not just go on doing prachaar. Do not go
for advertisements. Go for that which will fulfil the purpose. You allocate money. We request the hon. Prime Minister to do it. He has undertaken a
job, he should fulfil it.

Someone was referring to Swami Vivekananda. I will tell the person who was telling this, kindly convey to the hon. Prime Minister that some
followers are following Swami Vivekananda. If you really want to help the girl child, allocate Rs 50,000 crore for that scheme, only then it can be
done. It is needed to make the scheme effective, otherwise the scheme will be mere advertisement.

Health is a State subject. Leave it to the States but allocate money to the States so that the State Governments can work. Provident Fund and
Employees' State Insurance benefits are not being given to the workers at all. During these 9 months, they have been running for provident fund

benefits. Contract labourers in this country do not have the security in their employment. Nobody has thought about that. During the 15t Lok Sabha,
the Standing Committee on Coal and Steel submitted a recommendation to the Government that whenever any contract labour is there for a period
of more than 5 years, frame out a scheme and absorb the contract labourers, do not keep the contract labourers in the workshops decades after
decades; do not exploit them.

As far as E-Government is concerned, we have done it in our State. It is not a new thing you are doing. We have a question. You are talking
about governance. Do you have any administrative calendar? Does your Prime Minister hold any meeting at the grassroots' level for the purpose of
good governance? Our Chief Minister has held more than 80 meetings at the grassroots' level. The problem is there is no trust. The Government has
to trust the Ministers and the administrative officers. Let that trust be built up first.

When you talk about Digital India, what kind of digital India has been made? It is only advertisement. Even at Delhi, even at MPs house, we
do not get any Wi-Fi benefit. If you use MTNL every minute it drops. For a conversation of 5 minutes, we have to call a person 5 times from our
MTNL mobile connection which has been given to us by Parliament. Digital India is a very good thing but make it effective, bring it to the people at
large.

Power crisis should not be there in summer. What power benefits you have given? In every State, especially in the northern States, power
crisis is there. Because of power crisis, water supply is not there. I went to Bengaluru a few days back. The people there were telling that there is
dearth of water. What has been done? Nothing. It is only advertisement.

We are opposing to the FDL Do not try to sell this country to the foreign investors. This country is having a lot of investors. This country is
having so many industrialists, this country is having a lot of retailers. Do not sell the country to the foreigners, do not be an agent of the foreigners in
this country itself.

We appreciate your deep sea port scheme. We have given Singur. People have given us authority. In Sundarbans, the State Government has cleared
everything so far as deep sea port is concerned. I would request the concerned Minister to take steps for the deep sea port.

The issue of black money has become a mockery. Every person of the country laughs on you when you say that you will recover black money. This
Government made a promise that within 100 days, black money will be brought back. Nine months have gone but the black money has not been
brought back. People have not yet got it. So far as this is concerned, you have got the results. ...(Inferruptions) Do not talk about Sarda scam etc.
These are not nice lines. You have lost the Bangaon bye-election by more than 2,20,000 votes. Do not open your mouth.

Why the name of the President of the BIP has been cleared by the CBI? That is also our question. Before 15t May, 2014 the CBI had said that in the
Gujarat case they have the material evidence against one person. How could now, after the election, material evidence is not there. It is very
surprising. The BIP has learnt the lesson. That is the reason I was initially saying that a few of the Council of Ministers have arrogated themselves
with the power. Now, I say, every Member of the BJP has arrogated himself with the power. They have the power so they can bulldoze everything.
Just because they have the power, they have become vindictive. They have the power so they can put the persons into the jail and shut the mouth
of the persons who oppose them. This is the ruling BIP.

Delhi has given a lesson in the form of the election result. Bihar is waiting. In 2014 the BJP wanted to make a break through in Bihar but could
not do that. Bihar is waiting. In 2016 we will show you what Mamata Banerjee is. ...(Interruptions)

HON. CHAIRPERSON: Please address the Chair.

SHRI KALYAN BANERJEE : Somebody will fly from Gujarat and someone may fly from Delhi but they cannot take hold of Bengal. ‘Banglar maati



durjoy ghanti, Bujhe nik Burbritto'. Banglar maatite ashun. 'Banglar maati durjoy ghanti'. fecht 3 352 3iiz apra 3 3swz o ol alar & [ will tell you
one important fact. You will be surprised to know that the BIP Party President has lost all the elections at the State level. This is the state of affairs
of the BJP in West Bengal.

Kindly permit me to tell you about a Hindi song. &<t 4 vas amen 2 fis gl 33t Jvel 3 Brerd! 8, 301 cleil & el A Brer &) ad 2016 3 uf2e dener B sl
BITDIAT 3 Jotebl et Al Auel 3 Brerd? 2 76 sieem Jo cleit b AUl i & 3, Aual 3 & & dfSm, s & ®E agfen ol 3

I may say it again, come to West Bengal in 2016 and see for yourself the strength of Mamata Banerjee in West Bengal. Thank you, Sir, for
giving me the time to speak.

*mil6

SHRI PURNO AGITOK SANGMA (TURA): Thank you very much for the opportunity given to speak. I rise to support the Motion of Thanks on the
President's Address.

Sir, a famous writer and an orator Shiv Khera has once said that 'it is good to do different things but it is always better to do things differently’. I
think the Prime Minister, Shri Narendra Modi is doing both; doing different things differently. I congratulate him and wish him all the success.

Having said this, last year in the month of June when the President of India had addressed a Joint Session, he said: "This has been an election of
hope". Hope is very important. I remember when Bill Clinton was nominated as a democratic candidate for the Presidential election, the Media asked
him, "If you are elected to the Presidency what do you promise to the United States?"

Mr. Clinton said:

"I come from a village called Hope and I promise hope to the people of the United States."

So, last elections to the Lok Sabha has really been an election of hope. In the last nine months during the regime of this Government, these hopes of
the people have now been converted into dreams and aspirations. Many hon. Members have talked about a lot of schemes, yojanas and slogans. I do
not want to repeat all that. I have a list of 50 slogans, yojanas, schemes and promises. A promise like, by the time the nation completes 75 years of
its Independence, every family will have a pucca house with water connection, toilet facilities and 24x7 electricity supply, it is a very big promise
which creates a lot of hope. Some of the slogans are, har khet ko paani, per drop more crop, 33 per cent reservation for women, ensuring Kashmiri
Pandits' return to the land of their ancestors with full dignity, get rid the country of the scourge of corruption and menace of black money, Sab ka
saath sabka vikas, Make in India, Digital India, and Skilled India. We have about 10 yojanas and about eight missions that have been promised by
the Prime Minister and this Government.

This year's Address of the President of India concludes practically with these words: "A promising future awaits us". All these are very good. My full
support and cooperation to them but now what we are worried is when these dreams, aspirations and hopes will become a reality. That is the
question today. Are these really achievable and practicable?

Now what is the mantra the Prime Minister has described to achieve all this? His mantra is, 'minimum Government and maximum governance'. I beg
to differ with this mantra. I have my doubts whether this mantra would really work. According to me, the mantra has to be the other way round. It
has to be, 'maximum Government and minimum governance'. Why did the country suffer for so long? Why could we not progress fast? It was
because we always had maximum governance and maximum control. There was no de-centralisation and no empowerment. It was very refreshing
to hear the hon. Railway Minister this morning when he said that he has delegated some of his powers to the General Managers. That is how, I
think, the country has to move. More people to work, more powers to be given to them, more and more de-centralisation, and more and more trust.
I think that should be the mantra. Therefore, I beg to differ that we should have maximum governance. We must have in this country minimum
governance. That is how, I think we have to proceed. A lot of controversies are going on the proposed legislation of the Ordinances. Be it coal, be it
land acquisition and be it mining. I am also very much concerned on all these proposals. I remember having read a book. I would like to recommend
the book to my friends, if they would like to read that book. The title of the book is 'Wisdom of the Natives'. It speaks about how the red Indians,
how do they think about themselves? What is their philosophy? What is their vision? What is their understanding? This book says that if one thinks
that God has created the world for them, then they are wrong. If one thinks God has given the wealth in the world — be it land, be it forests, be it
rivers, be it animals, be it minerals — and if one thinks that all these things have been given by God to them, then again one is wrong to think that
way. God has not created this world just for you. God has not given this wealth to you. He has created it for your children, for your grand children
and so on. God has given this wealth not for you. He has given it to your children, your grand children. You have been made a mere Chowkidar by
God. Your duty is to perform the duty of a Chowkidar. You must preserve it and protect it for your next generations. What a wonderful thought is
this! What a wonderful concept of this world the red Indians have! We are exploiting our resources and we are destraying our forests and rivers. We
are all talking about climate change. We are in a big hurry to mine coal, extract the iron ore. We are recklessly engaged in sand mining and all other
kinds of mining. It is very dangerous. God will not be happy. We are not doing our job of being a Chowkidarin this world. Therefore, whatever may
be the move of the Government, I think it is very important for us to think about the future. Do not destroy everything that we have. We have to
preserve. Let the Government keep all these things in mind before proceeding to take further actions.

Sir, I do not want to take much time because I know the limitations of time. I would like to join some of my colleagues here in what they have said.
Being a person from the Minority community, I must tell this Government that we are really worried. We are scared. We were very happy when the
hon. Prime Minister announced that he will give protection to all faiths. He will protect all faiths and there will be absolute secularism in this country
and that nobody will be exploited and nobody will be discriminated. It was so nice of him. I wrote a letter to the hon. Prime Minister. It was so
refreshing. It goes very well with his slogan 'Sabka Sath, Sabka Vikas'. But the way the things are happening in India is not good. Be it the concept
that all people born in India are all Hindus, be it attack on the Church, be it attack on the Christian institutions is all very sad. We must stop it. I



heard Arnab Goswami in a debate quoting Mother Teresa. She was asked by the media if she converted people. She said yes, she converted people.
She converted a Hindu to a better Hindu; she converted a Muslim into a better Muslim and she converted a Christian into a better Christian. This is
the conversion she did. She was right. Though we are just 2 per cent of the total population of this country, the Christian community, we are very
proud of our institutions.

16.00 hrs

We have a proud record of our dedicated service to the nation. As Mother Theresa has said, I convert Hindu to become a better Hindu. I am
happy that Shri Piyush Goyal was here just now. He must have left now, I think. Shri Goyal is a product of Don Bosco School. I am also a product of
Don Bosco School. So, as Mother Theresa has said, from a Hindu, Shri Goyal has been made into an educated Hindu and a better Hindu. And he has
become a Union Minister today. We have converted Shri L.K. Advani from a Hindu to a better Hindu because he is a product of St. Patrick's School of
Pakistan. So, he has become the Deputy Prime Minister of this country. This is how we convert people. 4€; = is a product of St. Xavier's College. *is
a product of Loyola College in Chennai. Today, look at the bio-data of people who matter in this country, be it politicians, be it judges, be it
educationists, be it IAS officers or IFS officers, be it Bollywood actors like €' *who is the product of St. Columba's School here. We, Christians,
have made him a better super star by educating him in St. Columba's School. Why can not the country acknowledge that? Why are you shy of
acknowledging this? We have contributed and we will continue to contribute.

Therefore, I once again want an assurance from the Government that minorities in India shall be protected.

HON. CHAIRPERSON: Before I call the next hon. Member to speak, I would like to point out that the names of persons who are not present in the
House should be deleted from the proceedings.

SHRI K.C. VENUGOPAL (ALAPPUZHA): Whose name are you referring to, Sir?
HON CHAIRPERSON: The names of persons who are not present in the House should be deleted from the proceedings.

SHRI PURNO AGITOK SANGMA : If he has to defend himself, then he should be present in the House. There is no question of anybody defending my
statement or refuting it.3€] (Interruptions) I do not think so. It cannot be like that. At one point of time, I have been a Presiding Officer and so, I
also know the rules.

*mi17

*ADV. JOICE GEORGE ( IDUKKI) : I would like to point out certain matters of concern of the people. It is the responsibility of the state to protect
our constitution and its basic structure. As we know, the basic structure of the constitution is its secular character. Each and every citizen of our
nation has the fundamental right to freedom of Religion as provided under article 25 of our constitution. Subject to public order, morality and health,
all persons are equally entitled to freedom of conscious and the right freely to profess, practice and propagate religion. Here I would say that the
right to freedom of religion is rather an individual right. No body can put fetters on this individual right, whether it is an organization, political party,
religious group or anybody else. But unfortunately, there are incidences to believe that the very secular character of our constitution is under threat.
Any attempt to instigate communal violence will affect the social harmony and the same may impede developmental parameters.

It was the concern of the farmers of our constitution that how to protect the interest of the minorities both linguistics and religious, when we adopt
a representative democratic governance system. Why because unsatisfied and marginalized minority groups may be a threat to the national
integrity. Therefore the safeguards were provided under our constitution to protect the minorities. We have the responsibility and obligation to carry
forward the spirit of the constitution as regards the right to freedom of religion and protection of rights of the Minorities, both linguistic and religious.

Though the Government has taken measures to protect the interest of our nation as well as its citizen in the matters of conservation of Nature,
environment and ecology while dealing with international interest, it is a fact that the developed nations are trying to impose restrictions on us in the
matter of conservation of environment. It is very unfortunate to say that some of the government organs are also being used for the purpose of
imposing international interest in our hand. Environmental colonialism is a reality and we will have to fight it.

As an example, the developed nations, international donors and NGO (Non Governmental Organization) giants have their own interests in Western
Ghats. In recent years, various conservation organizations work with States through financial incentives such as debt-for-nature swaps to obtain vast
stretches of land for conservation purposes. These lands are the traditional lands of indigenous peoples, who are the nurturers and protectors of the
biodiversity there. The conservation approaches based on 'protectionism' have grabbed the rights of local communities. Currently, Western Ghats are
battleground of the global conservation movement. The big question is whether the inhabitants (local people) will manage their wildlife or the chore
will be seized by a cartel of conservation organizations/ institutions based in the United States and Europe.

The western conservation philosophy in its implementation in Western Ghats region is at centralised point, as the ground realities are entirely
different from the objectives of the investment strategies for conservation. Now, majority of the conservation advocates are protecting their Utopian
concepts as idyllic and sacrosanct which are totally against the socioeconomic realities of the region. This jeopardized the credibility of international
conservation efforts and even engendered new terminology -environmental colonization or eco-colonization. The nexus between internal donors and
local organizations/ governments makes the situation more complex.

Environmental colonialism refers to the diverse ways in which the conservation agendas pave the way for restriction and eviction of indigenous
people from their home land. The advocates of environmental colonialism are opposing development and livelihood in both literal and figurative sense
by interlinking everything with climate change and global warming.

Planned concerted efforts from the international community was clear in spreading the idea that developing countries like India and China are
contribution to global warming and destabilizing climate, as mentioned in the report by World Resources Institute in collaboration with the United



Nation which is an awesome example of environmental colonialism. The major outcomes of eco-colonialism/eco-colonization are 'conservation
refugees' who are thrown out from their homeland in the name of conserving environment. In short, the formation or enlargement of protected areas
has the fortuitous consequence of displacing people which negatively affects social and economic livelihood. The displaced people are scattered as
‘conservation refugees'.

In 2006, Government of India submitted nomination for inscription of 39 sites in the list of Natural World Heritage Sites across Western Ghats before
the World Heritage Committee and UNESCO. However, World Heritage Committee rejected the proposal after panel deliberations and discourses
pointing out the inadequate conservation strategy based on scientifically gathered data. In January 2010, MoEF filed reply to the query from the
World Heritage Committee, stating that all the 39 properties are inside various protected areas and will manage the side with the management plan
of concerned protected areas. To overcome the issue of management plan before the UNESCO, MoEF appointed Western Ghats Ecology Expert Panel
(WGEEP) and entrusted to propose a comprehensive sustainable conservation programme with comprehensive consultation process for conserving
of Western Ghats. The MoEF letter to UNESCO, clearly states that WGEEP report will be made available to IUCN once it has been finalized.

The WGEEP report itself states that its proposals will overcome the serious and quite genuine objections raised at the UN Permanent Forum on
Indigenous Issues to the Indian proposals. Thus, the WGEEP report was a tailor made report, for inscription of Western on the list of Natural World
Heritage Sites. The IUCN was very keen to obtain the WGEEP report months back before submission of report. In short, the WGEEP report itself is
the best example of eco-colonization in Western Ghats.

Vesting and assignment of Ecologically Fragile Lands Act 2003 of the Kerala is a purely draconian act which offers power to Forest Department to
notify agricultural lands without any compensation. Wast tracts of lands from farmers are notified as EFL land in Kerala, by the Forest Department.
Even after 10 years, the victims are fighting for a reasonable compensation or a rehabilitation package.

The WGEEP report highlighted 'Conservation of biodiversity rich areas of Udumbanchola Taluka' formulated by Kerala State Biodiversity Board as a
model project which can be implemented in other parts of the Western Ghats too. In reality, the project is still on paper only. The primary objective
of the project is to restore the wildlife corridor between Periyar Tiger Reserve and Mathikettan Shola National Park through thickly populated areas in
Kerala.

Recently, Kerala Forest Department, initiated project entitled, 'Developing an effective multiple-use management framework for conserving
biodiversity in the mountain landscape of the High Ranges, the Western Ghats, India'. The project was funded by Global Environment Facility and
UNDP. A network of NGO's are also involved at different stages of the project, as per the proposal. The prime objective of the project is to create
new protected area worth 11,600 ha outside the existing protected area to elevate the conservation states of 82400 ha of farm land which will
render the people land less.

The Periyar Tiger Reserve Management plan incites fear among the people living in the adjoining areas. The objective of the plan is to make
ecologically compatible land uses so far as to provide dispersal habitats for spillover population of wild animals from the designated core areas to
buffer and adjoining areas. The intention was to expand the area of Tiger Reserve. Instead of containing the wild life within the carrying capacity of
the sanctuaries, the attempt is to expand the areas of sanctuaries to the human inhabited areas.

To conclude, the Western Ghats region is witnessing eco-colonization in the name of conservation as most of the projects affect livelihood option,
development aspiration of the people and the same may lead to social discontent and end up in anarchy. The problem stems from a cultural schism
between hard-core conservationists and the people who are trying hard to make both ends meet.

It is the responsibility of the Government to protect the interest of the agrarian community while acquiring land for development project. Every
attempt to grab land from the farmers without giving adequate compensation and offering rehabilitation package is nothing but encroaching
approach to the fundamental right to the people. depriving the livelihood options is amounting to the denial of the right to live. Therefore, it is
incumbent upon the Government to safeguard the interest of the poor and marginalized while enacting laws.

Yet another issue is the problems faced by the agrarian community as a result of the internal treaties and bilateral agreements. A steady sharp
nosedive of natural rubber price was observed for the past on year. Natural rubber forms the backbone of agrarian economy of the State of Kerala.
The large portion of the natural rubber is being produced by marginal and small scale farmers and the fall in price would badly affect their livelihood.
There should be efforts on the part of the Government to protect the farmers who are destined to feel the heat of the anti farmers provisions in the
International treaties and bilateral agreements.

I hope that the Government will address the real issues which may hamper the developmental aspiration of the people. I also hope that the
government will take steps to protect the interest of the agrarian people solely depending on land for their livelihood.

*mi8

*SHRI RAMEN DEKA (MANGALDAI): I do welcome the Hon'ble President's speech on Parliament Joint Session on 23.02.2015 which reflects the
positive works of N.D.A. Government and the vision of our hon. Prime Minister Shri Narendra Modiji.

The economic conditions of our country are improving. The economic growth specially growth of G.D.P. up to 7.9 per centage is amazing and proves
how N.D.A. Government has performed after U.P.A. I & U.P.A. II left a sick economy.

The Jana Dhan Yojana covered 13.2 crores people with Bank account who will be benefited with Life Insurance and accident insurance credit of
Rs.5000/- which will enhance the quality of lives of millions of people.

The announcement of providing housing to the poor sections of people under "Mission Housing for all' by the end of 2022 will be a mile stone of the
Government.



To protect girl child and take care of their up-bringing is a challenging task but the Government has emphasized the need to solve the problem of girl
child under 'Beti bachao beti padaho'.

The N.D.A. Government under the leadership of Shri Narendra Modiji emphasized the growth of North-eastern region. A corporation will be formed
which will look into construction of National Highways and infrastructure of Border areas. This is a welcome step.

‘Swatch Bharat Mission' to keep India clean is a step which will get immense response from all sections of people and this mission is moving in the
right direction throughout the country. Every citizen of India feels that we need clean India.

The cash transfer to the L.PG. consumers is a historic step and one of the prorammes which covers millions of people. This type of cash
transfer to large numbers of people is nowhere in the world. We are marching towards to produce and provide clean energy.

The Government is taking a special step to train the school and college drop out with opening a Ministry in the name and style "Skill Development'.
This Ministry will be able to train people in various fields who can work in the country with dignity. Even they can go abroad as there are ample
scope.

Above all the N.D.A. Government under the leadership of our hon. Prime Minister Shri Narendra Modiji is planning to empower the citizens who are
standing last in the queue under 'Antodaya’ the ideology proporgated by the late Deen Dayal Upadhayya. I thank hon. PM. for his concerns of
development as well as his concern for all sections of people residing different parts of the country. The vision of Madiji will come true and our
country will flourish in all sectors and we will be proud of our Nation.

*m19

SHRI P. NAGARAJAN (COIMBATORE): Sir, seeking the blessings of our revered leader, Puratchi Thalaivi, Dr. Amma, I am happy to participate in this
discussion on the Motion of Thanks to the President's Address to the Parliament.

To make our economy a vibrant one, it is necessary to create more jobs. In order to create jobs, the Government are making many efforts like the
National Rural Employment Guarantee Scheme. While focusing on rural areas, urban areas must not be ignored. I say this because Tamil Nadu is one
among the top three States in the country with more urban centres on a par with rural pockets. More urbanized States like Tamil Nadu can find
opportunities to create jobs more through construction industries. So, I naturally welcome the President for his statement that this Government is
finalizing the National Urban Development Mission and is also getting closer to finalizing the Smart City Programme. This will give an impetus to the
construction industry.

On the same breath, the hon. President of India has stated that FDI norms in the construction sector are being relaxed. While welcoming this,
I urge upon the Union Government to entrust the responsibility with the State Governments as regards overseeing the FDI at work in the
construction industry.

While pointing out the encouragement sought to be given to the construction sector, I must also point out not so encouraging investment in the
housing sector by the Centre. The Tamil Nadu Government, guided by our dynamic leader, Amma, aims at housing for all as one of its primary goals.
Tamil Nadu Vision, 2023 Document bears testimony to this fact. Since the Centre resorts to fixation of an artificially low unit cost for the houses to
be constructed under the Indira Awas Yojana, we face difficulties.

16.05 hrs (Dr. Ratna De (Nag) in the Chair)

This makes the Scheme virtually non-implementable. The unit cost of Indira Awas Yojana houses is highly inadequate. I strongly urge upon
the Union Government to step up the unit cost at least up to Rs. 2 lakh.

Tamil Nadu has prescribed a plinth area of 300 sq. ft. in rural areas and 400 sq. ft. in urban areas. I wish this is adopted as a national norm. Our
Government in Tamil Nadu is promoting the use of land pooling scheme. This would make available adequate land for urban areas. Our revered
people's Chief Minister Amma with a vision to develop Tamil Nadu as a world leader in solar energy and to make solar energy a people's movement,
similar to rain water harvesting, has launched India's largest Solar Rooftop Programme under the Chief Minister's Solar Powered Green House
Scheme. Qur State Government has also taken up Solar Energy Street Lighting Scheme by which one lakh street lights will be converted into solar
street lights by 2016.

Tamil Nadu has shown the way in making net-metered rooftops a reality in India. This initiative of the Government of Tamil Nadu has made our State
to have the largest number of solar rooftops commissioned in India. It is disheartening to note that the Government of India proposes to reduce the
Government's subsidy from 30 per cent to 15 per cent for solar rooftops. Implementation of solar rooftop projects must not meet with delay.

Hence, I urge upon the Union Government to allot each State, like Tamil Nadu, the subsidy Budget permitting the State level sanction.
Income-tax rebate may also be considered for the expenditure incurred by individuals for solar rooftop installation.

Hon. President in his Address said that the Union Government has made unprecedented efforts to reach out to the Indian community abroad. I
would like to point out that reaching out to the people of Indian origin in the neighbourhood is also necessary. I am sorry to note that the President's
Address makes no mention about ensuring reconciliation in ethnic war-torn Sri Lanka and the rehabilitation of Tamils there.

Even after the change of Government in Sri Lanka, there is no reduction in the attack on Indian fishermen on the high seas. Retrieving Katcha



Theewvu alone can be a solution to this. Our traditional territorial fishing rights can be regained only when Katcha Theewu is taken back by India. For
that our hon. Makkal Mudalvar Puratchhi Thalavi Amma made so many efforts. It is not only for the Tamils but it is also the fundamental right of our
traditional fishing rights in the overseas.

As ours in an agro based economy, crop diversification programmes, especially for growing less water-consuming pulses and millets, a special
drive needs to be taken up. This would ensure not only food security but also nutritional diversity.

Health insurance schemes already operating in States like Tamil Nadu need to be integrated with Rashtriya Swasthya Bima Yojana. This would
facilitate our State Government to continue with the hugely successful Chief Minister's Comprehensive Health Insurance Scheme launched in 2011 by
our hon. Amma.

When it comes to the National Optic Fibre Network Project, which aims at providing digital connectivity to all villages, I want to urge upon the
Union Government to assign a role to the State Governments to involve willing States like Tamil Nadu, that has the capacity to do it. These States
should be encouraged by the Centre.

Expressing my support for the Motion of Thanks to the President in these words, 1 conclude my speech. Thank you.

*m20

#SHRI D.K. SURESH (BANGALORE RURAL ): The President's Address to the Joint Sitting of the Two Houses of the Parliament was old wine in new
bottle with no imagination. There are no new initiatives other than renaming the schemes that already existed under the UPA I and II. Changing the
nomenclature alone of a new scheme with no new significant policies announced indicates that the last nine months of this Government has been
more hype and short on any deliverables. The President's address fell short of people's expectations and has been clear disappointment.

The NDA Government which swept to power making false promises said that "Acche Din" would soon come. However this has been far from reality.
For the common man, the prices of vegetables, fruits and other essential commodities has added to his burden. The International prices of crude oil
has dropped to record lows, yet the NDA Government has not passed on the entire benefits to the common man. The marginal lowering of oil prices
in India has just been tokenism which has been offset with increase in excise duty on oil. The people of this great country cannot be taken for
granted, their voice will be heard in the ballot as it was seen recently in the Delhi elections. I would suggest to the Government to take immediate
steps to reduce oil prices to its true value and thereby reduce the cost of essentials for the common man.

The President's Address did not mention any definite policies for providing employment to the youth of this country. Thousands of youths are
graduating every year hoping to earn a livelihood, but the President's Address holds no promise for them. The youth are the future of this country. I
urge the Government to come up with a proper framework for providing employment for the unemployed youth of this country.

Under the UPA the rural people of this country could depend on MGNREGA for employment. It is a great program to combat rural poverty. However,
in the President's address there is indication that the program will be diluted in the guise of trying to create durable assets. The spirit of MGNREGA
is to provide guaranteed employment to rural people to alleviate poverty. Diluting the labour-material component will lead to more poverty. The
Government should only think of enhancing this social sector Act and not water it down, doing so will be at its own peril.

Agriculture is the back bone of this country. About 70% of our people still depend on agriculture. The ground reality is that our farmers are not given
due importance in policies and programs of the Government. The President's Address does not mention anywhere about the welfare of farmers nor
does it talk about providing Minimum Support Price (MSP) for agriculture produce. On the other hand, the increase in prices of fertilizers and
pesticides is unabated making it very difficult for farmers resulting in many farmers abandoning their land and taking up menial jobs in cities.
Migration itself will cause a whole new set of social problems in the coming future if this trend is not arrested soon. In addition to setting scientific
MSP, I urge the Government to enable farmers by providing advanced technologies, better seeds and enhanced training for the farmers of this
country.

The Health Sector finds no mention in the President's Address. At a time when there is an alarming rise in HIN1, encephalitis, and other diseases
spreading all over the country, there is no policy, initiative, direction or vision to combat problems in health care sector. The rising costs of medicines

and hospitalization has made health care unaffordable to the people of the country. Millions are suffering due to non-availability of proper medical
care. Emphasis on R&D on new diseases and setting up infrastructure for primary care and labs is lacking in this address. Requirement for specialist
doctors is on the rise, but there is no vision in the address to provide specialist doctors especially in rural areas. I urge the Government to take
appropriate steps to allocate more funds towards healthcare and to come out with new healthcare policies.

Another reason many people are suffering from poor health in this country is because of polluted water of our rivers and ground water. Our cities are
generating millions of liters of sewage per day which is released in to the rivers without proper treatment. Treatment of sewage cannot just be a
state matter. It is of national importance and the responsibility lies with the Central Government to find a solution for this unnoticed national
disaster. Qur cities are choking due to polluted water, Chronic diseases are on the rise and populations are getting affected all over the country.

Unless urgent steps are taken to address the issue of untreated water polluting our rivers nationally the future for drinking water will become a
battle. Scarcity of drinking water will lead to huge unrests in the country if the situation is not addressed immediately.

In addition, there is no mention of Solid Waste Management in the President's Address. Our cities are overburdened with garbage with no scientific
way of disposing garbage. Leeching is causing ground water to be affected. The Government is talking about building Smart Cities with global
standards, but it cannot provide solutions for the problems existing in our cities. Swachh Bharat is not simply taking a broom and sweeping a few
roads, but coming up with good policies for cleaner cities. Symbolism will get TRP's on television but in the long run it is only policies and adequate
funding that will address the issue of garbage in cities. Therefore, I urge the Government to develop a comprehensive program with coordination of



the Water Resources, Urban Development and Environmental Ministries to tackle and check the pollution of our rivers.

In addition to health issues rising, religious intolerance is on the rise in this country. The Government is not taking any steps to curb and punish
religious offenders. Even visiting dignitaries like the President of the United States during his recent visit had to remind us about our constitution and
the protection it provides to the people of this country. Irresponsible statements by people who believe the NDA Government has the right to do
what it wants, had led to increased communal intolerance to take immediate steps to curb this trend and policies in place to tackle religious
intolerance.

Not only did the President's speech address religious intolerance, it did not address the issue of Women's safety and sexual harassment that is on
the rise in the country. In a world where women have the right to equality, we are unable to protect them adequately. No new policies have been
announced protecting women in this country. In addition, there have been several unfortunate incidents involving foreign women tourists bringing the
credibility of our country down internationally. Foreign Tourism has also taken a hit due to warnings in other countries about the safety of travelling
in India. We need to make our country a safe place for women to live and visit, not by imposing restrictions or curfews, but by giving them equal
rights and giving them fair protection through speedy redressal systems. The Government has announced to setup One Step Crisis Centres, one in
every state. While this is welcome, providing one such centre in every state is not sufficient. Such centres should be provided in every district, taluk,
hobli and panchayat of the country. I urge the Government to take this up seriously and consider more policies to ensure safety of women.

The President's Address has also completely neglected our environment. There is no mention of afforestation anywhere in the address. Waste lands
are being converted into industrial corridors instead of afforestation. The Government has not taken initiative to increase the green cover of the
country. On the other hand, the Government is changing environment policies to enable big business to setup industries in eco-sensitive zones.
Degradation of natural resources will result in climate change and national calamities. We are harming our environment thoughtlessly and
irreversibly if we continue to plunder our forests and natural resources without taking adequate care to protect our environment. I urge the
Government to address the issue of afforestation.

Qur forests are inhabited by tribals all over the country. The Scheduled Tribes and other traditional forest dwellers are protected by the Forest Rights
Act or the Tribal Rights Act. They have the right to their livelihood wherever they live. While the Government is making it easy for big businesses to
do business in protected areas, tribals are being displaced with no regard to their traditional way of life. The key provisions of the Tribal Act are
undermined and the forest authorities are not serious about implementing the Act and protecting the tribals. As a result, the rights of the tribals and
forest dwellers are being denied. Unless the Government takes immediate remedial measures to do away with historical injustices to tribal and
traditional forest dwellers by enforcing the act, the original protectors or our forests and environment will be put to great hardships. I urge the
Government to coordinate with the Forest Department to ensure the true spirit of the forest dwellers act is enforced.

Another neglected area in the President's Address is the lack of vision of the education sector. Top priority should be given to primary education. The
education system is lagging behind because of good teachers in primary schools. Teacher training finds no emphasis in the speech and no special
impetus is provided to teachers to encourage them to upgrade their skills and become better teachers. Untrained and underpaid primary school
teachers do not have the tools to teach students adequately. Primary education is the foundation for any student to make a mark in life. If good
quality primary education is not provided, no amount of Skill Training will help the student in the long run. Infrastructure in Government schools is
pathetic. Schools lack basic amenities such as proper class rooms, toilets, teaching facilities, drinking water, libraries, etc. Therefore, I urge the
Government to put emphasis on the development of primary education across the country.

Overall the President's address to the Joint Sitting of both the Houses of Parliament was lacking in vision on policy matters. No new policies or
initiatives

were announced showing that the Government has not taken in to confidence all stakeholders of the country. It is disappointing to the 125 crore
people of this country that they were led to believe 'Acche Din' was round the corner, but the truth is far from reality. Other than repackaging and
renaming a few schemes, this Government has fallen short of all expectations of the people of this country.

*m21

+9fl orze Ry (i el apR) o Aol Frcufer Sff & st Falrel i @i B3I &l i wrlaEl Ao el u2 act [ & Brwbl st S91 @ aga e s 8) $2d wiviel o sy
fere Jrady #igcayul & aeiiids st A siai! sArt waoldl ol aféa sarl aiod adl $3% feng wivrer Aot 3 #omd slrne s @i ol 81 Amar iz wivier [Rar & e gl
AT o BT caf¥e a1y 3 kRl wo 9% e 8 333 A 537 @il w1 1 feard 8 b el are adl 31 sey S9r 3 W3 giofdT dsigr sl 2w i der 8 SRk, Sif srus! ot 8 el
afeas g gloren @ fere sueisll snfda g8

faarer ault 3 Brr avs 3 Jewr &t offferel Jfie sl 3 R aer ST i RIAART Boll dgd &l gFe BRI 2l R &, 33 U2 gl IDR o siflvaydd el ol i RAaART B
Tl dotlol Bl it uget @t & 32310 e 3 gersieic) Sit @) [ w5 3 eewaie 2ol agel 6l T g 36 @l Hgicl , wriag iz ol aorer @t art at 21t 28t & Afdsar uach ar
331 Aze @ [dar agd & yurd =u 3 e & [ @R 3ol @ A6l dolRIl SR IRT d53ol @l Tl @il Sl @l Adeld 21a & [ a3 wfth 3 @eenlEs ger Rl gef
32 el AP 3 e gIEt u Gl gl & aeie FaISPIR 3 8] age 2 g3l @ off 5P o

ot oft speftor sfte w3 ge didl 9 eler aron erot Yol adlast 31 vur asz Fzael @ ASigE T & aedifds didt snfe @1 were @on saan en itz 3 srwd Fu A wor w81 el i HerEen
woft F&t oty srem 21 or2l, TRl grT St #ee ardtdl @ < off St oft 33t arftrior B Redieril 61 die ag srar e Aftber saT TR o 61 @ dz- AR afTARRET @ e B
fere Sfer-erel @istell @bt ], g1 ordl fen afea 331 amar Stercnn dep ugarn i, Brewor 21 @1g ordion 281 f5 13.2 @dls o 21 el 3fiz s @ A wa sl a1 et i3t i ofe smet A aa
IR 31 0 3fde @IS 3 Foicp &6l Aol um acol &t gt & afi Azort Asr off 3o1kb uRT #est U acel A ugaell =1 frart & b 531 aee & wison 3 2wt 3 il AoRID
G TS|

&2 et @ Jit Sflaer  used ot 8 b At B 20wl 33T 26l @l Bavmon o 33 U 3uced 81 § f sl Jmr gr1 it yeirRi A on 261 8 ag Sdct ofll ofdl 8 u il
UEIRT &) 20T a3 a51 361620 <6 & b amary giq 4 Berior & e el gremsr Brer @ anenz aoirn ar=n & 317 32100 AR olglercl ailien da &l e i 3 i g & 8



ft 3fre fbator 1 [ sa el B o e gl & fie a1 arr w2 sast amn @l &6 Qeant 2 [ e 6 wqeisie @t Qor daer water 3ot 3 € ol @b aféa 3 @t
&l Jter sl 3 slitsan £ dem safen gardl wn o Soft ugl yeuffrel 5 g afty R &5 e andler algser Biorer @B gpsanet @6 &) #91 g3 @t w1 g1 fAvar & B s
istolt 3 fsaell 5 ugy et w 3tz Rl aor 3 aga Feef)

Bt cres A amudl ot 3 s iz asdl @ ot [ers 2a1 & ag arnd R w1 R 3 iz &3 531 sisfleen A don & Slon s Rru F o @ wewa Jon agen 5 Aewr o R
&0t 3R user 6t 3 afiz AR & Shaer, Fzen aftz Ben & P A aani-ad uenl aiffrmr $t gpssra & 3, s wft cor a1 sifiemor i ao-ue a2 B &8t e sa a ¥ sl
YRIRT 33l 3fi3 arol Jor @t A= uz 5l gaore ot siase ardl amet &9

*m22

*oft w. &Y. orron urétar (srasita) «: Aol gemoRid Sft 3 Awer Sjea 3 goic A D gReaT & 3 B1 et s B Sl DY WG A aga & wflg
31 Sfofetl fUesel 10 el I P9Niol, ASINS, LI crell clielblarongl 31 uonet 81 ar$ efti fageft aworet a frea sia uz sreer &I Solr 9rol ASAA ol
3 &l wifeperot Sar Jor oft sz 3 ar-ar gerls &I fFarmsa a3 Sar emn snel Yerewicf Sit 3 siced A W1 AElel el RN &) Sl A YelToldict
oft @1 apif¥ent it 32 38 & sfie o1 @ fASer & WLIar DY ol 3 A aa &I a1 AGUA & 2@l o1 b s o1 b ajst g1 forea ot a1 & iz TparR
3MSol 3 39S Slol Jeld DI G9l of Uach a1 A fopen fop o 31 oft Vo Blew & St 3@f¥apT 31 SopT aon e & 3R M g fuwer 9 ardlall 31 Aol
3 A @1 3ST geic BT &1 AT A bl IAYeh I8 I UIfebalrel B Sl b ST oIl &1 AT Al f&ast Miftie dzol &1 ard & &3 Yemowie] Sff of
I T 3isT geia fpen &1 frea & a3 araa? o1 sEEteT & egreast of avre s Sft of Juf¥ar 26 seradt &t urs @ e aiferfdr aorme ad
A& fopen 31 amrat aafyer 3 oft somy Rppmasemdl 3 gemaonett ypifer 2 28 &1 24 Brwaz, 2014 @1 FecRIe @ Jorel &bt den 3 Fenfia o2 smea
UBcl R 3 & 28 Awerr If3el ol arell Yot AL dol IR 3|

U3 diolcener 3ureIrr Sft of @wal en b YRl @b @I dic Aseliie Yolidg & dl Jam! o s Yoirdg, 31 et 3 ol Adlol Uael JAadl
JMe-Iaep] fABIRI B I i) B e FA ITDIR of DRI Dol Yrael fpen 21 fireset off Aol I PRIBIE B JFol P IS Slokll Dl ¢l 3@l & b AS
AP Jorcbl amenait 3fiF SRBIgNal U2 FRT 3ol D2 &2 A IR 2 28 3 Slanfp A1 Yermoenid} of g sugel syt Alsion 3 Jor b it A o
UE-U 1 I 31G9T dollol T Sl clg XM 3 208 b RIURYI Usel &) $AMI sl 39l B &2 olid U2 usel drell 31 feeft R i e Asonsl i
Stoter @1 sefierdt of ¥ @2 a1 orft off) Serdr B mer-3mer Bg 3z ySor 1 TR B gomier F drciier &5 asaft fEuredt 31 smorwiter gemeHd} Sft o
31T & g1 wafl DY g1 ol @1 YenrA e 3 ator Bt aret b aresn A garowicht St oF Jor B o A M Ssor @1 i Ryen 3| ot b are A e a
§-31e1 B e A Stotar ot sruoft are gurewid} dw ugan At & der @gov.in U2 SieiT 3iUel JSId d off Aolol3ll B @i 3 et IRT & Iavedt & e
gomtel B @Il adr st 3 3 st wyonfeRN 3 aft sera war Jad 3

dialoftel germosicft off o1 efret fope &t yrelle 3 sl seror b forw @) Sor &bt anféfes wrazen A Shsol b fére Yemowic)t Stot-¢rel sion &t gReaT &l
301 a1 6 g A5 T A 13.2 @S clsll B o dav ara Weren fea RNt wrm foven 31 amer smd & aiffrasae siéta uf¥ardt & ura I
3l 3fde @ ) arer smea B srfta Sorr UGk MU WY WD A FST I Aol W B Hereg, B Store o aft g1 AMswon A UGt MU WY SIS W
et Afdanal @1 ema 301 2 31 A I A Siewlfa & Soier of A A AGA SISl A ADISE Filel ©2 Gerlolief} St B el wea A woA
fHenass actal @1 JAwmeu Brn 3)

&St Aep12 of Iyettor il A gforrdt Ffrensl B e 2000 wAs Fw @1 AW Ws gorrar sk & RBrRPY 72 siftgfia ws urt @ @t a2 2@ 3
fOrRY fp cndl disll @I ASPIR @I AR Ygrel aen| &adl IoR 85 ds el & dew aqefsr ufssen g wal on 2 2 RREY sicdl xR a1
siel arel ftt Scurgl il uf¥ager A o1 B v Wil A A2 wlal 3 el A ugarn sn Ao 3

Ay Jfardter & 3 amara B ezAr 31 s I Rea st Afansh A A 100 osr gonvsft) sacedar sl AW U3 Atel Ja s forw sl o1l 3
wdblepe sraeizaon dene &t smesft| s Sor sl adgar b 75 ad gy @wwn aa awv g uf¥are @1 e udwT @2 aen, rEl ureft wr woraser,
offarerer &1 Fferer itz didiar e R amgRy sz smaemerer & Jfaerd 8l s e Housing for all by 2022 @ eger 2z 8



31 SIRTIGt & 67 ad arg off Ser 3 fRidmm2 apettor i 31 Stact &t a3t well & PRRY il o Farea Jfder ol Bier w 28 8 Sorien &t efic A
&2 dt 1000 ot Sroreizeen w2 #ire), 0.5 Sfac & 3ucted &1 g3t AR Wit ©F Farzea Jfden f@rer A 521 fw orf 2arre oftfer dar w2 3@ & aun
Slglelcl &cel BT fiiorer gre @it Al iy SIRU @I Qiesigol Joft| s34 8¢ Bere Yiibororel Bl @oft g3 avval B fere Farzear fgn 3iiz gfdeor i
agena fpen SRR A6l uscll @R 31 & fop IR @I 3ePl A IICRI TOIRI IR 3| ARGl & oKD el g & 3RuAr ®l Afdawer Bick 3
uf¥acier wol i f5on 3t Areln user @1 BRI 9% @2 f&ar srn 3

yenataclt off oty At St &5 Siepea 3 seorca wR-ailRasw Fomel I g uz wrl @l afiy su aes efda Fgeo sl sy s a Beivr e a saRT S9r A avI-gEs A
aoloI

*m23

i arpu1 war (S ¢ et 2 weleen, semfda weeuft oft 3 st uz dieol 3 Rre st 781 sopaf &t 8, s R sa sads gt smeR e wE )
aeEifar recufcy Sft & aifdsmaur O e 3 w1 of sl sifdwer Y 2srona @ uior @i wia fAven &) smendt & 68 wrer & ag oft 3ot e w1 v ast B, S W,
wiferarer alie aiidl 3 e &, ag e w1 BioR &) 531 eR of "ot el Atsten” & wreeRr A 25 s Yefl snardl @ ¥ wor @t avw fven § iRt e Bl sz A
308 SIS Sl DI &) Gl cloll Y 32 QT U2 WIRNel & A1 4 art 29rst 3 ol an 28 3 b anfin "o gor Ason” A 5t 25 @ds amard! ¥32 Ao aiefl &, Roaiol amend]l &
v 201 & aig oft 21s e ordl o & 5 s oft s Jor B ereles & alie s Jor & R 3 sarn oft een §) saféme dweor o v agl dlson Sor B A6l FAM6! oI
@A fasen &)

stsmufey FBlga, 9 S FeE 3 g waell agen 5 "Facs s U3 aal @) gu e wivj B oIl X189l i of wal [ "Bt sea” @) "aes sea” 3 age fen srn
&) 3 v Iersaur on arsal & 5 sl v yxis 3 "Rrla s o @1 31 wvarn ofer afdael A 885 deeica ol see 30 sitaern @eidl o, ardbl dan arsu Rren
o) ww, 3. 3R, g3 Afder apfl aw st @ afvrmm ordl Breen "foeier smea” disen & ws @) forster adlds A grwEier o orll W ol Hu @@ HG A, Faew
9111 31 acs (31 A v orfl craven it cafes & e 6 okl &) safére sa1 2@ & 31 afirerer & gfer smine eres o &)

aAgIGe, a1 & forrior 3 e fpeft oft Sor & fBwtvr 3, swrera averr B foraior A Rign 61 ast yfdr 3 Mod oo adl A Rifieer adlol A sa w2 oo aal g4 &) &1 dsoll
a1t [ fsel g aut 3 grefies forsir @t 2quf a3 sier gan 8 &1 e oot et o A Siisel agd &, 1 amact @ g1 st G IR 3 e asd & i
"3 ot S Qe g1 J91 3 eIl wlon died 8, Rwes 3 waren dred &, s aw yrefi e w1 Pperet Yol oidl gom, i aerar g 5 391 331 Aweu @ g ol
@3 UREl, BRI IAmeu @ 91 JAI®IE o SlaAel B Y e 3, Arelolle sivoq #Ald St of el Javeu 3 foran &) anst W, Zferarol stz sia A foraserol arel aeal Sfofoft Bl
3, 301 3icR Awe Il 8, IoIP 3G o Wal I darsen et 2 Aifdver St swreaaz 2, St Bien & =wazen 3, 9 Regra & foor yadtr 3 30131 &1 Ud IS 71T DT
forrfur aret a2 A & e po adl A s udufye adfs A "fts-3 st o arRlser @2 @ 3 o wraetyes as 2 5 &3 s oo A5 @ A gor: Rioder @ween e
f3rr adten 3t "afts-3 ofter” or 2iuuf ferem @ diue @t 1w R 8, Rigiws Al 1 A WK aw 3A w & dfdga e F die 3 pydrer 3w o Berer g 2,
{31511 A5 arcmren asi Aq Pw A 261 § sAfem F W@ A spRt mFen By Wa-witem, ad @t weradt 3ot & o, qmferdt vt St ¥ o & ydu o aifde) Mwd
oo aul 3 Rign 3 SNt Prrae and 8, 331 g3 w3t @1 Saoa aen anfdy;

3 ammuds e A AEHIEI AUl Sft @Y 31 @ B e oft i Som argen fiv Iodier wiaifuea bserwm &t ara B e B oA @, R Sefivle W} I A
&I 2fdenet I &, Aftvol casz 9 sceln a1 Awey Arolofter Yemel Jidft oivog alch oft o feren R rsedl ot BdiSs gar A 31 gferera A 42 yferora 2e siadt sicrol w1 e
e @18 vas ast 38U 3 215w & usiiEedt wifsier wefloer & aam? @i 36 8, 36T U a3 Aaseu B el Io forarur w1 sl fren ) g1 sad R ot por o) aud
ol ey, ....(reenst)

# 3 aneen A vep 3R A AR P A6l A olen diedl g ds eirafrerel O AT W MR @l i dlz 3 yafdar wen aifge; Rezmell & & & aga 23 deem
ey <t arf &) s eftrafdiere 3 gt Yen cerm & v Bre1 e b e R & swefter oft st 8, g1 Aer Faw A A aedt Wb As @i Kl weet &) e & s A
Janaft 2aamotos Faddt & adt gftror 2 3 A Rt B a3 oiar &) 3ot as Aweu 1942, 1947 3 en Rrwt @ ana siafifza ot fp afg e Rt oft aws B R
s fere swfter et & &Y 321 o1 9 oft Rsenell w1 féeen glen anfée) sar 2qurz & e s ofifrafdiee P e wr © ast wen & BRrp féne sa 33w sifiage wx & iz
aeniEar aecufer Sft 3 gfer ameft qyasiar @I wat gu s Ao ouT &



*m24

*SHIV SHIVKUMAR UDASI (HAVERI): I support the Motion of Thanks moved by my colleague, Shri Anurag Takur ji and seconded by Shri Nishkant
Dubey ji. Hon. President's Address to both the Houses outlines the blueprint of hope and aspirations of the people in general and of development

through good governance.

The Hon. President in his address said something very significant. A lot of things has been said. I do not wish to dwell on all these details. My
able colleagues on the Opposition benches have also made several points.

I thank the Hon. President for his address which outlines the Government's hope for the next four years. I feel very happy about all the
promises made by the Government.

I see, in the programmes outlined by the Hon. President for Government over the next four years, the same transformational quality. There is
a promise of transformation. Transformation is promised on the basis of experience and on the basis of achievements. The Government, I think
embodies the fact that every Indian has a dream. Every Indian wants to see an India free of poverty, free of misery and free of all the social ills of
casteism, communalism and various other things that are scourge on our society may be removed and India become a leading country in the world
and a developed country. But, today, 68 years after Independence, we are nowhere near achieving that dream. I don't want to politicise what I am
going to say and I don't blame anybody. Various Governments have come and gone. During Shri Atal Bihari Vajpayee's Government, it was decided
to launch Chandrayaan. Now, we have launched Mangalyaan. India is now going to mars, not just to the moon. This is the result of dream. So, when
I am saying this Government of hope, it is Government of hope based on dreams always nurtured by this nation of 1.30 billion people. Talking about
elimination of poverty, historically, post-Independence, successive Governments have always measured poverty or the poverty line as a percentage,
without giving any credence to the increase in our population. That always gave us wrong signals. Hence, I feel that the poverty elimination is a
most welcome subject. I am confident that the numerous measures that they have adopted already would improve the standard of living of the
common people. This would automatically eliminate poverty.

Particularly, when economic growth takes place, it would generate employment and that would definitely eliminate poverty. The focus on healthcare,
education, power and employment, particularly in the manufacturing industry, would also help. So, all these are welcome initiative.

Increase in investments in agriculture sector, both public and private, especially agri-infrastructure, has been mentioned. It is a long-pending issue.
Majority of our country's population is dependent on agriculture. Despite knowing this extremely well, successive governments never bothered to
provide a level-playing field to our farmers by creating cold storage facilities, building food processing units near the crop fields, etc. Our party is very
confident that by providing this kind of support to the farmers, very soon we could hope that our farmers would go to their fields driving cars. Most of
our farmers don't want any freebies or doles. They want to live with pride producing their products. We welcome the initiative.

Now, I come to National Education Policy. It is also, in fact, a very long-pending subject. In fact, in the last decade, if you see, our standard of
education has gone down extremely. This National Education Policy will definitely maintain common standard and will also give an opportunity to
students to get into international employment.

Economic development requires increased access to commercial energy in India, an increasing urbanization and industrialization both create greater
demands for energy. Urban population demand high levels of transportation and other energy using services. Building and operating the urban
infrastructure and industrial and commercial facilities all require energy, especially electricity and transportation fuel. Moreover, rural electrification
as well as energy access for all should be a major priority to the Government, where a small supply of electricity can significantly improve living
conditions. We have no doubts that all these kinds of initiatives, particularly thrust on manufacturing industries, reforms to enhance ease of doing
business, will help both private and Government employment. That will make all our youngsters to get into jobs. Then comes setting up of world-
class investment and industrial regions. I appreciate and welcome this initiative. We are in a global village environment.

Then come modernisation and revamping railways, life-line of the country, that is, Railways are common platform for common people to move
around. Particularly thrust on developing infrastructure and also improving the facilities of the Railways is a welcome decision. High-speed trains will
help to grow economy in a much speeder manner.

Then comes the National Energy Policy and expanding National Solar Mission. The revival of industry and the emphasis on the manufacturing
industry. This is one of the most important points that have been outlined in the President's Address and it is a fundamental article of faith with the
Government of Shri Narendra Modi.

Creating 100 world class cities and providing urban amenities in rural areas -Rurban, is a really very good initiative that will decongest all
metro cities. Instead of transporting water, power and everything and having a lot of congestion in cities, this will automatically decongest the
metros and also lead to uniform development of the States.

Now, I come to the welfare of the people belonging to the Scheduled Castes, Scheduled Tribes, Other Backward Classes and weaker sections.
Though we have been giving reservations in a focused manner, successive Governments have failed to take these initiatives with conviction. In fact,
the initiative of the Government will definitely make a lot of weaker section people to come out of the problem.
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*DR. PRABHAS KUMAR SINGH (BARGARH): I highly appreciate Hon. President's Address on the August House on law makers to discharge their
solemn responsibility in spirit of cooperation and mutual accommodation to ensure progress for all and must continue to channelise the patriotic
work towards building a strong and modern India.



However, I am very critical on his speech on "The Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement

Amendment Bill, 2015. This Bill will not serve the interest of the farmers in right direction. The extension period of acquisition of unutilized land for
more than five years will suit and give relief to particular sections, namely the industrial houses and private bodies. This act can be solely applicable
for construction of national highways, metro rails, atomic energy, defence establishments, electricity related projects. Before acquisition of lands
specifically needed by the Government and for profit making industry, the concerned owner of the land for acquisition should be negotiated in a
transparent way. I apprehend that there is every possibility of misuse of this role, as poor farmers in the rural India who does not know constitution
of fundamental rights. In the name of economic reforms and development, the Government has taken significant steps backward in Indian march
towards land justice and it violates all democratic norms. Therefore, this arbitrary Bill should not be brought in a hurry and may be revisited with
proper amendments.

Hon. President has made critical reference only to Janasanghi leaders like Late Shyama Prasad Mukherjee, Deen Dayal Upadhaya and former Prime
Minister Atal Bihari Vajpayee and forgot to name other national leaders who have immense and notable contribution for the development of this
country like Late Rajagopalchari, former Prime Minister Lal Bahadur Shastri, who upheld the dignity of the farmers as well as jawans (Jai Jawan Jai
Kisan) and there were many more leaders and patriots of this great land who should be equally given reference in the speech.

Regarding black money, there is no mention of returning of black money deposited in Swiss Bank within 100 days as given in the manifesto of NDA
Government, only steps are being taken by the Government to combat black money.

On NITI Ayog, I would like to state that it has been wrongly captioned because this suffix of word Ayog give a wrong connotation. There, it is to be
rectified.
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SHRI MUZAFFAR HUSSAIN BAIG (BARAMULLA): Thank you, Hon. Chairperson, Madam for giving me this opportunity to speak on a subject which is
very close to my heart. This is my maiden speech. I did not make any speech during the last Session because I was looking for an appropriate
subject on which I, coming from Kashmir and being a Muslim, should address myself. But before that, Madam, I express my views; I express my
dismay. We are not here to address the empty seats. I am extremely disappointed to see that the Treasury Benches do not take the debate on the
President's Address very seriously. I wonder if there is a proper quorum present here. We could send letters; we could send our written speeches.
But the very soul of a Parliamentary democracy lies in a discourse where both the sides listen to each other with politeness and seriousness. I hope
that the Leader of the House as well as the Parliamentary Affairs Minister will look into this grievance.

Madam, I am glad to note that the subject which is close to my heart was touched by the hon. President in Para 2 of his speech, and I quote:

"Dr. Shyama Prasad Mukherjee had said, "The greatest strength of India is her rich spiritual and civilizational heritage".
The commentary by the President on this is:

"The core values of our civilization emphasize universal good."

This is the subject on which I would like to speak. I am slightly disappointed that a very promising and intelligent leader of Congress Party

complained. He said that when you are driving a car, do not look what is behind. What he was implying is that as we are moving forward into 21
Century, perhaps it is not appropriate to look back at the history, at the civilization and the values of our past. There is a Persian saying: 's-a&
aregsol fos AR urdlerar'

Sometimes it is imperative as we move forward to look back into our civilisation in history, the lesson it has taught us and the values that we have
inherited. It is in that sprit that I have chosen to address this hon. House today.

Madam, I was five years old when my brother interpreted and explained the first three Verses of Qur'an to me. I will not recite them in Arabic. The
meaning of those three Verses is this: 'God is the creator of all Universes not just one nation, one people, one planet or one solar system. The core
value of the divine is compassion and mercy.' That is exactly what I find here in the Address of the hon. President. The core values of our civilization
emphasize universal good.

I am a humble man from a humble background. I was born in Kashmir in a poor peasant's family. I found myself at Howard through the opportunities
that this nation provided. I graduated from there. I practiced law. I gave up everything to return to my village where there was no electricity and no
drinking water and where my sisters had to walk four kilometers to fetch a tumbler of water from a dirty street. That is my concern and that is why
people brought me back. Food, shelter, poverty illiteracy - these are the core challenges of our contemporary time. We have to talk about them and
find solutions. But sometimes the task of nation building, the task of uniting people for one common purpose becomes more important than day-to-
day business of Parliament.

Today, we have reached a stage when we can look back as to what is the civilization that we are talking about. This civilization is 5,000 years
old. It is not a narrative of a static self-serving, self-contained, inward looking society. Throughout these 5,000 years, many people from different
areas, different religions, different creeds or colours had come to this country. Some of them came as conquerors in lust of power; some of them
came as traders in lust of wealth. They ruled this country. But most of them became part of this country. So, when we talk of the civilization, we
must remember that this civilization is not the monopoly or the propriety of one community or one race. This civilization is a composite civilization in



which all people irrespective of their religions, beliefs, beginnings are participants. This is our joint civilization.

We have seen ups and downs. Through historical experience of our civilization, we have learnt one thing that change, dynamism, rise and fall are
natural to every civilization. But what is the core value? Have we withstood the test of time? I think, the Indian civilization has really withstood the
test of time. We will draw the inspiration from our civilization for the next generation and for the next century. We will draw inspiration not only for
the people of India but for the entire humanity of which India is one of the most important components. India is no longer seen as a fledgling Third
World country. Today, we matter. We are reckoned today. Today, we can set the agenda — political and moral — not only for the sub-Continent but
for the entire world.

Madam Chairperson, I am happy to recall that it was the freedom struggle which brought Hindus, Muslims, Sikhs, Jains and Christians together, and
everybody was united for a common purpose. We were sailing in one ship. But the imperial policy of divide and rule took our soul, subverted it, and
after 1938 we started squabbling within this note, and those differences and faults led to the greatest brutalization of one of the greatest
civilizations of the world, and that brutalization came in the form of partition. We have to revive that spirit which united us during the freedom
struggle. We have freed ourselves from the foreign rule. Now we have to free ourselves of hatred, mistrust, discrimination and suspicion of each
other, that is the freedom that we have to fight for now, tomorrow, in this House, outside, in temples, in mosques, in shrines and in mountains,
rivers and fields of this country. I think, that is the message which must go from this hon. House.

Madam, the rise and fall of this country, the assaults, whether for power or for trade and economic interests that this country suffered from time to
time, did not destroy us as a nation. Madam, if you do not mind, I will recall one of the greatest poets of this country, who said:

we aie & Ry gt Rreedt ol gandl,
ARl 251 & godrel, A AAAT BT

There is some core value, some resilience, and some inherent strength in the people who inhabits this great and vast land of great and long history
that despite all kinds of subversions, all kinds of intrusions and aggressions, we still survive and prosper, and an example to behold.

Madam Chairperson, I know that the time is brief. On this issue of partition and how we brutalized our civilization, I have composed a poem. I am
not Shri Vajpayee. I will just read that poem, which is a good poem. If you do not mind, Madam, I have to pass on that to you because the rules
require that no Member can read anything unless a copy is passed on to the Chair. This poem is in Urdu but there is an English translation also.
...(Interruptions)

oft arorer Riw (Faerom) @ 3t s ol &

SHRI MUZAFFAR HUSSAIN BAIG : Madam, the title is 'despair and hope' because that is what some hon. Member from BIP also talked about.
Somebody talked about hope as a recurring theme of our politics.

e & @i wdla en,

We were about to anchor

Sl 9tblall F3i dars,

When the ship in which we were travelling, it was wrecked.

Gl 4 de 3 2 R, Gi e argI-u-awl,

What we thought would be a future, enduring a permanent future in unity, it was fragmented.

Jersn e AT wia of B3 sif¥en forama o,

TG TR At 3, qAT ASEDT A A

Oh God, tell me, is this that religion that we thought would deliver us from the bondage, from hatred and is this that religion which led to
partition?

el I St A GI o,

This happened to my family also when people migrated from this part to the other.

el 71 Si A0 Gl e, aeliase A3 gedrel dell,
BIIARN Sl GIeA-u-3031 &,

My neighbour who was my right hand



@RIB2 A BIRTE Toll|
TG A did =i orf,

You can ask the people who have migrated from Pakistan, and on both sides:

ar$ A 3ahl aE,
SIS e 1%,
dar aoft dlell geset
I know where the girl, the bride of the first day, became a widow.
< 3mat St feeTen &, et &t e d 3T aer)
aft A arenet freft, zame] @t fBrem awd-ame
HON. CHAIRPERSON: Mr. Baig, try to conclude, now.

SHRI MUZAFFAR HUSSAIN BAIG : It will take only one and a half minute. I am just concluding. I thought you would like poetry, Madam. From your
face, I could see that you have a poetic face; and I thought, you would have a poetic ear also...(Inferruptions)

aorgdl an adt & a1, agastel @ argfl faredt
aflatol @1 FeEaft Breft, doft A amondt fieh
aroft @, Waarer @2, v xgor B bz A et @2
ROl @2, avTol det, $iet G, owfler 4t s e
a€} And, this brings tears to my eyes. This might be the fact that I am in politics.
3t & ALK A GawRrel S i B A TH @
A A2l graaer & v wgen A B & Aisw, HI WY e
féoareal 2 wifdssamer
a€l It is just a change of a few alphabets.
Rea)zai A uifdsaame de &2l & aol el A & oY ager ol uz sdbtasd agelt aidl
3€|We are the same people.
fi53 arenr aste 3 s sary gavrel avd wdell & & wrad, asd wed 6l oo
a2l ol O agetiol A AAG & S 3T
aen Ja #flEr #1951 aen #HY 810 Hd HEleH!)
Christ is gone! Mahatma is gone!
oIl a1, el A 3, el & a At slaen
froreht gorerT ol v oror @bt eft stiaer & ferg,
Tl 32 of oIl 33, SIeill I of Smell 33,
2 o1 ofl, o ol ofl, &2 f&et 9 2 & wer
amait 3t @1 o o, g2 el @t oits §)
orp2l it &2 ww R @ Algewrd A s )
Y ader B Skt 30 arplt Bt @y
ey foit bt =g 3 ariy ardt wiYens 9 wva aw B g
Jtert 131 em, 31 gevny &lom St e, @ & goor
HON. CHAIRPERSON : Mr. Baig, now, please conclude.
SHRI MUZAFFAR HUSSAIN BAIG: Yes, Madam.
wa icar gleft sjenfirn? 81 3t Zo1 Bt ggpard an =aiE &t o1 bt o)

apeniférn & spenfiren, aen unds usar & ol @ wwa Ale & a1 Brns 8y



awp 30 gl & Sl SIA aa &t et s &t s S srwa & afai
Ay acor ¥ Aral A Roil & afdww, 3t siz Rreore,
HON. CHAIRPERSON: Now, I am calling Shri Dushyant Chautala to make his speech.
SHRI MUZAFFAR HUSSAIN BAIG: Madam, please permit me to speak.

HON. CHAIRPERSON: Please conclude.

SHRI MUZAFFAR HUSSAIN BAIG : I will conclude, Madam.
o2t @q df 9 ans & e oten & ot are ug
P! GG A A U2 5P oIS Jas 3Mell, aren it Shaer cmst

Gl ancell &t s, sardt Agordl B azasd

HON. CHAIRPERSON: Now, Mr. Chautla, please.
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off gwiar elieren (Raw) @ widlcen, &1 oY con ar fs ot 2 iz el AA-emad aved), Aftver amuar anfr 3 ascufy Sft A5 affmaur w2 A2 deral i st & & Ry
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5 der, a1 e w1 an orn, HIt v gos an o1 wer Ay 15 @ U wa seA? ol wa B @, a1 15 ar sl @1 at g9 uan o, @R wor R Sdl 3 B
e} vafiSeer Sodiiver uas crRa FUR & &) @@ airst &1 el Y & AE el w1 wE a2 38 E s s xaan Zerarse sz FI & @G PR s Breel 8 s & o A4
AIDI Uogg oidl, Bep el B Sol ol ant ¥l ug a2 opt 6t ara &) i as @a Aol S Ued R elloll argen

aaafer sr8lcen, sSrivae ¢ikiw? bl &t and asi wal o st 2 el 531 FB1 @ WA DT T w2 W 8 aga cet bl  ariifes Aad sener At PR fpt disr &t
Al & a ag AftarsEss gsaca O & aidl 2) PR 7 s Ager B INET U AT 2ol AGN [ &1 S/ SRRAT ¢iRIwe O ard @ & a aen & 32 adta Bt S @ oft
fdsol Wl B B &7

Rl g widengsr fiferes @s 32 A 5 widamsr ¥bia T aice oft sriae g ©WEY # vas RBeua dograient Age & el aren arsd § o afyr o vas
asgr arret 382 w1 freren 3, afe e aféarst 7t at 848 wwt @t firdem v wars 3 dior o1 af¥en B wER &) v fsaer Fi Sta w2 sRiYaT gRIE? Hi dee A sw 1700
U et ifeif¥es dist 3eht Wl O e sTerel @1 W @39, g s $2 U2 oft far @ @1 @ o 9@ &7

genet Jicf} Sft o 15 aprd @ are e 3 82 Aie @ vas ata el atia & Al w2 siie el A o e e 3 @s1 F9T g3, B2 ABT AXIS SN IATGN B G2 OB A 3,
farereht st arferani ¢t welt &, foret atia & 3ie? &2 @3 aw TSl 591 Wwoft 518l ugan wr 38 &, fel 33 aiie feram; 331 s1d & 3ig2 sr, 3imen ifERBIT¥ @I dern I a1 [ og,
e 6t 42 whsa off, Sit &t Adome B Shorr aard o, aiftrrifyd @Y den 5 aey @A, R w2 @R #§ Acer B e AE omen ae § R A3 gl A e ast
a1 el @i i fpen sk, vorfzlt @t andter 6t R amu oft amep aat Heu eens) PR vw o ufRRisen B gFana dal ySer R grT oidt bt o) F vas fRsarer wr
det, Rperer @t W, fprer wr wstan g, Rsemel &t ara war g dtadt Sdtarer sft wer w2 & [ Jor &t srleaazen it w2 smnf¥a 3, safere Jor @t vas Star oty afifer
et et e &) Afdver amufer Sft & aifdramor 3 313t as Ster pft ofifer Y arer orore o1t e st za1 gfewn wr 2.2 s viden fégacer # xw 3| aew 17 yfererT Storeiz=n
aft 32xct &) aeR B Pt B @iy 3 ardf 20 At 3o1 17 wdloc il @t aitsror ot w1 @t B3 B

3 e @) wErg &1 g [p e of ymer sidl it Biars 2Nsen &t g & & iz andier waen azilfds anerefter it aict oft @i 85 & [ 531 <dison @ Sicg A Sies &2
R AW ugdiol @1 Wl w2 3k B e a8 ugaris), 33 [&a o aadt ua off s fsemer aer epms? s68 Sl @1 @ a5

ardicen, & g1 e A andler wwon s fodt are guer feidser aifw fyaz & ame et off, fidsar aiiw az it g gerer aid}, ameroflr arcer ferdt aonel St wr awon en, sa
ardt ag & 521 AIwR B afdemavr A o fEams



HON. CHAIRPERSON: Please conclude.

ofit greiet dletem: JMIURT HEIG, w1 A Ui Brere diej, Al 3 ASD de @3 3A B, A el I oidl s, Ao AN arelt urdl A S A g &A1 &) Aiwe F, @A A
@ F21 oA Brere @il @1 st d S,

21l Ridet 3w fraz 6t aw wa §

HON. CHAIRPERSON: You will get only one minute more.

oft greier dieren (f2ar) : disar, St e ArEa dler 38 &, aQ IS HISD dg oidl fsem
HON. CHAIRPERSON: It was his maiden speech.

oft greiet dlerem: Fisa, 33t wdia oft Frser wmor fifSe) sl s RSt sl Yaz &t am @ &) aE vw @s1 e a1 &, Ridber sifw Baw aga sl &) worefter gurer aicft Sft 3
andler @veen g [ feidpat aiiw Pz &t sies 2 sie gRFaa @2 3ii Aacer-won i, aiRit-geron i Sk aiiz sper Ribfer & gpmamT ©b s &2 T @ el ugarnr
&l @ @3 S1al uGen e, agen M ot ard aidl &, 52 Aol I A DI I DI AAG Elol P oIl A el 2w I fArar e § s orat sy gar e 6 et 6t
arct 3R, sret aft 13t afden Bt s &, yurer sieft Sft, i 24 v amudbt dan 3 a@fSre & A anud andter avven & R gt o1 Aot Y yemer Sor Ao A5 arer-awrer anuor et
arz aret 61 et @5 zar wopderor Aacz B aig2 werse Rdieggior Aw2 AEEY Afdver g2 St 3 v oft deford Yforalid aidf 2 Renz 3 1882 w1 v Achordl widtar 2 i st
ag v ¥ec gforalict gon &) 3 anud amels aseen § v 331 Aef¥ordt widker aot Jger def¥ordt Aforaf3fet aomase carse Raleggnt @ 3P ager i el ar e §)
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SHRI PRALHAD JOSHI (DHARWAD): Madam, I thank you for giving me an opportunity to speak. I rise to support the Motion of Thanks on the
President's Address to both the Houses of Parliament.

John Ruskin in one of his famous treaties unto his last, which had inspired Mahatma Gandhiji, wrote that 'human-beings are the most precious
resources of a given country which is the strongest instrument to build the nation. That is why, Dr. Shyama Prasad Mukherjee had said 'the strength
of India is in her rich spiritual and cultural heritage.' The spirit of these lines is the driving inspiration of the President's Speech and it is rightly
quoted in para 2 the fundamental tenet of this Government - Sabka Saath Sabka Vikas. Being the welfare of all human beings is the real spirit of the
ancient mantra "ad sror: JRqei sraoc], e #Herenfor siicy”. The ultimate aim of any government is to achieve the greatest good of the great number and
to see that the benefit of development reaches to the last person of the society.

With this in mind, under the dynamic leadership of Shri Narendra Modi, it is not just committed to alleviation of poverty; it is decided to
eradicate and eliminate poverty from this country. Just after nine months are over — the Opposition is not ready to wait — it is being repeatedly
asked 'what has been done in nine months?' I do not want to repeat the same points which have already been said about the GDP, inflation, food
inflation, Jan Dhan Yojana. All those things have been mentioned. Recently, coal blocks allocation has also been done and it has fetched more than
one lakh crore of rupees of revenue to the Government.

16.59 hrs (Hon. Deputy-Speaker in the Chair)

I do not want to repeat all those things, but basically people are feeling that there is a Government in the country. In the last ten years, people were
not feeling that there was a Government in the country. sewr dier 8, =1 oft citeil & aro1 3 ordl amer e D2t v Beifer ceil A @ror 3 @or 2t oft; There was a
famous saying which was going around — 'Prime Minister presides, Madam decides'. That was the situation in the last ten years in the country.

Many things have been achieved which many people have enlisted. I just want to tell one thing. One poor person in my constituency met me and
said that he was getting LPG cylinder not without any problem now and that he was very happy.

17.00 hrs
What happened in 2011, 2012, 2013 and 20147 People were not getting cylinders. ...( Interruptions)

SHRI K.C. VENUGOPAL (ALAPPUZHA): Please do not mislead the House. ...(Interruptions)



SHRI PRALHAD JOSHI: No, I am not misleading the House. ...(Interruptions) Go and ask in your constituency. ...(Interruptions)
SHRI KODIKUNNIL SURESH (MAVELIKKARA): We are also coming from the constituency. ...(Interruptions)

SHRI PRALHAD JOSHI: I have conducted many meetings. ...(Interruptions) ama usel Fforw; ...(srauwr) I know as to what is happening. I am the
Chairman of the Standing Committee on Petroleum and Natural Gas. I know how things are happening. ...(Interruptions)

HON. DEPUTY SPEAKER: He is telling his constituency problem, and not your constituency problem.

... Interruptions)
SHRI PRALHAD JOSHI: First you said six cylinders; then you said 9 cylinders; and then you said 12 cylinders. ...(Interruptions)
SHRI K.C. VENUGOPAL: There is no problem in my constituency. ...(Interruptions)

SHRI PRALHAD JOSHI : amens - forzrenz, aem amuel fapen, 321 anuent &t uar oidf eom Everybody was thinking that in your AICC meeting ...(Interruptions)
anu gardt gt ara ferg .. (eeraumer) People from my constituency had come to the AICC meeting, and it was projected that Mr. Rahul Gandhi is going to
be projected as the Prime Ministerial candidate. grsar farforses a Bdi3e diftia avzar a1 B3, 12 Biclss a3 a2l 2 sl ol aueT dier e

Now, people are feeling that there is a stable Government and an able leadership. This is the achievement of Shri Narendra Modi Government.
... Interruptions) f&ecft 3 amur a=n & srn, amu Ara ofifse) A total of eight State elections were held. Out of that ...(Interruptions)

HON. DEPUTY SPEAKER: If you are going to debate with them, then you would not come to the point. Both parties are having problems.
...(Interruptions)

SHRI PRALHAD JOSHI : Okay, Sir. Out of that, we have won seven of them. You should understand this, and you please understand what has
happened to you. Now, you are talking about what has happened. What did you do in almost 60 years, out of 68 years, that you ruled?
...(Interruptions)

SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR): What about Karnataka? ...(Interruptions) What is going on in Karnataka? ...(Interruptions)
HON. DEPUTY SPEAKER: Mr. Joshi, please address the Chair and try to conclude.
...(Interruptions)
SHRI PRALHAD JOSHI: Yes, I am addressing you, but they are disturbing. Please ask them to sit down. ...(Interruptions)
HON. DEPUTY SPEAKER: You should address the Chair.
...(Interruptions)

SHRI PRALHAD JOSHLI: Sir, I am addressing you. smuet @ren aten, aidlell seiait, 3, avust aliz swower, aen & sen, what is the status today? In your tenure, you
appointed three committees, namely, the N. C. Saxena Committee, World Bank, Tendulkar Committee and Arjun Sengupta Committee. After your
rule of almost 58 years, all the Committees have said that an average of 40 per cent people are below poverty line, and more than 50 per cent are
shelter-less even today. You ruled for 58 years, and you are asking Shri Modi to give reply for 9 months. Whatever was to be done in a very short
span of 9 months has been done, but you people ...(Interruptions) Recht 3 f&eelt aa amudt s ff But what did you do? Nearly 40 per cent of people
are below poverty line, and as per the Arjun Sengupta Committee Report -- on which I know there is a difference of opinion -- still 77 per cent of
people have a spending capacity of less than Rs. 20. This is what Arjun Sengupta Committee had said, which was appointed by you. Now, you are
talking about Shri Narendra Modi Government.

Sir, I would like to ask this. Mr. Kharge also talked about black money, and Mr. Chautala, an hon. Member, also spoke about black money. &, & ot
aIu=A ciet bt wifder 2t 28 8, Afdver amuet aen Rpen? M Kharge also referred to it. Hon. Moilyji is here, who is our senior Leader and I respect him very
much. But I have a straight question, through you, to them. Why did you not ratify the UN Convention against corruption, which came into force in
20057 It was supposed to be ratified, but you did not ratify it till 2011. Why is it so? It is because you wanted to give safe passage to somebody. So,
you did not constitute the SIT. After the Supreme Court directive in 2012, they went on appealing to the Supreme Court through the Review Petition
saying that they cannot constitute SIT. Why did they do that? What was their intention? Their intention was not good. Their intention was not to
trace out the black money. Their intention was to give safe passage to somebody. That is why, they did not constitute the SIT. That is why, they did
not ratify the UN Resolution on Anti Corruption. That is the thing which has happened.

There are many points to be covered. But due to paucity of time, I have only a few things to say. In all these ten years many things have happened
because the intention was not good. As soon as Shri Narendra Modiji came to power, as per the Supreme Court direction, in the first Cabinet
meeting, he constituted SIT which is doing its job.

A mention was made about NREGA and also about Karnataka. NREGA is an expenditure-based fund release system. It means that it is a demand
driven scheme. In this year, circulars were issued time and again by the UPA Government because it was a flagship programme of the UPA
Government that it is a demand driven programme. As per that programme, whenever people demand for work, at that time only, expenditure-based
fund release was done. Last year, the allocation was Rs.33,000 crore. This year, it is Rs.34,000 crore and already Rs.26,000 crore to Rs.27,000 crore
is released and this month further amount will be released.

As far as Karnataka is concerned, Rs.1,369 crore is released and another Rs.400 crore to Rs.500 crore is yet to be released. But the RDPR Ministry
of the Karnataka Government has submitted a wrong utilization certificate. I am saying this with all responsibility that a wrong certificate was
issued. softfere df amuast fradee @ & v ot o sft auat weon & worleas 3, we are with you. That is what I have been telling Shri Khargeji.



... Interruptions)
off Bifdrroa ga (aNigst) : Jodial wal [ dorcils 3 feicht urefl ot &) ...(caauror)
off ygere sirell: 3oaiol war b dercilz 3 urelt a2 & at who is responsible for that? They have to answer that question. I do not want to go into that detail.

Lastly, when our Government was there and even during the time of Shri S.M. Krishna, the contribution from the State Government for the Railway
project was declared. The previous Government had said that flatly fifty per cent would be shared by the Karnataka Government and Karnataka was
the first State in the country to share fifty per cent. Now the present Chief Minister is saying that they

are not going to share fifty per cent. What is that? By that, ultimately Karnataka is going to lose. ...(Interruptions) Last point is this. sace siea iz
forater smre o ar2 3 wal orN & [ sardt Bitdt w2 &t &) # sor! wao Arsl & b PR AMUD! sl widl w2 ERr a sardl Refer oft amu St &1 smeell, sefifere s woll oft
amuent widt ot WY ...(@Kemer) i 3 7 Dol dIGeN ob AU 1T Y 3R db I &, &H Facw WA derl 3¢ 3 It is the reply of the people to you.
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*DR. THOKCHOM MEINYA (INNER MANIPUR): I whole-heartedly support the motion as moved by Hon. Shri Anurag Singh Thakur and seconded by
Hon. Nishikant Dubey.

Hon. President in his last Presidential Address in June last said that his new Government would take steps to contain inflation, boost growth and
create jobs. Perhaps, this has been the only way to serve our fellow citizens.

Now, the Hon. President has defined the fundamental tenet of his government -All together, Development for All. We must thank the Hon. President
for this.

In a developing country like ours, where democracy is getting matured, the most basic issue is to empower our citizen. How to do it is the crux of
our entire endeavour. To me, it is a possible proposition.

Within the framework of 'Minimum Government, Maximum Governance' as mentioned in his last Presidential speech, whatever schemes and
programmes initiated by the new NDA Government are now in the beginning mode.

So far so god. I have my good wishes for the new Government. However, there is a word of caution. It is always easier said than done. We must all
remember that the road is long, but our journey should be in progress by maintaining continuity. We all know that governance is a continuous
process and no one should try to forget that the society has been always dynamic. I, very respectfully urge upon all the Hon'ble members in this
august House to extend their fullest co-operation to maintain the continuity in governance.

In the Address along with the mention of 'Integral Humanism' and "cooperative Federalism', there is also a mention of 'Clean and Open Defecation
Free India by October 2019' by reinvigorating for a 'Skill India', "Housing for All by 2022' etc.

I would very humbly submit that continuity being the lifeline of the Governance; it appears to be all mixed up. Giving any datelines should be
realistic. This Government is for five years ending in April-May 2019. Perhaps it has no right to talk beyond this time frame. Hence mention of
October 2012 and of 2022 etc. is not at all realistic.

In para 13 of the Address it is mentioned that Education is the priority of the Government. Here, I would like to seek indulgence of my colleagues to
the fact that for near universal belief about No. 13 being the unlucky appears remain as it is. I would like to urge the Government to allocate the
minimum of 6 percent of GDP for education. Till then, I am afraid, nothing will come out from education. Education is fundamental to everything. We
have to educate our children about the basic fact of the country -Unity in Diversity, about our culture and tradition polarity/plurality, about the history
and geography of various regions and most importantly about the different people inhabiting this vast country. It requires continuous practice of a
sound national education policy. This is the paramount duty of any Government for this type of country. I am sorry this has not been able to find
place in the recent Presidential Address.

In the area of internal security, on the national policy of zero tolerance towards terrorism, extremism, riots and crime including cyber threats find no
place in the Address. It is indeed not encouraging.

There is a complete silence on the empowerment of women through legislation. I do very humbly look forward towards passing of women
reservation Bill. This will help getting Zero Tolerance for violence against women.

We demand an anti-rational law to completely mitigate the various racial attacks on the NE people in different parts of the country following the
recommendation of MP Bezbarua Committee. This has also been missing in the Address.

Infiltration in the NE region and J&K is a grave concern for all of us. A sensible proposition including a political solution of insurgent problem of the
NE region, Manipur in particular are not at all mentioned in the Address.

Next being the case of rising prices of essential commodities. It is the fervent hope of every one of us that the prices of essential commodities get
stabilized immediately. However, all of us are aware of the fact that considering the enormous size of the country and her population size, it is but
natural that the demands are more while the supply is limited. This theory of demand-supply is, to a large extent, responsible for the price rise. But
we cannot leave it here.

With our subsidy regime is still on, we must find ways to mitigate the same very earnestly and quickly. I do very respectfully place on record the fact
that the Flagship Programmes and the Welfare measures of the previous UPA Government, did wonders to bear fruits in this direction.



Next I would like to make a sincere attempt to address the issue of terror in the country and abroad, which is nevertheless an issue both National
and International. Terrorism, as I do understand, is a war against humanity.

The Zero tolerance policy of our Government has to be practiced in its fullest meaning, both in spirit and in action. Civilizations grew on the lives of
millions and that the King can do no wrong, do remain and had been the greatest tragedy of mankind. We who practice Democracy should think
together and work together for a better world so that our children enjoy the fruit of their birth and live happily. Together we must be able to give to
our children a better tomorrow.

Finally, I wholeheartedly support the motion as moved by Hon'ble Shri Anurag Singh Thakur and seconded by Hon'ble Shri Nishikant Dubey and
request all Hon'ble Members present here in this august House to pass the motion unanimously.
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#SHRI C.R. CHAUDHARY (NAGAUR): It is my immense pleasure to write few words of thanks over the marvelous address by H.E. the Hon'ble
President of India in the joint session of Parliament on 23.02.2015.

Hon'ble President has given emphasis over all the best schemes launched by our Union Government in the last eight months for the overall
development of every citizen of the country. The fundamental tenet of the Government is "Sabka Saath Sabka Vikas". In the address, Hon'ble
President indicated the inclination and measures initiated and taken by the Government ranging from the flied of Sanitation to smart cities; Poverty
elimination to creation of wealth; Skill development to conquering space; Tapping democratic dividend to diplomatic initiatives; Empowering
individuals to ensuring quality infrastructure; Shortening the gap between have and haves not by making the country a manufacturing hub;
Containing inflation to stimulating economy and Promoting cooperative federalism.

Hon'ble President has given the mind of his Government to do more work on the "Beti Bachao, Beti Padhao", Swatch Bharat Mission", Clean and
Open Deification Free India by 2019, Housing for all, Skill India, Annadaata Sukhibhava Rastriya Gokul Mission, Pradhan Mantri Sinchai Yojna and
Digital India. Hon'ble President also indicated that more useful works will be taken under "MGNREGS" with renewed vigour. At least sixty percent of
expenditure be directed for creation of Agriculture Infrastructure.

H.E. the Hon'ble President has also given the commitment of the Government to improve the infrastructures for the development of the country by
formulating and installing "Sagar Mala Project, Green Energy Corridor, Clean Energy and Make in India, etc.

I would like to submit my sincere thanks for the energetic, development and employment oriented address of the Hon'ble President, India will
certainly make the progress ii all sectors and will be the super power of the world under the regime of the present dynamic government.
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HON. DEPUTY SPEAKER: Please wind up.
SHRI VIJAY KUMAR HANSDAK: I will conclude with two more points.
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SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you Mr. Deputy-Speaker, Sir, for giving me this opportunity to take part in the discussion expressing
thanks to the hon. President for having delivered his Address to both the Houses of Parliament.

The President's Address to the nation is a policy proclamation of the present Government and it gives the policy directions to the Government also.
But it is quite unfortunate to state that His Excellency, the President of India's Address to the Parliament does not indicate any policy directives in
respect of public sector undertakings as well as disinvestment policy.

Sir, it is well known to everybody that Pundit Jawaharlal Nehru once described that the public sector undertakings are the temples of modern India.
But unfortunately this Government has not spelt the policy in respect of public sector undertakings which were having high economic growth once in
our country and it is a basic economic structure in respect of industrial sector in India.

This was a one hour long speech and I tried my level best to get something new. But it is also quite unfortunate to say that there is nothing new in
the speech. The programmes, the policies and the schemes which were announced by the hon. President are the same as that of the previous UPA
Government except in two cases, namely, Jan Dhan Yojana and N ITI Aayog. Almost all the other schemes are same as that of UPA Government but
with a changed name. We can say that it is the old wine in new bottle and there is nothing new. Almost all the schemes are the xerox copies of the
previous Government.

One paper has described that His Excellency, the President, has tried his level best to give a feel good feeling regarding the nine months
administration of the NDA Government at the Centre. But the people of India could not feel any feel good factor except that of ex tempore and
eloguent speech of the hon. Prime Minister, also the very impressive slogans and also the diplomatic appearance of the hon. Prime Minister. But the
nine months of his Government could very well prove that this ex tempore and eloquent speeches could deliver nothing and that all these things are
only in words but not in action.

I feel that this is the right time to compare the UPA Government with the NDA Government at the Centre and the present Prime Minister and the
former Prime Minister. I was a very severe critic of the then Prime Minister Dr. Manmohan Singh particularly in respect of his neo-liberal principles. I
would now like to say that the then hon. Prime Minister, Dr. Manmohan Singh and his Cabinet or his Government was far better when compared to
this 9 months governance of the present Government. The principle of the last Prime Minister and the last Government was 'less talk, more work'.
Here, in this Government it is 'more talk, less work'. That is the basic difference between the UPA Government and the NDA Government.

Sir, coming to the Presidential Address, I will confine myself only to two points. You may kindly give me time to establish my points. The first
point is the significance of Parliamentary Democracy. His Excellency, the President's Address ended with paragraph 56 and I would like to quote from
it. It says, "Our Parliament is the sanctum sanctorum of Democracy. People of India, particularly the poorest of the poor in the remotest areas have
reposed unflinching faith in this institution for fulfilment of their hopes and aspirations". I do fully agree with the observation of the hon. President
and also this Government. I would like to know from the Government and the hon. Prime Minister whether this Government or the Prime Minister is
according any respect to this Parliament. The sanctum sanctorum of Democracy is not being respected.

Sir, I would like cite four examples. The first is the Ordinance route. The first Ordinance that was brought was on the land acquisition
amendment Ordinance. It was very well discussed in the House. For whom is this Ordinance being promulgated? For whose interest is it being



promulgated? The House adjourned sine die on 23'd December, 2014 and the Members went back to their constituencies and within a week an
Ordinance was promulgated with respect to land acquisition. What was the necessity and urgency of promulgating an Ordinance with respect to land
acquisition? Is it meant for the poorest of the poor? I would say that this is acquisition of land for unaided universities, educational institutions and
private hospitals. This is the first amendment. Second is the Insurance Laws Amendment Bill. What is the significance of Democracy? The
Government could not get through the Bill in Rajya Sabha because of lack of majority. The point is that since they did not have the majority in Rajya
Sabha so they decided to issue Ordinances. What is the respect that is being shown to the sanctum sanctorum of Democracy? Third, the Civil
Liability for Nuclear Damage Act, 2010 — the Parliament is still in darkness about it. What discussions did take place between the Indian Prime
Minister and the American President on this? What is the fate of this Bill? The sole liability and responsibility was with the promoter if there was a
nuclear damage as per the provisions of the 2010 Act. There is an understanding between the Indian Prime Minister and the American President that
the entire responsibility will be with the Government of India. What is the sanctum sanctorum of Democracy? I would like to know whether the
Parliament is aware of this, whether there is a concurrence and consent of the Parliament. The supreme sovereignty of the Parliament is being taken
away and the hon. President is saying that Parliament is the sanctum sanctorurn of Democracy.

The other point is about the Plachimada Coca Cola Victims Compensation Bill. I had piloted the Bill in the Kerala Legislative Assembly in 2011.
The Bill was sent to the hon. President for his assent. The Bill was referred to the Ministry of Home Affairs. You may be aware that the Bill has been
sent back by the Home Ministry officials stating that the Bill must be dropped. The provisions of the Bill were against Coca Cola. Sir, whose will is
being expressed in the Parliament and Legislatures? My question is whether bureaucracy has the authority to undermine the legislative competence
and capacity of a Legislature? So, the Coca Cola Company's interest and will is being prevailed over the poor downtrodden people in this country.

On the Ease of Doing Business, three paragraphs are there. The prime motto of Narendra Modi's Government is to make the business more easier
for the corporates and the business houses.

My concluding point is on the Delhi election. Delhi election is not a positive vote in favour of AAP and Shri Arvind Kejriwal alone but it is also a
negative note against the anti-people policies of this Government also. This is a warning to you. If you are not reviewing and correcting your palicies,
the collapse of this Government will be beginning by the Delhi Assembly elections.

With these words, I conclude.
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*SHRI P KARUNAKARAN (KASARGOD): President's Address is the policy statement of the Government. Nine months have passed since the new
Government has come in office.

The most important issue is the price rise that we are facing. The price of petroleum products in the international market has come down. It has
come down about 60%. Government has to take a decision to reduce the various taxes in accordance with price decline in the international market.
But twice the Government has increased the various taxes and only 20% of the decline of the petroleum product is declared. So, Government has to
change the decision by changing the tax structure to assist the poor people.

The agriculture situation in our country is serious in various parts. In Kerala, the price of rubber has declined to such an extent that the farmers are
forced to commit suicide. Last year, for one kg. of rubber the price was 250 rupees now, it is 80 to 90. This shows how the rubber farmers can
survive.

The Finance Minister had stated in the last budget that fiscal and revenue deficit should be within 4.3 and 3.4. The Government has failed to achieve
this goal. There was a well planned PDS system in the State of Kerala and in some other parts. They can intervene in the market and control the
prices but a new Government has taken the decision to abolish the PDS system. It will also adversely affect the poor people.

National Rural Scheme was an ideal one. New Government restricted it to selected blocks and also changed the labour component. It is confined to
2500 blocks and labour component was 60:40 earlier. Now it is changed to 51:40. The Planning Commission is an effective instrument to advise the
Government for the resource mobilization and distribution of resource to the weaker sections. The idea of Planning Commission is abolished. It goes
to the centralization power to the concerned Ministries and bureaucrats. It is very harmful for the democratic functioning of our country.

The Government has decided to restructure the centralized sponsored schemes. But the share of the centre has reduced. So the State has to
shoulder the expenditure of the execution of this scheme. The allotment of centrally sponsored schemes such as PMGSY, SSA, TAY and many other
schemes is reduced.

The most important issue that we discussed today is the communal harmony of our country. I am sorry to say that the Ministers and the leaders of
the ruling party are making statement which would adversely affect the secular character of our nation. We have witnessed in the last session and
even in this session. The forceful conversion of religion is not permitted in our constitution. That is going on in some parts of our country. We have
large number of religions, castes and sub castes. We have to respect the sentiments of each of them. There is the basic principle how we can
strengthen our national integration. It is strange to note that within nine months five Christian churches have been attacked in Delhi. I myself has
raised this issue in the last session and this session also. No action has taken by the Government. All these issues have to be taken seriously by the
Government when we speak about the Presidential Address. Though I have serious differences on the policy of the Govt., I support the Motion of
Thanks that has to be extended to the Hon'ble President.
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#SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): The people of the country have a lot of hopes on the President's Address because this document is



the roadmap, resolution and intentions of the Government.

The President's Address also stated various policies and programmes like containing food inflation, end of rural-urban divide, infuse confidence
among farmers, bring reform in the Public Distribution System (PDS) by incorporating best practices from the States, substantially augment
electricity generation capacity through judicious mix of conventional and non-conventional sources, development of nuclear power projects for civilian
purposes, expansion of the national solar mission and connect households and industries with gas-grids, reforms in the coal sector, etc. I hope and
trust that this Government will come up to expectation and aspiration of the people.

However, there are many burning issues which are not finding any mention effectively in the President's Address.

As far as water disputes in the country are concerned, it has not been mentioned in the President's Address. It is a matter of great concern that the
entire country is facing great difficulty in sharing waters between various States. I would like to state burning issue in this context that recent
happening in the Cauvery dispute is causing great disturbance in Southern States, particularly between Karnataka and Tamil Nadu. When it comes to
inter-State water issue, Karataka has always been meted out with injustice. Now, the point is that Tamil Nadu is insisting the Union Government to
constitute Cauvery Management Board to ensure release of Cauvery water. On the other hand, there are large parts of Karnataka facing drought like
situation. So, this has been the case for the last few years. The matter is sub-judice in the Apex Court. In this context, the Government of Karnataka
has made a request not to constitute the Cauvery Management Board. I would like to impress upon the Union Government that it should not
constitute any such Board because water is a State subject, as per the Constitution. It the Centre sets up a Management Board, then it would affect
the very federal structure of our nation. These problems should be dealt with a national point of view. Since we do not have a national policy on
Water to deal with the disputes of water sharing, such issues are being raised every now and then. Sometimes, it would create law and order
situation and end up with grave situation like damaging public property and killing of innocent lives. That is why, I would like to suggest that the
need of the hour is to have a national policy for water sharing between the states concerned. So, there should be a permanent solution to such
contentious issues. The Union Government should take all necessary steps in this regard.

In recent years, the agricultural growth has registered a positive trend. It was due to the sincere efforts of the previous UPA Government. Even
though the production of foodgrains is registering constant increase, unfortunately the farmers do not get remunerative prices. In many cases, the
farmers are not getting what they spent to produce agriculture crops. Therefore, the Union Government should take immediate necessary steps to
tackle the issue in an effective manner. If you want to make India a rich country we must resolve to make our country the agricultural capital of the
world. More than 60-65 percent new jobs should be created in the agriculture sector if we wish to join the ranks of developed countries.

Another point I would like to mention is that a number of States in our country have repeatedly facing drought or famine conditions. The Union
Government has opened the Food Corporation of India to rescue the affected people by distributing the foodgrains from the FCI. Whereas cattle and
other livestock's are concerned, there is no such Fodder Bank which are to be set up to rescue them at the time of distress. Therefore, I would like
to urge upon the Union Government to earmark adequate funds for setting up of Food Bank at every cluster of villages to rescue our livestock's
during drought and other natural calamities.

My next point is about a national policy on medium of instruction at primary school level. This has also not been mentioned in the President's
Address. I would like to draw the attention of the august House that experts in the education field are of the firm view that in primary education,
either the mother tongue or the regional administrative language of the State should be made the medium of instruction. In globalized era, it is very
essential to promote and preserve our own language and culture. In order to promote Indian languages, the Central Government should bring a
national policy in regard to medium of instruction at primary level. I would like to urge upon the Union Government to consider the issue of bringing a
national policy on medium of instruction.

My next point is about promotion of farm productivity in barren converted fertile land. As we are all aware, huge extent of barren land is there in our
country. But no steps are taken to convert it into fertile land and make it fit for agriculture. We are living in the age of advanced technology.

Population of our country is increasing gradually. The demand for food is also on the rise, in such a situation, it is the need of the hour to take steps
to convert the barren land fit for agriculture farming.

I would also like to mention that while framing the policy guidelines, the Government should take every care that they should be more practical to
implement at the grass root level. Otherwise, the very intention of the programme would not reach the needy people. So, there should not be
ambiguity in the interpretation of the policy guidelines.

Therefore, I would like to suggest that while framing rules, the Government should keep ground/practical realities in mind and implement them. So,
that such programmes could reach the people at the grassroots level.

I would like to suggest the Government to focus attention on the Research and Development of Food Processing Wing to make farmers earn more
benefits. There is also need to develop technologies and methods for preservation of food products, their processing and value addition, improved
packaging, storage and distribution. This, in turn, is expected to give momentum to adopt better and improved agri-farm practices and result in
increase in the form of productivity thereby leading to enhancement of farmers' income and generation of employment opportunities.

I hope that the Union Government will come up to the expectation and aspirations of the people of our nation.
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#SHRI B.N.CHANDRAPPA (CHITADURGA): The Hon'ble President's address has not mentioned about any policy to ensure quality primary education
and the medium of instruction in the elementary school level. As we are well aware that education plays significant role in all round development of
any society and any country. The present of education in our country is in a pathetic condition as far as quality is concerned. As per some education
reports, the enrolment of students to primary level has improved. About 97% children in the age group 6-14 enrolled in school. But the situation with



respect to learning outcome is extremely poor. According to some survey reports more than half of all 5t Std Children cannot read a 2" Std text
fluently.

As far as the mathematics is concerned, the situation is quite worrying. About 20% children in 2"® Std cannot recognize basic numbers. Under such
circumstances, the government should chalk out effective measures to ensure children in school get guality education so that the very foundation of
our school education would be strengthened and the future of our country will be brightened. Therefore, I impress up on the Union Government to
pay urgent attention to improve learning levels of our children and ensure the growth of our country.

With regard to check on the pollution of river water, I would like to suggest that the Government should evolve a comprehensive program with co-
ordination of water resources, urban development and environmental ministries to check the pollution of the river in the country. It would help to
protect the environment, agriculture sector and above all improve the health of the people living in the villages located either sides of river banks.
Hence the Government should spend sufficient fund to prepare a broad roadmap and create infrastructure to achieve the said objectives.

Hon'ble President's address has no mention about afforestation programme in the country. As we are all aware that large tracts of wasten lands
have been laying almost barren for decades. Waste land afforestation is found to be financially viable and environmentally sound. In addition, tree
planting on waste lands would help to prevent environmental degradation in the country. Though there are some activities taking place for
afforestation, it is not enough to tackle the environmental degradation and climate change. If the Government is serious of increase the green cover
in the country, then it should increase the pace of afforestation by placing an appropriate mechanism to achieve the goal.

Forest Rights Act -2006 or Tribal Rights Act-2006, is not implemented to benefit the intended forest dwellers. The key provision to the act are
undermined and the forest authorities are not serious to implement the provisions because there are contradictions in the act. As a result, the rights
of the tribal and forest dwellers are being denied. The very purpose of the legislation would be defeated unless the Government take immediate
remedial measures to do away with the historical injustice to tribal and traditional forest dwellers. I am very sorry to say that it is the bureaucrats,
Central Government and also State Government which have failed to ensure to ensure the implementation of forest act even after nine years of it
was passed by the Parliament.

The President's address has not mentioned about any policy to control the rising prices of vegetables, fruits and other essential commodities. The
NDA Government came to power by promising that it would ensure "Acche Din" to the people of the country. But people are not given relief from
skyrocketing prices of food articles. The Government is taking entire benefit of the decline in the prices of global crude oil. People of the country are
deprived of the benefit of reduction in oil prices. On the other hand, people are forced to spend more money on essential items. How can anyone say,
that "Achhe Din" came for people in the NDA Government under the leadership of Shri Narendra Modi Ji. I would like to point out that that
Government is doing nothing but talking everything. Therefore, I would suggest that the Government should take immediate steps to reduce the
prices of essential to protect the people of the country from rising prices.

The President's address has not mentioned any definite policy for providing employment to the unemployed youths of our country. Population of our
country is increasing. Every year, number of youths coming out from the colleges and universities are also increasing. But there are no opportunities
for these hands to earn their livelihoods. People of the country are expecting creation of meaningful employment to youths from the government. But
the Government has not made any significant progress in this regard. No comprehensive policy for providing employment to the youths of the country
even after nine months of assuming power at centre by the NDA Government. Therefore I impress upon the Government to come forward with
proper policy on employment for unemployed youths of the country without further delay.

Hon. President has said that a new tourism policy for growth and sustainability of tourism is on the anvil. I would like to say that tourism should be
linked with the rich cultural heritage that we have in our country. There are many archaeological monuments in the country which can be easily
converted into tourism spots. In my constituency, there is a famous Chitradurga Fort. We must develop it as a tourist destination of Karnataka. Here,
I would like to suggest that when we talk of developing a tourism spot, we should develop that city as a whole. Then only that particular tourism
spot would get the required prominence. If the Chitradurga is converted as one of the smart cities, it would not only generate revenue but also stand
as one of the tourism destinations of Karnataka.
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SHRI ASADUDDIN OWAISI (HYDERABAD): Sir, I thank you for giving me an opportunity to speak. I rise to oppose the Motion moved by Shri Anurag
Thakur and Shri Nishikant Dubey.

Sir, Mr. A.B. Rosenthal, while writing in The New York Times said that a Prime Minister is the educator of the nation. He was specifically talking
about the then Prime Minister, Pt. Nehru. Why I oppose this Motion is because this President's Address has let down 60 per cent of our population
which is youth. The Prime Minister, in his Mann ki Baat talked about drug menace. But not a single word is mentioned about how this Government
will control drug menace which has killed more than 26,000 youths in ten years and every year, 2500 youths are dying. We have more than three
million drug addicts in our country and not a single word is mentioned about how this Government will control drug menace.

In the third paragraph of the first page of this Address, the President says that Pandit Deendayal Upadhyaya had laid emphasis on holistic
development and Integral Humanism. I want to know from the Government, through you, Sir, whether this Government subscribes to the view that if
a group of Muslims come together, they think negatively and they cannot be trusted. This is what was said in the third lecture and in para 3, page
No. 48, in the book on the Theory of Integralism prepared and published by the Right Wing Organisation. Does this Government subscribe to this
view that Muslims, as a group, cannot be trusted and they think negatively?

My next point is, the Chairman of the Joint Intelligence Committee in the White House Summit of Counter Terrorism has rightly said that India's core
strength is liberal, plural and secular democracy. But I would like to know from the Government, if it believes in secular and plural democracy,

whether this Government will appeal against the trial court judgement of 30t" December to the Mumbai High Court which had given a temporary
leeway to the ruling party President? Will Kausar Bi who is my sister, who was drugged, raped, murdered and her body was burnt and thrown into a
river, get justice? Will this Government, which talks about maximum governance, appeal against the trial court judgement?

You talk about Sabka Saath Sabka Vikas as your basic tenet of your Government. You talk about freedom of religion. On 17th February, the
Prime Minister said about freedom of religion. But within a week, his spiritual, intellectual and ideological guru made an obnoxious statement about a
nobel laureate . We want to know through you from the Government as to where does the truth lie? Does the truth lie in the Prime Minister or the
Constitution? Does he still talk about Constitution or the truth lies with what his spiritual, ideological mentor guru is saying? We want to know this
from the Prime Minister as to where the truth lies.

The third point which I want to know from the Government is, if what the Prime Minister says is right, if he believes in the freedom of religion, then
what has happened in Kushi Nagar of Uttar Pradesh? About 150 Muslim families have been forced to leave their houses. It is because of the good old
person who is there. Why is not the Government able to control a cancer doctor, an oncologist who is spreading cancerous communalism throughout
the country? Why is the Government quiet on this? If you believe in Sabka Saath Sabka Vikas, why is it that you are removing all obstacles for
reservations to be provided to Jats but not to Muslim minorities?

Your Maharashtra Government talks about giving reservation to Marathas which you are not opposing. But what about Muslims whose empirical data
shows that they are socially and educationally backward? Why is it that you are not allowing reservation for Muslims? Why are you not removing the
legal obstacles for 4.5 per cent reservation given to minorities? Is this sabka saath sabka vikas? The Prime Minister spoke about freedom of religion.
Where is the freedom of religion when dalit Christians and dalit Muslims are not being given the status of dalits? Is this your sabka saath sabka
vikas? The Prime Minister says, "I will give you a Quran and I will give you a computer." Mr. Prime Minister, I want to say, we do not want Quran.
Quran is in our hearts. Give us reservation. Empower us with reservation. Give demand-driven scholarship to all Scheduled Caste, Scheduled Tribe,
Backward Class students.

Very rightly this Government has taken a decision to remove the Governor of Madhya Pradesh because his name was mentioned in an FIR. Where is
the same sense of ethics when in your own State of Gujarat IPS officers who are facing grave charges of murders in encounters are being taken back
into service? If a Governor can be removed and when he can be asked to resign, why are you not practising this yourself? ...(Inferruptions)

SHRI NISHIKANT DUBEY: Sir, I am on a point of order. ...(Interruptions)

SHRI ASADUDDIN OWAISI: Sir, I am not yielding. ...(Interruptions)

HON. DEPUTY-SPEAKER: Shri Dubey, under what rule are you raising your point of order?
...(Interruptions)

SHRI ASADUDDIN OWAISI: Is this what you mean by 'minimum Government maximum governance'? I leave it to the morality and ethics of this
Government. ...( Interruptions)

Can I continue Mr. Deputy-Speaker? I do not want him to rise and say he has another point of order. I know it hurts when the truth is being said over
here.



I would advise the Government, if I have the liberty of advising, that the Prime Minister should understand that this is parliamentary form of
democracy. Why is he reducing his own Ministers to the status of ciphers ?...(Interruptions) 1 am concluding.

I want to know why he is not focusing on Hindustaniyat. Why is this Government trying for a Hindu Rashtra? Focus on Hindustaniyat, which is multi-
culturalism, which is pluralism, which is about giving equal opportunity to everyone. You strengthen Hindustaniyat. This Hindustaniyat took us a
millennia to develop. You talk about 1,200 years of gulami. ...(Interruptions) Please allow me to conclude by a quotation of Dr. B.R. Ambedkar. 1200
arer <Y apemelt ordl, afea sEjE &bt 200 wer & et o

Sir, I conclude by quoting what Dr. Ambedkar said. He warned against hero worship. In the Constituent Assembly, in the presence of Nehru and
Patel, Dr. Ambedkar said: "Bhakti in religion may be a road to salvation of soul, but in politics bhakti or this hero worship is sure road to degradation
and eventual dictatorship.]

Mr. Prime Minister, understand this is parliamentary democracy, not a Presidential form of democracy. Thank you.
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SHRI JOSE K. MANI (KOTTAYAM): Mr. Deputy-Speaker, thank you. Our country was awakened with a set of dreams on 26 th May, 2014, a house to
the homeless, cleanliness, security to women, and dreams to thy heart. But the dream-maker did not realize that in India no dream comes true until
you climb down from the corporate ladder to reach the masses. Nine months is more than enough for a baby to be delivered. But here we realize
that we are still in the honeymoon period. So, we have to reach the promised land, as promised by the spinner of all these great dreams.

17.44 hrs (DR. P. Venugopal in the Chair)

We find the schemes and the Bills formulated by the new Government are fully in favour of the corporate companies and the common man has been
left out. My colleagues were talking about the Land Acquisition Ordinance. It is very clear and very vivid that the Government stands for the
corporate companies. After the new Government has sworn in, after it came to power, there is a total mismatch of graph between the dreams and
the achievements. At the same time, there has been a conscious effort to sabotage the secular nature of our country. Atrocities on minorities,
attacks on churches and recently the RSS Chief's statement defaming the great Saint like Mother Teresa added to this.

Sir, the President's Address is the mouth-piece of the Government. It should show the direction in which the Government is moving. It is the
indication in which the Government is moving. However, the Address of the hon. President of India is only an administrative statement.

As we all know, India lives in villages. About 80 per cent of our population is occupied with agriculture but the agrarian problems have not been
addressed at all. In Kerala, the economy runs on the production of natural rubber and also the price of rubber. The price of natural rubber for the last
one year has drastically come down from Rs.250 per kilo to approximately Rs.100 a kilo. In the last 9-10 months, my colleagues from Kerala and
other States have recommended imposition of a ban on import of rubber. The State Government of Kerala recommended to the Government of India
about this. The main problem of reduction in the price of natural rubber is due to the indiscriminate import of natural rubber. So, we have
recommended the ban on import of natural rubber till the price recoups but it has fallen on deaf ears. Why is it so? We have seen that whenever the
price has come down, never ever the tyre companies have reduced the tyre price. The price is here to stay. The Government has not gone into the
aspect of banning of import of natural rubber. This also goes to show that the present Government is only concerned about protecting the leading 40
tyre manufacturers, the corporate companies but it is forgetting the 2 million small agricultural farmers. This again indicates how the Government is
only bothered about protecting the corporate companies, not the masses.

A public sector undertaking like the BSNL which had a good market share, is facing problem because its business has drastically come down. What is
the BSNL about? The BSNL is all about Connecting India. But the truth is that you cannot even connect to your own neighbour through the BSNL! It
has become impossible. Here again, we find the private, corporate companies are thriving. If the situation goes like this, within a span of one or two
years, the BSNL will be liquidated by the NDA Government....( Interruptions

HON. CHAIRPERSON : Please conclude within a minute.
SHRI JOSE K. MANI : Sir, please give me two more minutes. I have waited for almost eight hours to speak on this Motion.

Lastly, as part of Adharsh Gram Yojana, I would like to say that the Government has come out with various schemes and dream projects. Adharsh
Gram is an example. We, the Members of Parliament, were asked by the Prime Minister to adopt one of the panchayats, one of the local bodies for
bringing about all-out development but no specific fund has been allotted or given to us for the all-out development. This will stay as a dream only
and never ever will it be fulfilled.

When this Government came into power, they have declared about starting 10 to 11 AIIMS-like institutions in most of the States. The then Health
Minister hon. Shri Harsh Vardhan had come to Kerala and declared that it would be started in Kerala. Accordingly, four sites were identified.
Proposals were sent to the Central Government. From my constituency also, about 200 acres of land has been identified with access to highway,
with facilities of electricity, water, police station, school and everything but no mention about the AIIMS-like institution has been made till now. I
would request the Government to come out and sanction one AIIMS-like institution in Kerala, especially in Kottayam which is suitable for it.

Sir, the hon. Prime Minister has said about "Housing-For-All in urban areas by 2022. That meant 30 lakh houses every year would be built for
the poor to meet that target.More than eight months have elapsed; still everything is only on paper.

India has been promoted internationally mainly through tourism. Kerala, God's own country, have a great share in this. Generally, every year



approximately Rs.50 to Rs.80 crore is granted by the Central Government to the Tourism Development of Kerala. But this year, the Central
Government has allocated only Rs. 5 lakh to God's own country, Kerala. It is actually an insult to our State. I hope that the Government would come
out with corrective measures to reverse this by going to the masses. With these words, I conclude.
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SHRI C.N. JAYADEVAN (THRISSUR): As a Member of the Communist Party of India, I myself am in a state of agony after realizing that the irony of
life has forced the Hon. President, to defend the programmes of Shri Narendra Modi-led NDA Government and its plans for the development in his
customary Address. However, I wish to congratulate the Prime Minister for getting one of the well known and widely acclaimed personalities of
Indian democratic polity, fondly called as Chanakya, to justify the Government's vision on development even when the people of the national Capital
have given their verdict against the Prime Minister and his plan for Sabka Saath Sabka Vikas - All Together, Development of All.

Shri Arun Shourie, a journalist, once said that many sounds are coming from the kitchen but food is never coming to the table. That is the best
example of this BJP-led NDA Government. We are not getting food but always hearing sounds from the kitchen. Let me be frank to say that all
attempts by the hon. President to draw the rosy picture of the Indian economy, and the growth scenario is not going to cut ice with our masses who
have already seen the hidden agenda of the ruling party, BP. its mentor RSS, and its affiliates. Due to constraints of time I am not going into the
details. Daily untoward incidents are taking place in the country, and attacks on the democratic rights and values of the people, in particular of the
rights of all minorities, speak for themselves.

The Government and the Prime Minister are following the dictates of the remote control from Nagpur, which bases itself on the divisive Hindutva
ideology. The moves to create chaos in the country through divisive, obscurantist and communal offensives, and then to emerge as champions of the
majority community have reached the obnoxious level of condemning even the Indian Constitution. These anti-national forces want socialism and
secularism removed from our Constitution. See the masks these forces have been wearing. They speak of Gandhian socialism and now they are in
the company of people who want to make statues of Godse, the murderer of the Father of the Nation..

What the present NDA Government has done in nine months is known to one and all. Hon. President himself has on another occasion spoke on the
ill-effects of Ordinance Raj. Now when he appeals to the parties in the Opposition for cooperation in the name of democracy, I only wish that he
should have put some wisdom on Indian democratic set up and values into the heads of present rulers. People should learn to command respect
through deeds and not demand the same in the name of democracy and brute majority.

On the issues of poverty and financial inclusion, the Government should ensure that benefits of developmental programmes reach the intended
beneficiaries without leakages and impediments but the measures of the Government are intended only to help the rich and corporate houses.

They are bent upon dismantling the Public Distribution System. Coming from Kerala, I know it is the best way to help the poor and the needy.
Similarly, the Government's focus on Swachhata, cleanliness and Swachh Bharat Mission while cutting down allocations on social sectors only proves
that the Government is only interested in creating hypes. It even wants to do away with the MGNREGS. It comes out with big announcements and
hypes. Like old wine in new bottle, they renamed the programmes and schemes that suit them and the business lobbies.

Sir, I call upon the Prime Minister Narendra Modi and his Government to end the criminal silence that they maintain towards rabid communal
extremists and fascist forces that are tearing apart the secular fabric of this great nation. They are out to destroy the unity of our people and the



beauty of its acclaimed diversity. I earnestly urge upon the Government to act tough with your prot A©gA® in Maharashtra in order to bring to book
the anti-social, criminal, communal thugs who are behind the murder of our veteran comrade Govind Pansare, a great son of Maharashtra.

HON. CHAIRPERSON: Please wind up now.
SHRI C.N. JAYADEVAN Sir, I will make only one point now.

The Government is bent upon amending one of the most progressive legislation passed by this august House, namely the Right to Fair Compensation
and Transparency in Land Acquisition, Rehabilitation and Resettlement Act, 2013, to take away the land from peasants which sustains life of over 60
per cent of our population. The Prime Minister maintains a deafening silence on the plight of farmers of this country. I would like to remind the Prime
Minister that it is his former colleague Shri Govindacharya who has come out with data questioning his proposed amendments.

HON. CHAIRPERSON: Please conclude.

SHRI C.N. JAYADEVAN: Sir, 93 farmers have committed suicide in Marathwada alone during the last 45 days, where your celebrated party is reigning
over. Data of the National Crime Records Bureau states that one farmer commits suicide in this country at every passing half-an-hour and this is the
highest farm suicide rate in the world.

With these words, I conclude. Thank you.
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*DR. A, SAMPATH (ATTINGAL): As usual the Address by the Rashtrapati ji can be treated as the signal and smell of the policies of the Union
Government. Our Country has been experiencing very severe strains of galloping Inflation of Double Digits while the rate of growth of economy is
lesser than 4.5%. No concrete steps have been envisaged so far to control the inflation, especially of necessities. Food, shelter, job, health, basic
facilities and Social Security are still dreams of the millions of common poor people.

It is sad fact that 68.7 % of Indian population is living below Dollar 2 per day. More than half of the Indian children are suffering from malnutrition
and hence under weight. It means half of the population will be suffering from stunted growth and consequential deformities of physical as well as
psychological nature. We are still talking about Safe Drinking Water, Sanitation Facilities, Education and Health Coverage to all, etc. 'State' is still

failure to deliver its constitutional obligations and shy away from its primary duties. I am afraid, the people will loose faith in the system - Political as
well as Economic. Parliament is the temple of democracy. If it is bye passed and Ordinance become the rule of the day, it is a sad state of affairs.

While more and more incentives and concessions are being showered on the corporates, regional disparities as well as the gap between the Rich
and the Poor are growing like ocean depth. The PPP models have become nomenclature for squeezing the people and looting the public wealth.
Social justice finds no place in PPPs. The precious natural resources are wealth of the nation. It should not be put into the heads of a new affluent,
rich and ambitious. The Ordinance promulgated after the Winter Session of 2014 clearly indicated the malafide intension of the vested interests,
coal, land minerals and what next.

The new Government is also following the wrong policy of disinvestment and outsourcing, and by not filling up the existing vacancies. Since 2001, the
ban on recruitment prevailing in various departments and the PSUs including Railways has proved disastrous. When we are going to fill up the
existing 1.5 million vacancies? The proceeds from the sale of equity in the PSUs were always lower than what was expected by the Government.
What we need is not mere cosmetic make-ups but the political will-power and strong determination. The address by the First Citizen of India before
the joint session of the Parliament of India lacks both. It contains a chronological enlistment and narration of slogans and slogans and nothing else.

More than half of the Indian population depends on agriculture for their livelihood. But the recent trends show diminishing share of public expenditure
in the primary sector. Every day farmers are committing suicide. Agri-workers are losing their work forever. The Government has almost forgotten
about its constitutional duty for the land reforms. Without basic changes in the agrarian, relations it will be almost impossible to have a
breakthrough. In the secondary sector also there is no security for jobs. And not to speak of growth of employment! Why the President of Indian
Union is silent on the sharp decline on employment opportunity? Why he is silent on those who try to be self employed? FDI in various sector should
be cautiously chosen and it should be not be a plea for selling off.

While we hear the slogan of "Make in India", Indian market is dumped with cheap imports of dubious standards. The GOI do not regulate the prices
of life saving drugs. Food, Shelter, Health, Transportation, Education and Energy, etc have all become costlier and dearer to people.

The President should consistently remind the GOI that the Executive is responsible to the Legislative. I mean the Parliament, and hence ultimately to
the people.

I fear that our Government indulge itself in the psycho feeling of Narcissus, the Greek mythological character, without any sense of reality.

Why the GOI is still a silent spectator on the issues faced by Indians working abroad? The President's Address have no mention about a welfare
Fund for rehabilitation of them.

The President's Address is silent on the constitutional status for the national commission for the backward classes. He did not utter a word for
decentralization of Judiciary. We need more High Court Benches including those at various Capitals. The Supreme Court should have its sitting
outside Delhi as the Constitution envisages. Why Rashtrapatiji did not mention about the workers participation in management? And why he did not
mention about the need for establishing an INA museum at Kadakkavur from where the largest number of INA heroes emerged from Kerala.

The Peninsular Railway Zone having its Head Quarters at Thiruvananthapuram is yet to be sanctioned. The protection of the Grand Old Cliffs at
Varkala in Thiruvananthapuram District and declaring it as National Geological Park has not found a place in the President's Address. These dliffs are



one of the oldest cliffs still existing in the whole world- 30 meters straight height from the sea. The first revolt against the British Colonialism was
the Anchuthengu (Anjengo)- Attingal -Revolt of 1721 and it has yet to gain the due recognition of the Nation. What about the Kotoor-
Ambasamudram interstate Highway to connect the capitals of Kerala and Tamilnadu and thereby saving lakhs of rupees spent on fuel?

The traditional Industries are labour intensive and the backbone of the villages. Modernization and diversification are yet to take place. Otherwise we
will be losing the beauty of our indigenous technology and tradition of our country. The problems faced by the workers in the traditional sector,
especially coir, handloom, bamboo, fisheries, cashew industry and plantation are not attended with sincerity. Under the guise of SEZs, our sea
shores are becoming pastures of the corporates while the soil are being driven out of their native places for ever. Ecological protection should also
be people-friendly. While we speak about the preservation of water resources, we should also give due importance to Inland Waterways.

Increasing attacks against women and children is a matter of grave concern and it has become a " National Shame". Even our judiciary is under
staffed. Decentralization has yet to come in judiciary and electoral reforms has become over due. The danger caused by the ever increasing black
money and its parking aboard under secret accounts have become a threat to the real Indian Economy, thus causing the everyday life difficult for the
common Indian. A parallel economy of black money is swallowing the real economy. Thus, I reserve my comments on the address of the President of
India.

*m47

SHRI PREM DAS RAI (SIKKIM): Mr. Chairman, Sir, I rise to speak on the Motion of Thanks on the President's Address. My Party, the Sikkim
Democratic Front led by the hon. Chief Minister of Sikkim Shri Pawan Chamling, who is in his fifth term, supports the President’s Address. Since today
is the day in which the hon. Railway Minister outlined four goals, five paradigms and 11 thrust areas, I would also make five points and I would take
one minute each for all these five points.

The first relates to crimes against the people of the Northeast. I must state that there is a huge amount of improvement on this issue and I thank
the Government for this. I specially thank the Home Ministry for taking adequate action and after seeing the Bez Barua Committee Report, the
important steps that were needed to be taken have indeed been taken. I think we will see much more reconciliation on this. Nevertheless, I would
like to keep the pressure on the Government on this particular issue through this particular statement on the floor of the House today.

Sir, we know about the Act East Policy. The Look East Policy has now been transformed into the Act East Policy. In this connection I would like to
make two sub points. The first is the food processing that the North Eastern Region needs in great measure. Food processing, which includes fruit
processing, is something that needs a huge amount of investment and we would request the Government to take cognizance of this so that all the
organic food and fruits from the North Eastern Region can be enjoyed by the rest of the country.

18.00 hrs

The second part is regarding tourism. I would like to make a mention that due to the Government action in opening up and putting up visa
requirements online and seeing that visa can be taken online, the amount of tourists that have started coming into the country has actually jumped
manifold. I believe it is more than 2000 per cent. This shows that if you take some of the systemic measures, especially in the tourism industry, you
will see some really good results.

The third item I would like to mention is digital India.

HON. CHAIRPERSON: Rai sahib, one minute. Hon. Members, I have a list of 10 speakers to speak on the Motion of Thanks on the President's
Address. If the House agrees, the time for the discussion may be extended by one hour.

SEVERAL HON. MEMBERS: Yes.
HON. CHAIRPERSON: Thank you. Shri Rai, kindly continue.

SHRI PREM DAS RAI: Si;, I was stating that in the Act East and Look East policies, digital India would play a very important role. But yesterday
when the Minister was answering the questions relating to the optical fiber networks that are being laid, and I was looking at the chart that had
been given, in none of the States of the Northeast even a single tender has been floated. I think, except in Tripura, not a single tender has been
floated. So there is a lot of tardiness and I do not know if this is the case then how the GST rollout will also happen.

The third point I would like to mention is regarding the Himalayan States and providing valuable ecosystem services. I think there is a need to
understand that as per the B.K. Chaturvedi Report, the annual transfer was slated to be in the region of two per cent of the Gross Budgetary
Support. I would like to highlight this particular point out here so that we, the Himalayan States can get much more adequate compensation for the
amount of services and, to that extent, the ecosystem services that the mountains and the Himalayas provide to the nation and this needs to be
recognized.

I would also like to make a mention about smart cities in the mountains. More and more smart cities should be made in the mountains because
mountain cities cannot be made into another Mussoorie or another Nainital or another Shillong. It really needs to be something much different and in
this regard I would like to state that the cities like Gangtok can be made in that manner.

I would also like to talk about combating drug abuse. Especially in our country, as has already been mentioned by the previous speaker, there is a
huge problem of drug abuse. For that, the first thing that we need to do is to start the surveys and to understand what the ground realities are. We
do not seem to have the numbers with validation. To that extent, I think this is important that we need to start this particular process. I would
request the Government for the same.



Finally, on the question of Swachh Bharat, as my colleague had mentioned earlier about Swachh Bharat, it is such an important programme. But, I
think, most importantly, we have to have swachh in our hearts. With that, I will conclude. Thank you very much.
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SHRI KONDA VISHWESHWAR REDDY (CHEVELLA): Hon. Chairperson, Sir, thank you for giving me this opportunity. It was a truly inspiring speech;
we heard the President speaking regarding the various achievements, plans and schemes of the Government. We are indeed proud but we want to
continue to be proud.

People elected us for a change and they have great expectations. All the schemes mentioned in the President's speech are truly the need of the hour
and can transform India. If the Government implements all the schemes, the Jan Dhan Yojana, Swachh Bharat, Make in India, Skill India etc., the
Government has a whole-hearted support. If the Government succeeds, we succeed. However, Sir, there are three concerns.

Firstly, there are conflicts and contradictions between the schemes and the policies. Instead of the schemes complementing each other, there are
various instances where they conflict with each other.

Secondly, they are focusing on some loftier goals, instead of immediately reaching the low-hanging fruits.

Thirdly, showcasing some isolated islands of excellence and achievements, without connecting the dots, completing the picture and without bringing
the benefits of these achievements to society.

On the Swachh Bharat Abhiyan, as we all talked about, there is a subsidy for village solid and liquid waste management for common septic tank upto
Rs. 15 lakh. There is also a subsidy of Rs. 10,000 for common toilets. But these are not connected. They cannot be connected. This subsidy of Rs.
10,000 will be paid to the individual household toilets only if they have their own septic tanks. So, there is a big conflict within the schemes.

The Government has initiated the Swachh Bharat Abhiyan and the Clean Energy Programme. But it has not focussed to convert waste plastic to oil
conversion machine. There is no subsidy for this. Incidentally, this machine is also made in India. All these programmes are running independently.
They are not complementing each other.

Sir, we put satellites in space — GSLV Mark III, Manglayaan, etc. We all seem to be very proud of it. But we are not able to get the remote sensing
data, analyse it and give it to our fisherman so that our fisherman know where the fish are. The Thies and the Japanese are exploiting our Bay of
Bengal better than we do.

Sir, can we hold our head high and say that the clear stream of satellite imagery data has not lost its way into the dreary jungles of files and
scientific journals instead of reaching our fishermen and farmers who are the real intended beneficiaries? What is the point in having satellites and
publishing scientific journals? It should reach our farmers and our fishermen. Today morning I spoke to one of my friends in Thoothukudi. He said,
'fishermen do not even know that such technology exist. That exists but it is not reaching them.'

We plan to have 30 metre telescope but we do not have sufficient doppler radars to predict the cyclones accurately.

It is said that the methane produced by 150 million cattle is sufficient to drive all the cars, buses and other vehicles in India. But we subsidise LPG
much which is polluting much more than our biogas plants in our country. The subsidy for biogas plants is meagre and the subsidy for LPG is huge.
There is something wrong here. They are not matching.

We have put a lander on Mars but we have not been able to develop a multi feedstock biogas generator. These are the low hanging fruits the
Government has not recognised. I would like to give one more example. We have this post-harvest burning which is causing pollution. There is a
machine made in India. It is called a Biomass Gasifier. It produces electricity out of biogas. We are not promoting it. The Government does not
recognise it and promote it.

Our most important concern is the Skill India Mission. Earlier programmes focussed on education and we ended up with educated unemployed. I am
afraid that we are going to have skilled and yet unemployed youths because the way this Skill India Mission is going. We missed a great opportunity
in appropriately amending the Apprentices Bill because India is one of the few countries which entered the industrial age without appropriate
Apprentices Bill.

Jobs can be created by industries and industries need design, innovation and quality. None of these can be taught in colleges or in our Skill
Development Programme. They can only be taught in our apprenticeship system. In this way we missed a great opportunity.

Lastly, many of these programmes are already being done in various States including the programmes introduced by our Chief Minister of Telangana
Shri K. Chandrashekar Rao. Some of them are the Mission Kakatiya, Drinking Water Grid, Palamoor lift irrigation, KG to PG, Kalyana Lakshmi.

We request the hon. Prime Minister and the Central Government to help and support all these. Once again, I thank you and I wish the Government
well because if the Government succeed we all succeed. Thank you.

SHRI ANURAG SINGH THAKUR (HAMIRPUR): Hon. Chairperson, Sir, I would like to say that today is the birthday of the hon. Member who has just
finished his speech, and we must wish him.



HON. CHAIRPERSON: That is why, I have allowed him two more minutes.

Now, Shri Hukumdeo Narayan Yadav.
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SHRI VARAPRASAD RAO VELAGAPALLI (TIRUPATI): Mr Chairman, Sir, I feel it is an honour to speak on the Address of His Excellency, the
President of India, to Parliament. I thank the Chair and my leaders — Mr. Jaganmohan Reddy and my floor leader Mr. Rajamohan Reddygaru — for
giving me this opportunity.

Our party, YSR party, has taken a stand to maintain equidistance between the Ruling party and the Opposition. Whenever there is a good scheme,
undoubtedly, our party will be supporting the Government. We will definitely give credit to the Government whenever and wherever there is some
good scheme and good work.

Therefore, we would like to put on record our appreciation for the schemes touching cleanliness, effective governance, Make in India, which
ultimately creates adequate employment, Financial Inclusion, Jan Dhan Yojana, Skill Development, Girl's Education, NITI Aayog, Space Programmes
and in maintaining rapport with other countries in the comity of nations.

However there are certain shortcomings, which we thought that the hon. President in his Address would have covered. Where the
shortcomings, according to us, are? While all of us are very proud of our civilization and heritage, the same civilization and heritage have given us
certain shortcomings, it has also delivered us certain social evils. It is because the social gap between different people in the country is too wide.

Just to narrate a few incidences here, 30 per cent of our population is oppressed and depressed; the other 50 per cent of the people are highly
backward; and only 20 per cent people are enjoying the fruits of 80 per cent of the development. But unfortunately, this Address has not covered any
part of it as to how to address these issues. It could be done by providing these people either asset creation schemes or income generation
schemes, which have not at all been touched. But we hope, at least, in the coming Budget, this major issue would be addressed.

Similarly, our legal system is very inadequate. But it has also not been touched in the President's Address. As much as 70 to 80 per cent of the
under-trials, prisoners and those who are waiting for their death hail from only the weaker sections and minorities, which clearly proves that there
are some loopholes in the legal help system. Therefore, if we want to have a proper democracy, it is essential that everybody in the country, in every
form, will enjoy social democracy and financial democracy. It is not merely the Parliamentary democracy, which gives happiness; certainly not. It is
also social democracy, which we need. We also need financial democracy. Therefore, we would earnestly request the Government to take care of all
these issues while forming the policies in the future.

The third point, which I would like to mention here, is that we have to learn from the European system in one aspect. In the 18" and 19t
Century, with the whole idea of developing the industry, we have totally ignored agriculture. As a result, all of us know that in the twentieth century,
some of the countries in Europe have to give incentives.

HON. CHAIRPERSON: Please conclude.
SHRI VARAPRASAD RAQ VELAGAPALLI :I hope that the Chair will give me some more time.
HON. CHAIRPERSON: Five minutes time is given to each Member.

SHRI VARAPRASAD RAO VELAGAPALLI : I am so sorry. The point is that unless we give adequate importance to agriculture, what price the
European countries are paying now, we have to pay in future. They have to give incentives to develop cultivation. Therefore, we do not want that
means. We have to give adequate importance to this.

Again with the consent of the farmers, the Government should re-look at the proposed Land Acquisition Bill any number of times and try to
modify it.

The next point is that all of us know that 50 per cent of the population is women. In the whole of 10-20 pages of his speech, barring girls'
education and correcting the sex ratio, nothing has been discussed about the security of women. Everyday in and out there is incident of rape,
molestation and sexual harassment and that has not at all been discussed. It is very unfortunate.

The Government is repeatedly touting about black money. Not a single point has been mentioned about how to control black money.
Therefore, on these points where the Government is repeatedly taking pride, I would request that at least in future policies, these issues and
shortcomings may be addressed. Thank you very much.
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*SHRI B.V. NAIK (RAICHUR): The people of the country have a lot of hopes on the President's Address because this document is the roadmap,
resolution and intentions of the Government.

The President's Address has failed to mention very important issues like containing inflation, women safety, etc. Everyone, including the poor men, in
the country feel that crude oil prices have fallen drastically, whereas the Union Government have not passed on the benefits of reduced price to the
common man. The Government always says that the crude oil prices are the main cause for increasing inflation in the country. But, even after the
reduction of crude oil prices, the Government is not able to control the food prices, which is the great concern for the poor people. There is no
mention about the steps taken/to be taken to control the prices of essential commodities in the country.

However, there are many burning issues which are not finding any mention effectively in the President's Address.

In the recent years. the agriculture growth has registered a positive trend. It was due to the sincere efforts of the previous UPA Government. Even
though the production of foodgrains is registering constant increase, unfortunately the farmers do not get remunerative prices. In many cases, the
farmers are not getting what they spent to produce agriculture crops. Therefore, the Union Government should take immediate necessary steps to
tackle the issue in an effective manner if you want to make India a rich country, we must resolve to make our country the agricultural capital of the
world. More than 60-65 per cent new jobs should be created in the agricultural sector if we wish to join the ranks of developed countries.

My next point is about a national policy on medium of instruction at primary school level. This has also not been mentioned in the President's
Address.

I would like to draw the attention of the august House that the experts in the education field are of the firm view that in primary education, either
the mother-tongue or the regional administrative language of the State should be made the medium of instruction. In globalized era, it is very
essential to promote and preserve our own language and culture. In order to promote Indian languages, the Central Government should bring a
national policy in regard to medium of instruction at primary level. I would like to urge upon the Union Government to consider the issue of bringing a
national policy on medium of instruction.

I would like to mention that there is a very good scheme named 'Sansad Adarsh Gram Yojana' which has come up. It is a wonderful project. But no
special money has been given for it and the Union Government is insisting that we have to give money for 'Sansad Adarsh Gram Yojana' and for
toilets in schools from MPLADS fund. It is very difficult for a Member of Parliament to implement these schemes with MPLADS funds of Rs. 5 crores.



The MPLADS fund can be increased to Rs. 10 crores to implement these schemes.

I would like to mention that while framing the policy guidelines the Government should take every care that they should be more practical to
implement at the grass root level. Otherwise, the very intention of the programme would not reach the needy people. So, there should not be
ambiguity in the interpretation of the policy quidelines.

Therefore, I would like to suggest that while framing rules, the Government should keep ground/practical realities in mind and implement them, so
that such programme could reach the people at the grassroots level.

I would like to suggest the Government to focus attention on the Research and Development of Food Processing Wing to make farmers earn more
benefits. There is also need to develop technologies and methods for preservation of food products, their processing and value addition, improved
packaging, storage and

distribution. This, in turn, is expected to give momentum to adopt better and improved agri-farm practices and result in increase in the form of
productivity thereby leading to enhancement of farmers' income and generation of employment opportunities.

I hope that the Union Government will come up to the expectations and aspirations of the peaple of our nation.
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SHRI JAYADEV GALLA (GUNTUR): Si, I rise to support the motion moved to thank the hon. President for his Address which highlighted the
legislative and policy activities and achievements of the Government during the preceding nine months, and gives a broad indication of how the
Government is planning to move ahead in the coming year.

Our founder, the late Shri N.T. Rama Rao garv right from the inception of the Telugu Desam Party has been asking the Union Government to
increase the devolution of funds from the Centre to the State and we have been constantly not only supporting but also advocating it right from the
1980s for more than 30 years. So, certainly we are very happy and pleased with this decision. We are all for a cooperative federalism.

Due to no fault of Andhra Pradesh, we have been made financially insolvent and economically bankrupt due to the political games played by the
previous Government to gain political mileage. Fortunately, for the people of Andhra Pradesh, it did not benefit the party which bifurcated the State.

Andhra Pradesh is not a failed State. Rather it is called the rice bowl of the country and is a trendsetter. We are down, but we are not out. Hon.
Prime Minister has rightly said that justice is delayed to Andhra Pradesh, but people of my State have faith in Shri Narendra Modi that he would at
least not deny that justice to us. I hope that justice to Andhra Pradesh will be done in the forthcoming Budgets, be it financial assistance, water-
sharing or supporting building capital, a separate zone for the Railways and implementing all the provisions of the A.P. Reorganisation Act.

There are 11 revenue-deficit States in the country, and Andhra Pradesh (AP) is one among them. Based on the recommendations of the 14t
Finance Commission the Government of India has decided that 42 per cent of Central taxes will be devolved to the States. After five years, that is, by
2019-2020, out of these 11 States, AP would be the only non-special category State, which will still be reeling under revenue deficit of Rs. 2,500
crore. I am not saying this, but it is the observation of the Finance Commission.

This year, that is, 2014-2015, the revenue deficit of AP is Rs. 9,000 crore. This has not been addressed by the Finance Commission in spite of the

hon. President's directive on 2"d June 2014 wherein he said and I quote : "The Commission shall take into account the resources available to the
successor Statesa€|". Nothing has been done about this Rs. 9,000 crore deficit for 2014-2015. This has, probably, not been taken into account by

14t Finance Commission as it is relating to the current year.

Year 2022 is the reference year by which India turns 75; by when India would be a developed country; and so many goals would have been met. But
AP will continue to be a revenue deficit State even at that time despite our continued performance because of our current situation. In view of this, I
would request the hon. Finance Minister to address this revenue deficit of Rs. 9,000 crore in tomorrow's Budget.

As regards industrial incentives, we have been screaming for industrial incentives in order to create a level-playing field in AP. Other States are
saying that it will destroy the level-playing field. In fact, factually, there is no level-playing field today for AP, and only when incentives and
exemptions are given to the residuary State there will be a level-playing field as we are starting from scratch.

As far as the new capital city of AP is concerned, after division of AP we have to start from scratch. We are the only State in the country, which was
divided giving away the capital city to the newly formed State. We are in the process of building a new capital, and we want that this capital should
be the first smart city in the country. We are envisioning massive rapid urbanisation in the new capital compared to anywhere else in the country.
From the current population of 2.5 million in the capital area, we are expecting this to grow to 10 million in the next 10 years. We should see that
what would have normally taken 25 years for development in this city will be done in the next five years itself.

We want the rural population, which is sacrificing everything for the State capital should be the primary beneficiary from urbanisation rather than
being losers. How are we going to benefit, transform and ameliorate their living conditions? We are going to transform their lives by paying
compensation to the land given for capital; giving them land in the capital; and providing them with modern infrastructure in the 29 villages that
make up the capital. We are also counselling farmers on how to utilise their newly created wealth and show them the path of getting predictable
monthly income rather than having an unpredictable annual income, which they have now. It will help them to plan their expenditure and save
money for future requirements unlike now where they have no plan since they are depending on agriculture, which depends on the vagaries of
monsoon. Every season, Rabi or Kharif, is a new beginning for these farmers who are caught in a vicious cycle of debt.



It would not be out of place to mention the linking of rivers to enable irrigation, generate hydro power, drinking water facility and avoidance of
drought and vagaries of nature on a regular basis. In accordance, the Polavaram Project has been granted 'National Project' status in the AP
Reorganisation Act 2014. The project is under construction, and an expenditure of Rs. 5,200 crore has already been incurred till May 2014.

HON. CHAIRPERSON: Please wind up your speech.
SHRI JAYADEV GALLA: I am just mentioning one more point, and then I am concluding.

It is essential to provide additional funds and have the project completed as per the schedule before March 2018, which will immensely benefit the
people of Andhra Pradesh and also reimburse the amounts spent by the State Government, which will be used for other developmental activities.

I have studied very closely the PM's Adarsh Gram Yojana. Our CM has also launched 'Smart Ward' and 'Smart Village' initiative. As there is some
overlap and additions, we have made an alignment of the two. There are some 20 non-negotiable requirements. What I am trying to drive at is that
every village is required to be a Model Village, but not every village can have healthcare centre; not every village can have skill development centre;
not every village can have a college; and not every village can have solid waste management. So, in order to create all these things, we have to
create model clusters of villages rather than just a model village, and spread these resources among the villages in that cluster.

Sir, I am just coming to the conclusion of my speech. One very important point that I want to make is on mobile commerce, which is in a nascent
stage in India. It needs legislation, which can be a huge success and a game changer for the Indian market. With increasing mobile shopping for
accessories, apparel, electronic goods, online ticketing, holiday packages and so many other things and with the increased penetration of smart
phones, we will grow from 18 per cent or 120 million devices in 2014 to 45 per cent or 520 million devices. ...(Interruptions)

HON. CHAIRPERSON: Please conclude. There are other Members to speak. Shri Chandrakant Khaire.
...(Interruptions)

SHRI JAYADEV GALLA: It will be a perfect delivery mechanism of cash transfers by putting a bank in everybody's hand. This is a very important
scheme which will accelerate the Jan Dhan Yojana.

HON. CHAIRPERSON: Please take your seat. There are other Members to speak.
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*SHRI B.S. YEDIYURAPPA (SHIMOGA): I am aware that many seniors and elders have laid a great, dignified and noble precedent while they spoke
in this "temple of democracy"; I will try to walk in the footsteps of those great personalities and ensure that the collective prestige of the house in
the held high always.

As our Hon'ble Prime Minister Shri Narendra Modi ji has rightly described the Parliament as "temple of democracy", there is something holy and
sanctity attached to this temple;

I consider myself fortunate, not only because I have been elected to this House but so because I got the rare opportunity to listen to our His
Excellency the President of India Dr. Pranab Mukherjee.

Hon'ble President Pranab Mukherjee's address to the joint sitting of Parliament on 2379 February 2015, in totality is reflecting the essence of Prime
Minister Narendra Modi's inclusive development ('Sabla Saath Sabka Vikas') vision and also unveiled the economic and social agenda of the
Government and its educational and infrastructure policies.

Apart from articulating the broad parameters of government's policies on foreign affairs, security and economy, the speech took a stock of the work
already accomplished and certain new progressive measures proposed by the government.

As we all know, the people of India gave a decisive mandate, a clear majority to my party in the May 2014 general elections; this, perhaps, for the
first time in the last 19 years. This only proves that the people have kept a great faith and confidence in us.

But at the same time, we are also aware of the great responsibility that we have been entrusted with.
Hon'ble Members, John C. Maxwell has rightly said that "A leader is one who knows the way, goes the way, and shows the way".

Shri Narendra Modi, a strong man of our country is a perfect example of such description and his dynamic and Visionary leadership; I can only say
the country is in the safe hands.

There have many pro-people measures initiated by Modi ji within a period of nine months. To name a few, these are: The people from all across the
country are supporting our government programmes like Clean India Mission, Pradhan Mantri Jan Dhan Yojana and Niti Ayog. Our Make in India
Programme has been launched with an objective to compete with China. The Government has also fixed a target of providing housing to all the
families till 2022. Our Prime Minister who believes in the philosophy of strengthening the States and then strengthening the country is going to be
implemented. The biggest Direct Cash Transfer Programme in the world, PAHAL, for transfer of LPG subsidy, has been extended across the country.

Our new programme 'Swachh Vidyalaya' has been launched to construct a toilet in every school before 15t August, 2015. The Hon'ble Prime Minister
has focused on providing electricity all over the year to the country. The Government has been striving for this objective by adopting a transparent
procedure for coal allocation.

Let us together make an effort to realize this dream form our respective states and also make the farmers prosperous and turn the villages into



model villages. We want to connect the villages through technology.

For SC, ST, OBC and minority communities, a new scheme "Upgrading the Skill and Training in Traditional Arts/Crafts for Development (USTTAD)" is
being launched to take care of the vulnerable sections.

Our Government has launched Padhe Bharat Badhe Bharat, as even today 38 percent of our children do not know how to write and how to read.
Sukanya Samridhi Account has been notified for enabling education of the girl child.

Minimum pension has been enhanced to Rs. 1000. Now, around 50 lakh people are going to be benefited out of this.

The Railway budget that was presented today is revolutionary in itself as it takes care of the immediate concerns of the common man; it takes care
of the long-term infrastructural needs of the country.

For a long time, we have been speaking that India is a people's participatory democracy. Without commenting on the role of those who have ruled in
the past, I would like to state that the real meaning; true import of "people's participatory democracy" has come to be recognized only because of
the visionary leadership of Shri Modi ji.

The Prime Minister has involved the "class" as well as the "mass" in these two national campaigns, that is, Clean Ganga Abhiyan and Swach Bharat
Abhiyan We can see a common man, a student, a home maker, a vegetable-vendor, a shop-keeper, a cobbler, a tea-stall owner, a auto driver,
picking up a broom and sweep his or her street/mohalla. We have also seen corporate giants taking up the brooms; we have seen celebrities of the
cinema world taking up brooms in this Swachh Bharat Abhiyan. What is even more significant is that a Media House also has been made the
members of the Clean Ganga Abhiyan. In a way, every section of society, every strata of society are involved in one or the other national
campaign.This is the "revolution” that has been brought about by the "sensitive" and "conscientious" leader Shri Modi ji.

Our Country's great leaders dreamt of India's prosperity in their own ways. Dr. Shyma Prasad Mukherjee's dream of "Akhand Bharath", Babu Jagjivan
Ram's vision "for an independent India with a society free from the highly discriminatory dogmas of the past", Pandit Jawaharlal Nehru dream of
"building noble mansion of free India where all her children may dwell" will definitely come true if a leader like Modiji defines the path of progress

where in India can be super power of 215t century.

Yes, a developed India can be a super power of 215t century and it is not meant to be a dream. It need not be mere vision. It is a duty we can all
take up towards our country. The surveys and statistics show that India is on a path of becoming a superpower. But our Government must ensure
that, India is not only a superpower but it will also "stand out" amongst other superpowers.

Most of the programmes have launched for proper functioning of the entities that would harness the growth of economy. The literacy rate of India is
growing at swift rate, which is required for proper functioning of a superpower. India has a large population which would allow them to create an
army as big as any other superpower. India will surely prove its mettle in the coming time and there is no doubt that the foundation for India to
become a superpower has already been laid and all complimentary work taken by NDA Government will make it happen.

What the country is going to witness in the next coming years is the much needed Economic Resurgence; Cultural Renaissance; Spiritual Revolution;
a morally-health; ethically-robust; militarily-strong and effective, Bharat, thanks to the leadership of Shri Modi ji.
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SHRI RABINDRA KUMAR JENA (BALASORE): Thank you very much Mr. Chairman, Sir, for giving me this opportunity to speak on the Motion of
Thanks to President's Address.

As development is the agenda on which this Government has come to power, the whole President's Address talks about development. We have been
seeing over almost three days' of debate that accusations and counteraccusations have been happening. However, the fact remains that this
Government has been voted to power for five years, and we have to have the patience of allowing the Government to perform its duties for the next
five years.

In the case of Odisha, Sir, our Chief Minister Shri Naveen Patnaik was voted to power for four consecutive terms successively, and development has
been the only agenda on which the Government has been voted to power. We must rise above the political considerations and admit certain facts of
life. It is a fact of life that the Government has got definitely certain things to boast of like Jan-Dhan Yojana. There are issues with Jan-dhan Yojana
which have been discussed over here like the zero balance in accounts. So what? The basic purpose of Jan-Dhan Yojana is to provide financial
inclusion where people will get direct benefit transfer. They will get money for their housing. The theme is financial inclusion. The theme is not how
much money an account holder is having.

Let us come to the case of direct benefit transfer under 35 schemes. It is going to be one of the wonderful schemes in the country. I am not going
into who started this and who is doing this. Government is an ongoing institution. Whosoever is doing it has the ability to take the credit for it. This
is going to root out corruption to a large extent, and the biggest beneficiaries will be the poor people of the country.

Let me come to the issue of coal block allocation arising out of the Supreme Court's decision. Rs 1.08 lakh crore have been garnered and the
Government should get the credit for this, we cannot escape this. Let us take the case of the Digital India. Once it is successful, it is definitely going
to be a game-changer. We cannot deny this fact.

Let us take the issue of the retrospective tax. The decision of the Government to handle the retrospective tax issue has definitely created enormous
amount of optimism among global investors and in the country as a whole.

Having said that, let us come to the critical examination of some of the areas which we must be aware of. The President's Address says the
economy is on a high growth path but it fails to say that this is arising out of a re-calculation or change in the base year. We must be clear about this
because the increase in growth rate to 7.4 per cent from 6.9 per cent last year is with respect to a change in base year.

Let us come to the issue of cooperative federalism. The Government has done a lot in this regard but the recent ordinance on the mining sector has
put State like Odisha on the backfoot. Odisha is going to lose Rs 5,000 crore per annnum, year after year.

In healthcare, India ranks among the bottom 5 countries as far as global public health funding is concerned. Almost 70 per cent of the healthcare
comes from the private sector. The result is, India accounts for 21 per cent of world's burden of diseases.

While thanking the President for his Address, I would urge upon the Government to take cognisance of these critical issues and work in a manner so
that the development agenda with which the Government has come to power is adhered to.
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SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): Hon. Chairperson, many thanks to the hon. President for his valuable speech. But, a number of
points have not been mentioned in his speech, which I want to mention.

The Government of India has announced a number of new schemes for which some initiatives, in some other names, had already been taken by the
previous Government. The Government has announced Make in India. What does it mean? Does it mean that everything will be produced in India? Is
it possible in the globalised world? Will our foreign friends, especially new friend of our Government USA, allow us to do it?

So many times the Government has announced that it will control price rise. But the reality is that the prices of essential commodities like rice,
cereals, dals, oils, clothes and medicines are still very high. Is there any shop where you will get them cheaper? No.

In the field of creation of job, what is the view of the Government? There are so many opportunities to create employment in agriculture sector,
especially in horticulture, food processing, cold storage, etc. But there is no mention of increasing employment through the above-mentioned
sectors.

The Government has already made a cut in the amount sanctioned for MNREGA. Our Finance Minister has ordered a cut of 20 per cent in the Health
Ministry budget. Poor people of India are now frustrated with the long and long speeches of this Government. The Government announces big things
but in practice it is doing less. s um sien & o 2R derdl 3 R sa et el st Riort' ael, ww sma-gie s @lel sl Rt wyar 37 o Rt ordl
e, Aiftvor e wrr w3 Rxmon aifde; us B3 difdaer don?

The BJP and its allies are trying to divide people on religious ground. They are trying to increase communal tension among the poor people of this
country. They are trying to saffronise our education system and are trying to divide our children permanently. The Government is thus adopting a
dual-track policy. This is dishonesty. It is dangerous for our pluralistic Indian society and also dangerous for democracy. Hence, I oppose this Motion.
Thank you.
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SHRI PC. MOHAN (BANGALORE CENTRAL): First of all, I am thankful to you for giving me an opportunity to say a few words on the Motion of
Thanks. The President's speech covers the achievements of the Government, especially the achievements registered so far in terms of development.

First of all, I would like to congratulate the Government for registering a growth rate of 7.4 per cent as against the 4.6 per cent growth rate last
year. This has made India the fastest growing economy in the world. In addition, the steps taken by the Government to contain inflation, especially
food inflation, have eased the burden of the poor and middle-class people.

With regard to the launch of Pradhan Mantri Jan Dhan Yojana, I would like to say that the poorest of the poor, who have not even seen the bank till
today, have opened accounts in various banks. In all, 13.2 crore bank accounts have been opened which will benefit the poorest of the poor. This has
resulted in the availability of credit to the manufacturing sector due to the improved credit.

With regard to Direct Benefit Transfer Programme, I would say that around 35 schemes have come under this programme by which the benefit of
developmental programme reaches to the poor without any leakage. DBT covers scholarship to the women, students, Jana Surakhsa Yojana, welfare
measures to minorities, beedi workers, housing subsidy, scheduled castes and scheduled tribes, pension schemes, LPG subsidy and others.

Launch of Swachh Bharat Mission has made everybody aware as everybody wants to keep the city and their own places clean. Under the Swachh
Vidyalaya Scheme the Government is committed to construct toilet in every school. I suppose every elected representative is doing this in their
respective constituencies.

Under the Sansad Adarsh Gram Yojana I have adopted a village called Yerappanahalli in my constituency. People are very happy about it.
19.00 hrs

The Modi Government has streamlined the scholarship schemes for students of SC, ST, OBC and other minorities and set up a new Venture Capital
Fund for SC entrepreneurs. I would request the Government to earmark higher percentage for procurement by the Government from these
entrepreneurs both private and government institutions.
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SHRI M. CHANDRAKASI (CHIDAMBARAM): Hon. Chairman, Sir, I am grateful to our most respected leader, Puratchi Thalaivi, Amma for enabling me
to represent the people of Chidambaram Lok Sabha Constituency and to participate in the conventional Motion of Thanks to the President's Address.

Gender inequality is a major challenge in India. Right from 2001, our dynamic leader, Amma has taken many measures like Girl Child Protection
Scheme and Cradle Baby Scheme benefiting more than five lakh needy girl-children spending about Rs.830 crore and more. But only now the
President's Address touches upon the importance of women welfare, especially girl-children.

Since the Government of Tamil Nadu guided by our able leader Amma has arrested the declining trend in women sex ratio, we expect the Union
Government to cite Tamil Nadu as a role model and reward us richly.

I want to point out that the Union Government's Budget Estimates and Revised Estimates for 2013-14 show that schemes focused exclusively on

women received reduced allocations and were not implemented. When that being the state of affairs, both our President and our Prime Minister are
thinking about saving girl-child.

The recommendation of the 14" Finance Commission to increase the States' share of Central revenue from 32 per cent to 42 per cent has been
approved by the Union Cabinet. The Finance Minister has also said that the States would be given a free hand to spend the allocation as they may
decide. It appears the Centre wants to pass on the burden of social costs to the State Governments.



The Centre is still talking about inter-linking of rivers. The Union Government is yet to give their standpoint and action plan to the hon. Supreme
Court about linking of rivers. To begin with, the Centre may commence the linking of inter-State rivers in the southern peninsula. An action plan has
already been drawn by the Government of Tamil Nadu to link three rivers in the State. Our leader and the people's Chief Minister Amma has already
written to the Union Government to allow and allocate funds liberally for the linking of rivers.

When it comes to education, I want to point out that the Centre's fund for Post Matric Scholarship Scheme meant for SCs has not been released. The
delay is causing much of concern. The Tamil Nadu Government has got to release only Rs.254 crore of the total requirement of Rs.1204.76 crore.
The Centre is yet to release the balance of Rs.950.76 crore. This has resulted in the non-payment of scholarship amount to the needy students last
year.

The Scheduled Castes and Scheduled Tribes constitute 20.1 per cent and 1.1 per cent respectively in the total population of Tamil Nadu. The Central
fund allocation for their welfare must be proportionate to population-mix and must be released in time.

The President's Address delivered last year mentioned about 'Housing for All'. This year's Address talks about the importance to be given to
construction industry to boost economic activity. Here, I would like to point out the need to increase the per unit cost of houses to be constructed
under Indira Avas Yojana.

Our Government of Tamil Nadu has written to the Centre to increase the cost at least up to Rs. 2 lakh. This is necessary because the unit cost fixed
earlier is inadequate and makes the scheme unimplementable.

The prices of cement and building materials are on the increase disabling the poor and the middle class to go for constructing their own houses. In
Tamil Nadu, an ambitious scheme called "Amma Cement Scheme" to sell cement at a subsidised cost of Rs. 190/- per bag has been introduced
giving much relief to the needy people.

Government of Tamil Nadu has been pleading with the Centre to provide dedicated transmission line to draw electricity from other States and the
national

grid. In the absence of special transmission lines, our State Government is not able to get power from States which are willing to divert the excess
power at their disposal.

Thank you.

HON. CHAIRPERSON: Hon. Members, discussion on the Motion of Thanks on the President's Address is over. Reply will be tomorrow.
Now, the House stands adjourned to meet again at 11 a.m.

19.01 h

The Lok Sabha then adjourned till Eleven of the Clock

on Friday, February 27, 2015/Phalguna 8,1936 (Saka).
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